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INTRODUCTION

I, the Chairman, Committee on the Welfare of Scheduled Castes
ard Scheduled Tribes, having been authorised by the Committee to
submit the Report on their behalf, present this Twenty-Seventh
Report on the Ministry of Finance, Department of Banking—Reser-
vations for, and Employment of, Scheduled Castes and Scheduled
Tribes in the Reserve Bank of India and its Associate Institutions.

2. The Committee took the evidence of the representatives of the
Ministry of Finance, Department of Banking, and of the Reserve
Bank of India on the 27th and 28th March, 1974. The Committee
wish to express their thanks to the Officers of the Ministry of Fin-
ance, Department of Banking, and of the Reserve Bank of India for
placing before the Committee material and information the Com-
mittee wanted in connection with the examination of the subject.

3. The Report was considered and adopted by the Committee on
the 25th July, 1974.

4. A summary of conclusions/recommendations contained in the
Report is appended (See Appendix—VIII),

D. BASUMATARI,

New DELHI; Chairman,
August 13, 1974. Committee on the Welfare of
Sravana 22, 1896 (S). Scheduled Castes and

- Scheduled Tribes.



CHAPTER I

INTRODUCTORY

A. Organisation

1.1. The Reserve Bank of India is a statutory autonomous Orga-
nisation set up under the Reserve Bank of India Act, 1934 to regulate
‘the issue of Bank notes and the keeping of reserves with a view to
securing monetary stability in India and generally to operate the cur-
rency and credit system of the country to its advantage. The general
superintendence and direction of the Bank’s affairs are vested in the
‘Central Board of Directors headed by the Governor of the Reserve
Bank of India.

1.2. For purposes of its smooth working, the Reserve Bank of
India carries on its functions through several Departments at Bom-
bay which make up the Central Office of the Bank. The Central
‘Office of the Reserve Bank of India comprises:

(1) The Secretary’s Department:

(2) The Department of Administration and Personnel:
(3) The Department of Accounts and Expenditure:

(4) The Premises Department;

(5) The Inspection Department;

(6) The Legal Department:

(T) The Exchange Control Department,

(8) The Agricultural Credit Department;

(9) The Department of Banking Operations and Development:
(10) The Industrial Finance Department,;

(11) The Department of Non-Banking Companies:

(12) The Economic Department: and

(13) The Department of Statistics.

1.3. The Departments are managed by Heads o! Department vari-
ously called Chief Manager/Chief Accountant/Chief Officer/Adviser
<to. They are assisted by the necessary number of Staff Officers. and

- other staff.

1.4. The Associate Institutions of the Reserve Bank of India vi:.
the Industrial Development Bank of India, the Agricultural Refin-



ance Corporation, the Unit Trust of India, the Deposit Insurance Cor-
poration and the Credit Guarantee Corporation are managed by their
respective Boards of Directors. The Governor of the Reserve Bank
of India is the Chairman of the Board of Directors of the Industrial
Development Bank of India, and the Deposit Insurance Corporation..
One of the Deputy Governors of the Reserve Bank of India is the
Chairman of the Board of Directors of the Agricultural Refinance
Corporation and another Deputy Governor is the Chairman of the
' Credit Guarantee Corporation. The Chairman of the Unit Trust of
‘India is appointed by the Governor of the Reserve Bank of India.

1.5. The Reserve Bank of India has, at present, besides the Cen-
tral Office at Bombay, major local Offices at Ahmedabad, Bangalore,
Bombay, Byculla (Bombay), Calcutta, Hyderabad, Kanpur, Madras,
Nagpur, New Delhi and Patna. Each local Office of the Reserve
Bank of India is under the charge of a Manager. The Managers are
controlled and guided in administrative matters by the Department
of Administration and Personnel of the Central Office at Bombay
which is under the charge of the Chief Manager. The Chief Manager
is assisted by a Joint Chief Manager who shares with him some of
his functions and powers and works under his general supervision
and control. The Joint Chief Manager is also the Liaison Officer of
the Reserve Bank of India in respect of recruitment of Scheduled
Castes and Tribes in the services of the Bank.

1.6. Except the Credit Guarantee Corporation, which is a Joint
Stock company with the Reserve Bank of India (which holds 60 per
cent of the shares) and the Commercial Banks as shareholders, all
the other Associate Institutions have been set up under their respec-
tive Acts. The Industrial Development Bank of India and the Deposit
Insurance Corporation are wholly owned subsidiaries of the Reserve
Bank of India. The Reserve Bank of India holds 55.5 per cent of the-
shares in the Agricultural Refinance Corporation, the rest of the
shares being held bty the commercial/co-operative/land mortgage
banks and the Life Insurance Corporation.of India. The Reserve
Bank of India holds 50 per cent of Unit Trust of India’s initial capital

1.7. The policies of recruitment, postings, transfers, training etc.
of the entire staff of the Reserve Bank of Indla and of the Associate-
Institutions are formulated by the Department of = Administration
and Personnel of the Reserve Bank of India which, as stated before.
works under the control of the Chief Manager. One of the Deputy
Governors is in charge of this Department. Recrmtment or promo-
" tions to Class I and Class II posts are looked after by the Chief
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Manager on an all-India basis. However, the local Managers are
delegated powers to recruit staff in Class III and Class IV posts ac-
cording to policies and procedures laid down by the Department of
Administration and Personnel of the Central Office of the Reserve
Bank of India. The staff requirements of the Associate Institutions
‘are met not by direct recruitment bv the Institutions but by the
Reserve Bank of India. Usually, the staff required by the Associate
Institutions is recruited and posted first on its own cadre by the
Reserve Bank of India and then placed on duty with the Associate
Institutiors. The staff thus made available to the Associate Institu-
tions is not considered to be on deputation with the Institutions.

1.8. Since no separate recruitment is made by the Bank's Asso-
ciate Institutons, for arriving at the total number of vacancies to be
reserved in favour of Scheduled Castes and Scheduled Tribes, the
Bank takes into account the vacancies in the Associate Institutions
also In the circumstances, the assessment of the representation of
Scheduled Castes and Scheduled Tribes can b: prop-rly based onlv
on the collective strength of the Reserve Bank of Irdia and its Asso-
ciate Institutions.

B. Central Board & Local Boards

1.9. The Central Board of the Reserve Bank of India comprises
the Governor of the Reserve Bank of India. the Deputy Governors
and Direc’ors nominated-by the Governme:-t of India under Section
8(1) of the Reserve Bank of India Act, 1934. Section 8(1) of the
Reserve Bank of India Act, 1934 provides as follows:-—

“8. (1) The Central Board shall consist of the fo]ibwing Dir-
ectors. namely:

(a) A Governor and not more than four Deputy Governors
to be appointed by the Central Government:

(b) four Directors to be nominated by the Central Govern-
ment, one from each of the four Local Boards as consti-
tuted by section 9;

(c) ten Directors to be nominated bv the Central Govern-
ment; and

(d) One Government official to be nominated by the Cen-
tral Government.”

1.10. Besides the Central Board, there are also four Local Boards
of the Reserve Bank of India for the four Zones in which the countrv

.
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"i§ divided for this purpose. Each Local Board of the Reserve Bank
of India consists of five members appointed by the Government ot
India to represent, as far as possible, territorial and economic inter-
ests and the interests of cooperative and indigenous banks. A Local

"Board of the Reserve Bank of India advises the Central Board or
such matters as may be generally or specially referred to it and per-
forms such duties as the Central Board of the Reserve Bank of India
mayv delegate to it.

1.11. The Committee desired to know whether the Ministry of
Finance, Department of Banking, had ever considered the feasibility
of nominating one of the Directors of the Bank from amongst quali-
fied Scheduled Castes and Scheduled Tribes on the Central Board
of Directors of the Reserve Bank of India. The Committee also en-
quired whether the Ministry of Finance hed ever appointed any
member of the Scheduled Castes and Scheduled Tribes on any of the
four Local Boards of the Reserve Bank of India. The representative
of the Ministry of Finance, Department of Banking, in his evidence
before the Committee, has stated:

“So far the appointment of a Scheduled Caste or Scheduled
Tribe as a Director of the Bank is just by accident. There
is no reserved. vacancy on the Board of Directors. There
are at preseat some vacancies in the Central and Local
Boards of the Reserve Bank of India and Government will
examine the feasibility of appointing qualified or suitable
Scheduled Caste/Tribe persons on tho Boards of Direc-
tors.”

1.12. The representative of the Ministry of Finance added that
in the Nationalised Banks, Government had appointed the following
eleven Directors from amongst the Scheduled Castes and Scheduled
“Tribes:—

Name of the Bank Name of the Director Whether
N SC or S1
1 2 3 4

«1) The Bank of India 1. Shri Sukru Bhegat . . . ST
2. Shri Shankarrao R. Kharat . . sT
:2) The United Bank of India 3. Shri Dynpham Singh ST
4. Shri P. C. Misao . 8T
¢3) The Dena Bank s. Prof. M. B. Vanamali ST
«4) The Syndicate Bank 6. Dr. N. C. Biligiri Ramgahh sC
7. Shri Bingi Machanictr'Rao SC
.5)- The Allahabad- Bank 8. Shri Ranna Lal Sonker SC

PRSI e e e+ i = ——————— e o ¢ o, . gt e e



1 2 EO 4

‘6} The State Bank of India . O Shri Anil Kumar Tawine (M m-

ber, Bombay 1.7al Board» SC

r0. Shri Ram Prasad Tamta
(Member Kanpur. Local Board: . SC

11.  Sha Arlison G. M>Omin
(Member, Calcutta Lcca' Board: ST

*12. Shri A. Hanumantha Rao

{Member, Hyderabid;l.ocal Board. SC
*{7) The Bank of Baroda *13. Shri L. B. Bhingardeve SC

*Additions suggested by the Ministry of Finance, D:partm at of Bankinz. at the fac-
tual verification stage.

1.13. The Committee regret to note that no comsideration has
so far heen given to the question of appointment of qualified Sche-
duled Caste and Scheduied Tribe persons on the Central or Local
Boards of Directors of the Reserve Bank of India. The Committee
are surprised at the statement of the rcpresentative of the Ministry
of Finance that so. far the appointment of a Scheduled caste or
Scheduled Tribe as a Dirsetor of the Bank is just by accident. The
Committee would like the Government to formulate a defnite
policy and lay down proper guidelines for the appointment of Lirec-
tons of-the Bamlk so that at iemst- one qualifiad Scheduled Caste or
Scheduled Tribe person is appointed a Director on the Central
and each of the Lecal Boards of Direetors of the Reserve Bank of
India,

C: Role of the Ministry of Fimance (Department of Bankiny)

1.14. The Committee enquired about the role played by the
Ministry of Finance (Department of Banking) in the matter of re-
servations for, and employment of, Scheduled Castes and Sche-
suleg Tribes in the services of the Reserve Bark of India and its
Agsociate Institutions. The: representative of the Ministry o
Finanpe has stated during evidence:

“The Reserve Bank of India is a statutory autonomous Or-
ganisation; it is not a subordinate organisation of the
Government. It was set up by the Rescrve Bank of
India Act, 1934 to regulate the issue of bank notes, keep-
ing all reserves with a view to maintaining monetary stabi-



lity in India and to operate the currency and credit sys~
tem of the country to the best advantage. The relation
between the Reserve Bank of India, which is the Central
Bank of the country, and the Government has never been
formalised and, indeed, it canhot be quite formalised, It
is not the practice of the Government to issue instructiong
to the Reserve Bank of India. Normalzy, there is a close
and continuous consultation between the Central Gov-
ernment, the Reserve Bank of India and the Ministry
of Finance in matters relating to policy. Government
policy is brought to the notice of the Reserve Bank of
India, from time to time. Various instructions are also
issued to the Reserve Bank of India with regard to re-
cruitment of Scheduled Caste and Scheduled. Tribe
candidates.”

The representative of the Ministry of Finance has further stated
that the Secretary, Ministry of Finance (Department of Banking),
represents the Department of Banking on the Central, Board of
Dlrectors of the Reserve Bank of India.

1.15. In ‘regard 'to the autonomy of the Reserve Bank of India,
the representative of the Ministty of Finance (Department of
Banking) has' stated in hxs evidence before the Commnttee —

“The point is that the Reserve - Bank of India is expected
to act in a reasonable manner; it is actually a leading
public undertaking.’ Since 1934, we have in the Act a
provision to issue directives to the-Reserve Bank in con-
sultation with the Governor; but, normally, this is never
used. Normally, we send our instructions through per-
sonal letters. Since I represent .Government on the
Board of Directors, I have an opportunity to explain to
them the different requirements of the Government. The
autonomy. is. with regard to the day- to-day mterference
from the Government.”

1.16. In reply to another questxon the mpresentatlve of the Re-
serve Bank of India has statéd” “We generally accept the policy
laid down by Government.” It ‘has further been explained by the
representative of the Ministry of Finance (Department of Banking)
"that in the Department of Bankmg, where the administrative machi-
nery is functioning, they receive the Govemment policy directions.
~The Ministry of Finance take. up with Reserve Bank of India,
as well as with other Banks, .and thEy put 1t across to them that
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these are Government policy decisions anq suggest to them to fall
in line with that. The Reserve Bank of Indin is different from a
Government Department. The Bank considers very carefully all
the suggestions given by the Ministry. Most of the suggestions
the Bank accepts in toto and others with slight modifications. It
is not that Government directions ipso facto apply to the Reserve
Bank of India. It is all done according to the Constitution and the
faw.

1.17. The Committee understand and appreciate the autonomous
character of the Reserve Bank of India in its day-to-day affairs. The
Committee note that although there is a provision in the Reserve
Bank of India Act, 1934, empowering .the Government of India te
issue directives to the Reserve Bank of India, need for issue of a
formal directive by the Government to the Bank does not normally
arise as matters are settled by correspondence. The Committe, how-
ever, are unhappy to note the hesitancy on the part of the Reserve
Bank of India to implement in toto the Government orders relating
to reservations and other matters concerning the Scheduled Castes
and Scheduled Tribes. The Committee, therefore, stress that Gov-
ernment must take immediate and effective steps to ensure that all
the Government orders regarding reservations and other matters
concerning the Scheduled Castes and Scheduied Tribes are imme.
diately accepted, and implemented, by the Reserve Bank of India
and its Associate Institutions in toto. If necessary, the Govern-
ment should issue a formal directive to the Bank under the provi-
sions of the Reserve Bank of India Act, 1934, to have the needful
done



CHAPTER 11

RESERVATIONS
‘A. Reseryation Order;

2.1. It has been stated that the policy of the Reserve Bank of
india in the matter of reservations in recruitment of Scheduled
Castes and Schewuled Tribes hus been one of progressive liberalisa-
tion. In September, 1953, the Government of India forwarded to
the Bank, a copy of a letter from a Member of Parliament regard-
ing the recruitment of Scheduled Caste candidates in the Reserve
Bank of India. Although the provisions of article 385 of the Consti-
tution of India do not apply to the Reserve Bank of India, Govern-
ment drew the attention of the Bank to the fact that in pursuance
of the provisions in the Constitution, there was a reservation of 124
per cent in favour of Scheduled Castes and desired to know whe-
ther the Reserve Bank of India had considered the question of mak-
ing similar arrangements. The matter w&s examined in the Re-
serve Bank of India and it was decided that:

(a) instead of making reservations, the Scheduled Caste can-
didates should be given general relaxatigns in the upper
age limit by 3 years, for appearing in the written test held
by the Reserve Bank of Irdia for the purpose of recruit-
ment,

(b) all eligible Scheduled Caste candidates (~i.e. those satisfy-
ing the minimum eligibility standards) should be given a
chance to appear for the written test,

(¢) as many as possible from amongst them should be selected
for interview, and

(d) other things being equal, they should be given preference
when making appointments.

2.2. The consideration which weighed with the Reserve Bank of
India in not accepting the principle of reservation straightway seems
to have been that a sufficient number of candidates belonging to the
Scheduled Castes may not be available unless the minimum prescrib-
ed standards were considerably reduced and that this would weaken

8
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the clerical cadre from which future superior staff of the Bank would
mostly be found. These proposals of the Reserve Bank of India
were ccmmunicated to the Government of India ride D.O. letter
Staff No. 193/Rec. 1-54 dated the 14th January, 1954 (See Appendix
I). It was proposed to watch the results of the above concessions for
some time and review the pesition. In July, 1954, it was decided
that the concessions extended to candidates helonging to Scheduled
Castes in the matter of recruitment should be extended in favour of
Scheduled Tribe candidates also. In 1955, it was decided to extend
the following additional concessions in favour of Schedule Castes
an Scheduled Tribes on the analogy of the practice followed by the
Government of India in that regard:

(i) to relax the upper age limit upto 5 years in favour of can-
didates belonging to the above categories applying for var-
ious Clasg IIT posts in the Reserve Bank of India.

(ii) to reduce the application/examination fees (Where such
fees are charged) to 1/4th of the normal fees.

23. It was, however, observed in 1960, that in spite of the var-
ious relaxations and concessions extended to the Sgheduled Caste
and Scheduled Tribe candidates in the matter of recruitment to var-
ious Class III and IV posts (as detailed in the foregoing paragraph),
there was no appreciabletiricrease in their representation in the ser-
vices of the Reserve Bank of India. As this wag largely due to
failure of the majority amongst them to secure the minimum pass
marks in the pre-recruitment test, it was decided to condone a shore-
fall upto 3 or 4 marks in the prescribed minimum pass marks (35
marks) in the written test so as to enabl!e them to qualify for being
called for interview.

2.4. In July, 1965, the Government of India, Ministry of Finance,
advised the Reserve Bank of India that the Ministry of Home Affairs
were of the view that the concessions then granted by the Reserve
Bank of India in favour of Scheduled Castes and Scheduled Tribes
would not, by themselves, ensure a fair proporticn of vacancies go-
ing to the above categories of candidates and that statutory bodies
owned by the Government should endeavour to make specific re-
.servation for the above categories in all grades on the lines of the
reservations in the Central Government services and desired that
the Reserve Bank of India should review the matter once again. The
Governments suggestion was examined and, having regard to the
nature of work done in the Reserve Bank of India, it was decided to
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fall in line with the Government’s wishes subject to the following
stipulations: —

(i) The system of reservation for candidates of these categories
would be introduced on a trial basis for 2 years i.e. 1966

and 1967. The quantum of reservation would be the same
as under the Government,

The position would be reviewed in the last quarter of 1967
to see how far the system of reservation has resulted in

recruiting a larger number of candidates of these com-
munities.

(ii) The reservations would apply to direct recruitment for
posts in Class III (clerical staff etc.) and Class IV (sub-
ordinate staff). (The bulk of the Bank’s direct recruitment
was under these two categories).

(iif) No reservations would be made in respect of direct recruit-
ment of Junior Officers Grade II. The recruitment eof
candidates under this category was on a limited
scale, the object of this limited recruitment being to infuse -
bright young men of high calibre in the Officers’ cadre.

(iv) The system of reservation would not apply to promaﬂom:
from one grade to another.

(v) The reservations would be subject to the availability of
" suitable candidates and in case of non-availability of such
candidates against the reserved vacancies such vacancies
would be treated as dereserved and filled by others; the

under-recruitment would not be carried forward to the next
year.

2.5. The Government of India were informed of the system of re-
servations which the Reserve Bank of India decided to introduce in
favour of Scheduled Caste and Scheduled Tribes candidates.

2.6 The Committee enquired about the action taken by the Ministry
.of Finance. Department of Banking, on receipt of the Reserve Bank
of India D.O. letter Staff No. 192/Rec. 1-54 dated 14th January, 1954
‘communicating to the Ministry of Finance, the proposals of the Re-
serve Bank of India for not accepting the principle of reservation in
favour of Scheduled Castes in the services of the Reserve Bank of
India. The Ministry of Finance in a note furnished to the Committee
have stated that the Departmient of Banking was formed in 1969 and
the Department of Economic Affairs. was handling this sub,)ect.tﬂl
then. The records pertaining to the year 1954 have been destroyed
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and as such it is not possible to say in detail what action was taken
on the communication received from the Reserve Bank of India in
the Department of Economic Affairs. However, it seems that the
matter was pursued from time to time and in 1966. the Reserve Bank
of India agreed for reservation in direct recruitment.

2.7. The Committee desired to know the result of the review made
by the Reserve Bank of India in the last quarter of 1967 to see how
for the system of reservation had resulted in recruitment of a larger
number of candidates of these communities and the remedial meas-
ures taken by the Bank in the matter. The Reserve Bank of India,
in a written note furnished to the Committee, has stated as follows:

“When ‘the system of reservation was first introduced by the
Reserve Bank of India in 1966 on a trial basis for two years,
it was thought that the Bank would review the position in
the last quarter of 1967 to see how far the system of reser-
vation had resulted in the appointment of a larger number
of candidates belonging to these communities. QOn the
Bank’s communicating the above decision to the Govern-
ment of India, the Ministry of Finance advised the Reserve
Bank of India vide their letter D.O. ‘No. F. 3(22)-BC-64
dated-the 12th July, 1966, that the Ministry of Home Affairs.
who were apprised of the Bank’s decision, had suggested the
full implementation of the general instructions in regard
to the reservations as applicable in the case of the Central
Government Services. The Ministry of Finance, therefore,
requested the Reserve Bank of India to consider the desi-
rability of implementing the above suggestian. Accord-
ingly, the Reserve Bank of India considered the matter and
a decision was taken in May, 1967 to introduce the reser-
vation system based on the roster points on a permanent
basis in supersession of its earlier decision. Since the res-
ervation system based on the roster points was introduced
in the Reserve Bank of India in supersession of its earlier
decision before the end of ‘trial period’ referred to above,
the need to review the position in the last quarter of 1967

N did not arise.”

28 Asked when the policy decision to provide reservations for Sc-
heduled Castes and Scheduled Tribes in the services of the Reserve
Bank of India and its Associate Institutions was taken by the Ministry
of Finance and when the instructions regarding thereto were com-
municated to the Reserve Bank of India, the representative of the
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Ministry of Finance, Department of Banking, in his evidence before
the Committee, has stated:

“In recommendation No. 69, the Estimates Committee in 1963-64
(52nd Report—Third Lok Sabha) recommended to the Gov-
ernment to ensure that the policy of reservation of posts
for the Scheduled Castes and Scheduled Tribes is followed
by all Public Sector Undertakings. The Ministry of Home
Affairs sent that recommendation to the Department of

- Economic Affairs (Ministry of Finance), the predecessor

: -of the present Department of Banking. in August, 1966.
In 1966, the Reserve Bank of India agreed to fall in line
with the policy of reservations for direct recruits.”

~ 2.9. Explaining the delay of about 10 months on the part of the
Ministry of Finance to communicate the Government of India orders
on the subject to the Reserve Bank of India, the representative of
the Ministry of Finance, Department of Banking, has stated before
the Committee:

“It is not a question of transmitting the letter merely. After
this letter was received, the matter was discussed not only
with the Reserve Bank of India, but with the LIC and
other institutions and after certain discussion with the
Board of Directors, a formal letter was sent only after
10 months. So. it is not as if the transmission of the letter
took 10 months; ten months were taken in formal discus-
sion"and the preparation of the grounds.”

2.10. It has been stated that the Reserve Bank of India is, at
present, following the reservations for Scheduled Castes and Sche-
duled Tribes as follows: .

“Reservations:

(i) Class I: Reservations are made only in the cadre of Staff

' Officers Grade II (Direct Recruits), the quantum of re-

servation being on the basis of the ratio fixed by the

Government of India, (viz 15 per cent and 7 per cent

respectively for Scheduled Castes and Scheduled Tribes).

No reservations are made in the cadres of Staff Officers

Grade 1 and above, as these are miostly filled by promo-

tion from the lower grades on the basis of seniority-
cum-fitness.

(ii) Class II: Vacancies are filled by promotion from the
lower cadres on the basis of seniority-cum-fitness and as:
such no reservations are made. -
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(iii) Class IIT and IV: Reservations are made according to
the ratios fixed by the Government of India when direct
recruitment is made to any of the posts in these classes.”

2.11. The Committee are amazed to learn that the decision of the
Reserve Bank of India net to accept the principle of reservation in
favour of Scheduled Castes and Scheduled Tribes was communicated
to the Government of India as early as in 1954 and it took 13 long
years for the Government of India to persuade the Reserve Bank of
India to introduce the reservation system for these communities
based on the roster points on a permanent basis for direct recruit-
ment.

2.12. The Committee feel convinced that protracted discussions/
correspondence between the Government of India and the Reserve
Bank of India on the very principle whether reservations for Sche-
duied Castes and Scheduled Tribes should be provided or not in the
Bank must have deprived many a Scheduled Caste and Scheduled
Tribe candidate of the opportunity of joining the services of the
Reserve Bank of India.

2.13. The Committee regret to find that the Reserve Bank of
India has still not provided for reservations for Scheduled Castes
and Scheduled Tribes in the services of the Bank in the posts filled
otherwise then by direct recruitment, The Committee urge that the
Ministry of Finance to persuade the Reserve Bank of India to fall
in line with the Government’s policy decisions in regard to reserva-
tions for Scheduled Castes and Scheduled Tribes in the services of
the Reserve Bank of India and implement these policy decision in
letter and spirit. '

B. Reservation in Promotions

2.14. The Committee desired to know the procedure for promo-
tions followed by the Reserve Bank of India and its Associate Insti-
tutions, In a written note furnished to the Committee, the Reserve
Bank of India has stated that in the matter of promotion of Scheduled
Caste and Scheduled Tribe employees, the Government of India have
issued the following instructions:—

(i) In posts filled by promotion through Departmental com-
petitive examinations within or to Class II, III and IV in
which the element of direct recruitment, if any, does
not exceed 50 per cent, vacancies to the extent of 15 per
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cent and 7} per cent are reserved for Scheduled Castes
and Scheduled Tribes, respectively.

(ii) In posts filled by promotion made by selection in or to
Class III and IV in which the element of direct recruitment,
if any, does not exceed 50 per cent, vacancies to the ex-
tent of 15 per cent and 7} per cent of the vacancies are
reserved for Scheduled Castes|Tribes, respectively.

(iii) In promotion by selection from Class III in Class II,
within the Class II and from Class II to .the lowest rank of
category in Class I, the Scheduled Caste/Tribe employees
excluding, of course, those found unfit for promotions, are

given one grading higher than the grading otherwise
assignable to them on the basis of their record of service
(i.e..if an employee is graded as ‘Good’, he is recategorised
as ‘Very Good’ and if he is graded as ‘Very Good’ he is
recategorised as ‘Outstanding’).

(iv) In order to improve the chances of Scheduled Caste/Sche-
duled Tribe Officers for selection to higher categories of
posts in Class I, they are provided with more opportuni-
ties for institutional, training and for attending seminars/
symposia|conferences.

*(v) No reservations are made in favour of Scheduled Caste

and Scheduled Tribe employees in promotions on the basis
of seniority subject to fitness,

2.15. It has further been stated that as promotions in the Reserve
Bank of India within Class III and Class IV and from Class III
to Class II and Class I are mainly on the basis of seniority subject
to suitability, no reservations have been made in favour of Sche-
duled Castes and Scheduled Tribes in vacancies filled by promotion
from one cadre to another on the analogy of the practice obtaining
in the Government of India in that regard.

2.16. The Government’s decision for providing more opportunities
to Scheduled Caste and Scheduled Tribe Officers for institutional
training and for attending seminars/symposia/conferences etc., has
however, been accepted by the Reserve Bank of India and instruc-
tions in that regard have been issued to the concgrned Offices/De-
partments.

*This is prior to the issue of the Cabinet Sectt. (Deptt. of Person-
nel) Orders on the subject, dated the 27th November, 1972.
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2:17. Durfng his evidence before the Commlttee the representas
tives of the Reserve Bank of India has stated:

“So far as posts filled by promotion are concerned, the orders
issued by the Ministry of Home Affairs in November, 1972
providing. reservations at 15 per cent for Scheduled Castes
and 74 per cent for Scheduled Tribes in promotions made
on the basis of seniority subject to fitness, are being exa-
mined by the Reserve Bank of India. The Bank has some
agreement with the staff on service matters and the
Bank with have to discuss the matter with the Employees’
Unions before it can start giving effect to reservations in
promotions. The Reserve Bank of India visualises some
difficulties in the matter as it will involve supersessions
and the junior Scheduled Caste|Scheduled Tribe employees
may supersede the senior employees in the general
category.”

2.18. In reply.to :-; question, the representative of the Reserve
Bank of India has further stated:

“The difficulty here is that there are understandings with the
Staff Associations that a particular method will be follow-
ed for promotion. If there is reservation ih promotions
then junior Scheduled Caste employees will supersede
the senior ones.”

2.19. The Committee enquired whether the Reserve Bank of
India had taken legal opinion in the matter and whether the under-
standing arrived at with the Staff Associations was not null and
void. The representative of the Reserve Bank of India has stated
during evidence:

“I shall consult the legal opinion. I may mention that there
is no question or illegality. These understandings were
reached before these orders came. These understandings
were there since May, 1972 and these orders were received
much later.”

9920. The Committee find that the Reserve Bank of India Ad-
ministration Circular No. 8 issued on the 13th May, 1972 introduces
a revised scheme of a qualifying written test, replacing the then
existing interview system, for promotion of Class I and Class IIT
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personnel to the cadre of Staff Officers Grade II (formerly designated
as Sub-Accountant/Research Superintendents).

2.20. According to this scheme a candidate in order to qualify in
the written test, will have to secure 42 per cent marks in each paper
and 132 marks in the aggregate provided that a deficiency of not
more than two marks in any one paper only would be condoned if all
these papers are taken at one sitting and the aggregate is not less
than 132. Wherea candidate secures 50 per cent or more marks in
a subject, he need not appear in that subject again even if he fails
to succeed in the test as a whole.

221. For candidates with less than 15 years’ service (including
temporary service) in Class III cadre, at the time of the test who
have not passed in the subjects “Practice & Law of Banking” and
“Book-Keeping & Agcounts” of Part I of the Institute of Bankers
Examination, there will be an extra paper of 100 marks divided into
two ‘parts viz. “Practice & Law of Banking” and “Book Keeping &
Accounts”; each part will carry 50 marks and be of two hours’
duration.

2.22. A candidate will have to secure not less than 25 marks in
each part of this paper to qualify in the written test. If a candi-
date qualifies in any part, he need not appear in that part again.

2.23. The syllabus for this paper will be the same as prescribed
from time to time in respect of these two subjects by the Indian
Institute of Bankers for their Part I Examination,

2.24. Candidates who have passed either or both of these two
subjects in Part I of the Institute of Bankers Examination will be
exempted from appearing in the corresponding part or both parts
of this paper.

2.25. Each candidate will be furnished with a mark-sheet for the
subjects taken at the particular test.

2.26. There will be no restriction regarding the number of occa-
sions a candidate may appear in the test, subject to clause II(b) of
the revised scheme.

2.27. The Committee desired to know the total number of posts
filled in the cadre of Officers by promotion of Class II and Class III
employees during the period from the 1st January, 1966 to the 31st
October, 1973 and the number of Scheduled Castes and Scheduled
Tribes among them in all the Offices of the Reserve Bank of,India
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as alsg its Associate Institutions. The figures as furnished by the
Reserve Bank of India, are given below:

Total number  No. of Scheduled No. of Scheduled
of posts filled in the Caste candjdates Tribe candidates
cadre of Staff Offi- promoted to fill promoted to fill

cer Grade II(P) the vacancies in the vacancies in

Col. (2) Col. (a)
(n @ (€)) @
. .
1-1-1966 to 31-12-1966 . . 168
1-1-1967 to 31-12-1967 . 107
1-1-1968 to 31-12-1968 . 176 4
1-1-1969 to .31-12-1969 . 167 1
1-1-1970 to 3I-12-1970 . 256 4 I
1-1-1971- tO 3I-12-1971 . 296 4
1-1-1972 to 31-12-1972 . 354 3
1-1-1973 to 31-10-1973 . . 257 3
1775 19 I

2.28. The Committee are distressed to learn that the Reserve
Bank of India has not yet adopted the orders of the Government of
India contained in the Cabinet Secretariat (Department of Person-
nel) Office Memorandum No. 27/2/71-Est(SCT), dated the 27th
November, 1972 providing for reservations at 15 per cent for Sche-
duled Castes and 74 per cent for Scheduled Tribes in promotions
on the basis of seniority subject to fitness, in appointments to all
Class I, Class II, Class III and Class IV posts in grades or services
in which the element of direct recruitment, if any, does not exceed
50 per cent. The Committee feel that the fears which the Reserve
Bank of India has expressed that application of the reservations
for Scheduled Castes and Scheduled Tribes in promotions in the
services of the Reserve Bank of India will create difficulties as
junior Scheduled Caste employees will supersede the senior ones in
the general category, do not have any basis. The same position
obtains in the services of the Government of India. If the Govern-
‘ment of India do not envisage any difficulty in implementing their
orders issued on the 27th November, 1972, there is no reason why
fhe Reserve Bank of India should have any difficulty in falling in
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fine with the general policy of the Government of India in this
respect.

2.29. The Committee note the understanding reached by the
Reserve Bank of India with the Staff Associations on service
matters. The Committee are, however, convinced that if the posi-
tion and the constitutional rights and safeguards of the Scheduled
Castes and Scheduled Tribes are properly explained to the Staff
Associations and that it is obligatory for the Reserve Bank of India
to fall in line with the general policy decisions of the Government
of India regarding reservations for Scheduled Castes and Scheduled
Tribes, the Staff Associations will have no objection to the applica-
tion of these orders providing for reservations in prometion in the
services of the Reserve Bank of India. The Committee would like
the Reserve Bank of India to expedite their decision on the matter
and apprise the Committee thereof.

2.30. The Committee regret to note that out of 1775 posts filled
in the cadre of Staff Officers Grade II by promotion of Class II and
Class III employees during the period from the 1st January, 1966
to the 31st October, 1973, only 19 Scheduled Castes and one Sche-
duled Tribe were so promoted. This makes it all the more impera-
tive that the Government of India orders regarding reservations
for Scheduled Castes and Scheduled Tribes in promeotions should
be applied in toto in the Reserve Bank of India.

C. Reservations in isolated individual posts

2.31. The Committee pointed out that from the statements show-
ing the total number of vacancies which occurred and which were
filled in the Reserve Bank of India during the years 1968—72 (See
Appendix II)* it is noticed that in Class I category of posts, no
vacancy has been shown as reserved for Scheduled Castes and
Scheduled Tribes. In Class III and Class IV categories of posts, the
numbers of vacancies reserved for Scheduled Castes and Sche-
duled Tribes against the total number of candidates recruited,
are much below the quota reserved for these communities. For
example, in the year 1968 against 495 vacancies filled in Class III
posts, only 51 vacancies were reserved for Scheduled Castes and 31
for Scheduled Tribes: in the vear 1969, against 977 vacancies filled
in the same category, onlv 125 and 63 vacancies were reserved for
Scheduled Castes and Scheduled Tribes respectively. Asked about
the reasons for not reserving the prescribed number of vacancies
(reserved for each vear plus the carried forward vacancies) for

*Please sec revised statement at Appendix II-A subsequently furnished by the Minis--
try of Finance, Deptt. of Banking at the factual verification stage.
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these communities during these recruitment years, the Reserve
Bank of India, in a written note submitted to the Committee, has
stated: '

“The Bank has not been providing reservation of posts in the
Officers’ cadre except in the case of posts of Staff Officers
Grade II to be filled by direct outside candidates.

The statistics furnished by the Bank represent the All-India
figures of recruitment. Since the reservations for Sche-
duled Castes and Scheduled Tribes vary from State to
State, the aggregate numbers so reserved may not con-

i form to any particular percentage of reservation. More-

. over, the waiting lists prepared by some of the Offices

\ prior to the introduction of reservations continued to be

f operated till they were exhausted. Besies, in some
cadres in Class III, the recruitment made in various Offices
was for filling up a single vacancy only and as such the
same was treated as unreserved in consenance with the
Government instructions in this regard.”

2.32. Asked whether isolated individual posts of and small cadres:
in which vacancies may not occur with reasonable frequency and
posts carrying identical status, emoluments and qualifications, are
not grouped together to facilitate the application of the reservation
orders to ensure adequate representation of Scheduled Castes and
Scheduled Tribes in those posts, the Reserve Bank of India, in a
ncte submitted to the Committee, has stated:

“The Reserve Bank of India has advised its Offices that in
the case of isolated individual posts and small cadres in
which vacancies may not occur with sufficient frequency,
posts in the same class and carrying similar status etc.

i may be grouped together to facilitate the application of
the reservation order (wvide Office Circular letter Rec.
No. 3791/7-66/67, dated 22nd May, 1967). To ensure, how
ever, that the grouping of posts is done on a uniform basis
at all Offices of the Reserve Bank of India, it is now pro-
posed that the Central Office of the Reserve Bank of
India at Bombay will itself advise the Offices how the
grouping should be done on the basis of cadres.”

2.33. The Committee desired to know the categories of posts in
the Reserve Bank of Imdia and its Associate Institutions which were
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exempted fium the reservation orders. The Reserve Bank of India,
in a written note submitted to the Committee, has inter alia stated
that reservations are not made in respect of Staff Officer Gr. I and
higher posts as these posts are normally filled by promotion from
the lower cadre of Staff Officers Gr. II (Grade ‘A’). Direct recruit-
ment in the higher categories is normally resorted to only on
occasions when the Bank requires Officers with special experience
and/or qualifications in specialised departments of the Bank such as
Agricultural Credit Department, Economic and Statistical Depart-
ments and Associate Institutions like Industrial Development Bank
of India, etc. It is, however, proposed now that reservation for
Scheduled Castes and Scheduled Tribes may be made even in direct
recruitment to such posts, provided Scheduled Caste or Scheduled
Tribe candidates with the prescribed qualifications are available.

2.34. Asked whether the exemption of these higher posts from
the application of reservation onders, has the approval of the
Ministry of Finance, the Ministry of Finance, Department of Bank-
ing, in a note furnished to the Committee have stated that these
exempted posts have not the approval of the Ministry of Finance, as
under the Government instructions, circulated to Public Sector
Undertakings, the approval of the Administrative Ministry|Depart-
ment is not required to be obtained in such cases. It has further
been stated that Government orders (as consolidated and compiled
in the Draft Directive prepared by the Bureau of Public Enter-
prises) for adoption by Public Sector Undertakings do not also re-
quire submission of any statements to the Administrative Ministry/
Department or Cabinet Secretariat.

2.35. The Committee desire that the Reserve Bank of India
should ensure that grouping of posts is doue on a uniform basis in
such a manner that the Scheduled Castes and Scheduled Tribes get
their due share in the services of the Reserve Bank of India.

2.36. The Committee note that the Reserve Bank of India now
proposes to introduce reservations for Scheduled Castes and Sche-
duled Tribes in higher posts also which require special experience
and/or qualifications, provided the Scheduled Caste and Scheduled
Tribe candidates with the prescribed qualifications are available.
The Committee would like the Reserve Bank of India to give shape
to this proposal without any further loss of time as the Committee
feel that there is no dearth of qualified Scheduled Caste and Sche-

duled Tribe persons to man the higher posts in the Reserve Bank
of India.
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2.37. The Committee strongly recommend that no post in the
Reserve Bank of India should be exempted from the application of
orders providing for reservations for Scheduled Castes and Sche-
duled Tribes unless it is a post classified as ‘Scientific or Technical’
or it is'a post ‘for conducting research or for organising guiding
and directing research’ as per orders of the Government of India
on the subject.



CHAPTER 111

STAFF STRENGTH
A. Staff Strength and Shortfalls

3.1. The total staff strength in the Reserve Bank of India and
its Associate Institutions, separately (i) on the date when the
reservation orders in favour of Scheduled Castes and Scheduled
Tribes came into force (December, 1966) in the Reserve Bank of
India and (ii) on 1st July, 1973, category-wise, and the number of
Scheduled Caste and Scheduled Tribe employees and their respec-

tive percentages to the total strength, as furnished by the Reserve
Bank of India, is at Appendix III.

3.2. The staff figures as given to the Study Groups of the Com-
mittee which visited different Offices of the Reserve Bank of India
vis-a-vis, the total strength of the Scheduled Caste and Scheduled
Tribe employees in those Offices are at Appendix IV,

3.3. From these staff figures, the Committee observe that there
is admittedly a considerably shortfall in the employment of Sche-
duled Castes and Scheduled Tribes in the services of the Reserve
Bank of India and its Associate Institutions. The Committee fur-
ther observe that the performance of the Reserve Bank of India in
filling the reserved posts by Scheduled Castes and Scheduled Tribe
candidates in the subsequent recruitment years has also not been
very satisfactory as the percentages of Scheduled Castes and Sche-
duled Tribes in the services of the Reserve Bank of India as on the
1st January, 1974, in Class III posts are negligible. It is as low as
441 per cent for Scheduled Castes and 0.35 per cent for Scheduled
Tribes in the Headquarters Office, Bombay. In Class I and Class
II. it is not even 1 per cent in any of the Offices of the Reserve
Bank of India. The position of Scheduled Castes and Scheduled
Tribes in Class IV services is also not satisfactory. The Committee
desired to know the reasons for this meagre representation of
Scheduled Castes and Scheduled Tribes in the services of the
Reserve Bank of India and its Associate Institutions, even in Class
111 and Class IV posts. Explaining the reasons for the low percen-
tages of Scheduled Caste and Scheduled Tribe employees in the
Reserve Bank of India, even in Class III and Class IV posts, the
representative of the Reserve Bank of India, in his evidence before

22 T



23

the Committee, has stated that the Reserve Bank of India started
reservations for these communities in the services of the Bank only
in 1966. So far as new posts are concerned, he has stated that the
Bank’s performance is not too bad. He has added that while the
position in respect of Scheduled Castes is not so very bad, the Bank

is finding great difficulty in filling the posts reserved for Scheduled
Tribes.

3.4. In regard to the unsatisfactory representation of Scheduled
Castes and Scheduled Tribes in Class I posts of the Reserve Bank
of India, -the Reserve Bank of India, in a written note furnished to
the Committee, has stated that the bulk of Class I posts, including
those of Staff Officers Grade II, is normally filled by promotion
from the -immediately lower .cadres on the basis of seniority-cum-
merit. Only a limited number of posts of Staff Officers Grade~II
are filled by direot xecruitment where reservation for Scheduled
Caste and Scheduled Tribe .candidates is made. He has further
stated that $he position in xespect of Class I in the Reserve Bank
of India will improve gradually as more and more of the Scheduled
Caste .and Scheduled Tribe candidates become senior .enough in

Class IH to be promoted to Class I on the basis of seniority-cum-
merit.

3.5. The committee observe that only a limited number of posts
viz. 173 per cent of the posts in the cadre of Staff Officers Grade II
are filled by direct recruitment on the basis of a competitive test
conducted by the Reserve Bank of India Services Board on an all-
India basis. Out of these, 50 per cent posts are reserved for being
filled by the Staff candidates to which reservations for Scheduled
Castes and Scheduled Tribes do not apply. The Committee enquir-
ed whether this did not deprive the Scheduled Castes and Sche-
duled Tribes of their due share even in the direct recruitment made
for Staff Officers Grade II. The representative of the Reserve
Bank of India, during his evidence before the committee, has stated:

“In future the reservations for Scheduled Castes and Sche-
duled Tribes will apply to the entire quota of 174 per
cent direct recruitment of Staff Officers Grade II, irres-
pective of the fact whether candidates come from open
market or from amongst the Bank employees.”

.3.6. The Committee learn that one of the reasons why propor-
tionate number of Scheduled Castes and Scheduled Tribes have not
been recently appointed in the Reserve Bank of India, Bombay, is
that the waiting list for recruitment in Class III was prepared by
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the Bank in 1971 which had not been exhausted till 1973 and
which did not contain names of enough nuumber of Scheduled
Castes and Scheduled Tribes. A Study Group of the Committee,
which visited the Reserve Bank of India, Calcutta, was informed
that one of the reasons for shortfalls in the employment of Sche-
duled Castes and Scheduled Tribes against their reserved quota in
that office was that a panel for recruitment in the services of the
Reserve Bank of India, Calcutta, was prepared by the Bank before
1966. That panel was in force till 1974 and the bulk of the recruit-
ment reflecting the figures furnished to the Study Group of the
Committee was made during that period.

3.7. The Committee desired to know why no action was taken
by. the Reserve Bank of India, Calcutta, to revise the panel or to
call for fresh Scheduled Caste and Scheduled Tribe candidates
corresponding to the number of vacancies reserved for them. The
Reserve Bank of India, in a note furnished to the Committee, has
stated that the instructions then issued by the Reserve Bank of
India, Central Office at Bombay, did not provide for revising the
waiting lists finalised by Offices prior to the Bank’s acceptance of
policy of reservations in favour of Scheduled Castes and Scheduled
Tribes although the appointments were continued to be made dur-
ing the subsequent years from such waiting lists.

3.8. In a note furnished to the Committee by the Reserve Bank
of India it has been further stated that the question whether the
shortfalls which occurred in recruitment of Scheduled Castes and
Scheduled Tribes on account of the above described procedure,
should be made good in future recryitment has been considered by
the Reserve Bank of India and it has now been decided that the
shortfalls in recruitment should be made good in the next two to
three years, subject to the availability of suitable candidates. The
Bank, however, apprehends some difficulty in achieving this aim in
respect of Scheduled Tribes.

3.9. Asked how long these waiting lists for recruitments remain

in operation, the Reserve Bank of India, in a written note furnished
to the Committee, has stated:

“The waiting lists are prepared for meeting vacancies anti-
cipated during a year. The waiting lists should, there-
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fore, remain operative normally for one year. However,
if these estimates do not prove correct and the waiting
lists are not used up fully, these are extended in order to
avoid unnecessary labour and expenses involved in draw-
ing up fresh waiting lists. Till recently waiting lists
were extendable by another 13 years in the discretion of
the Managers, who are the recruiting authorities, depend-

. ing on the number of candidates available on the waiting
lists and the vacancies likely to arise during such extend-
ed periods. The waiting lists were in some cases extend-
ed by Central Office beyond the period of 24 years for a
further period of a year or so in exceptional circumst-
ances where the delay in the preparation of a fresh wait-
ing list was caused due to genuine administrative diffi-
culties. Recently, however, a decision has been taken
that except in very exceptional cases, the waiting list
which should be prepared normally for one year should
not be extended beyond two years. The Managers of
local offices have been advised accordingly and have also
been instructed to obtain Central Office’s prior approval
for any extension of a waiting list beyond one year’s nor-
mal duration.”

3.10. The last waiting lists prepared, the cadre(s) for which
these waiting lists were prepared and the number of Scheduled
Castes and Scheduled Tribes and other selected candidates placed
on these waiting lists in each of the Branches of the Reserve Bank
of India, as furnished to the Committee, are at Appendix V.

3.11. Asked whether ‘'the Ministry of Finance (Department of
Banking) |[Reserve Bank of India have made a review of the repre-
sentation of Scheduled Castes and Scheduled Tribes in the services
of the Reserve Bank of India and its Associate Institutions, and if
so, how long it will take, according to their assessment, to achieve
the quota reserved for these communities in the total strength of
various cadres of services of the Reserve Bank of India, the Reserve
Bank of India, in a written note submitted to the Committee, has

stated:

“The Reserve Bank of India has been making periodic reviews
of the representation of Scheduled Castes and Scheduled
Tribes. Though the Reserve Bank of India is making
efforts to increase the representation of Scheduled Castes
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.. and Scheduled Tribes in the services, it is very difficult
...  for the Reserve Bank of India to make an assessment of
the period during which the percentages upto the norms
of reserved quotas could be reached. The Reserve Bank
of India hopes that with the further steps taken and pro-
posed to be taken by the Reserve Bank of India (e.g., by
resorting to special recruitment), there will be a substan-
X tial improvement in the representation of Scheduled
Caste and Scheduled Tribe candidates in the Reserve
Bank of India services, especially in Classes III and IV.”

3.12. The Committee enquired whether, as recommended by the
Commissioner for Scheduled Castes and Scheduled Tribes in his
Twentieth Report (1970-71), the Ministry have directed the Reserve
Bank of India to reserve the .maximum permissible number of
vacancies for Scheduled Castes and Scheduled Tribes i.e., upto the
extent of 50 per cent of those filled during a recruitment year so
that the deficiency of the Scheduled Castes and Scheduled Tribes
in the services of the Reserve Bank of India can be wiped out. The
representative of the Ministry of Finance, Department .of Banking,
in his evidence before the Committee, has stated “upto 45 per cent
we are doing.” The representative of the Reserve Bank of India
has stated “In the case of Scheduled Tribes, when we cannot fill
upto 74 per cent, it is difficult to fill up upto 50 per cent.”

3.13. In reply to the Unstarred Question No. 160 on the 26th
April, 1974, in the Rajya Sabha, the Deputy Minister in the Ministry
of Labour (Shri Balgovind Verma) has given the number of job-
seekers belonging to Scheduled Castes and Scheduled Tribes on the
Live Registers of Employment Exchanges as follows:

(in thousands) "
Year (No. at the end of the Calender Year)
SC ST
1970 493 93°§
1973 . . . 808'1 249 ¢ Provisional
Provisional

3.14. In reply to another Unstarred Question No. 6561 on the
11th April, 1974, in the Rajya Sabha, the Deputy Minister of Labour

has given the following figures in respect of the Scheduled Caste|
Scheduled Tribe job-seekers on the Live Registers of Employment
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Exchanges* at Delhi, Calcutta, Bombay, Bangalore and Madras,
respectively, as on the 31st December, 1973: —.

Scheduled Castes . Scheduled Tribes -
Employment ;
Exchangesin  Graduates Non- Total Graduates Non- ° Total
(including Gradua:es Col.  (including ' Graduates Col. 54 6
Post- .. 02413 Post- L
Graduates) Graduates)
1 2 3 4 5 6 7
Delhi . . 8s0 7,489 8,339 84 376 460
Caicutta 5059 6207 11356 74 e 345
Bombay. 395 3,004 3,399 18 124 142
Bangalore 417 1,783 2,200 9 33 42
Madras . . . 210 831- 1,041 5 16 21

*Excluding figures in respect of University Employment Information & Guidance
Bureau except for two in Delhi (Delhi and Jamua Millia Universities).

*sRelates to Matricul tes and above but below Graduates.

3.15. The Committee are glad to note that the Reserve Bank of
India, at the instance of the Comimittee, has decided to apply the
reservations for Scheduled Castes and Scheduled Tribes to the entire
17% per cent of Staff Officers Grade II recruited through open eompe-
tition, irrespective of the fact whether recruited candidates belong
to the existing staff or are from the open market. The Committee
would, however, like the reservations for Scheduled Castes and Sche-
duled Tribes to apply to the entire 100 per cent recruitment of Staff
Officers Grade II, irrespective of the fact whether they are recruited
by promotion or by open competition.

3.16. The Committee regret to note the prevalent practice in the
various Branches of the Reserve Bank of India to continue the wait-
ing .ists for recruitment for several years at a stretch. This shuts out
the door of recruitment in the Reserve Bank of India to many Sche-
duled Castes and Scheduled Tribes, as also to general candidates, who
may have qualified to take the Reserve Bank of India recruitment
test after the last waiting list was prepared. The Committee, there-
fore, recommend that waiting lists for recrvitment in the various
Branches of the Reserve Bank of India should not extend beyond one
year. Only in exceptional circumstances, and with the prior approval
of the Central Office of the Reserve Bank of India, Bombay, should
a Branch extend a waiting list for a period not exceeding six months,

1664 LS—3.
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In afl such cases dne quotas for Scheduled Castes and Scheduled
Tribes should invariably be ensured.

3.17. The Cemmiitee are not convinced with the argument of the
Reserve Bank of India that qualified Scheduled Caste apd Scheduled
Tribe candidates are not available for recruitment in the Services of
the Reserve Bank of India. The figures of educated unempioyed
Scheduled Castes and Scheduled Tribes registered with Employment
Exchanges as shown in paras 3.13 and 3.14 above indicate that there
is no dearth of qualified Scheduled Caste|Tribe candidates. The
Committee hope that the Reserve Bank of India will now make all
out and sincere efforts to recruit as many Scheduled Castes and Sche-
duled Tribes as possible not only to the extent of current vacancies
reserved for them but also to wipe out the shortfalls.

B. Pre-Recruitment Training

3.18. Asked whether any pre-recruitment training is imparted to
eligible Scheduled Caste and Scheduled Tribe candidates so that
they may be in a position to compete with general candidates in the
written test for recruitment conducted by the Reserve Bank of India,
the representative of the Reserve Bank of India, in hig evidence be-
fore the Committee, has stated:

“It s not the function of individual Banks but it is the central
agency which has to look after the pre-recruitment training.
So far as post-recruitment training is concerned, every-
body gets the training after employment and everybody
has to be trained. We are not able to cater fully even for
the existing employees and we had got a backlog.”

3.19. The Committee in their Ninth Report (Fifth Lok Sabha) om
the Ministry of Finance, Department of Banking, on the subject
*Reservations for, and employment of, Scheduled Castes and Sche-
duled Tribes in the State Bank of India and its Subsidiaries”, have
recommended:

“Phe Ministry of Education and Social Welfare (Department

) of Social Welfare) in consultation with the State Govern-
ments should formulate a scheme for imparting pre-recruit-
ment training to eligible Scheduled Caste and Scheduled
Tribe candidates to enable them to reach the prescribed
standard for competition in the written examinations con-
ducted by the State Bank of India and other nationalised
Banks for entry in the Banks’ services on the pattern of

the Pre-Examination Training Centres being run for these



communities for competition in the I.A.S, etc. examina-
tions.”

3.20. The Ministry of Finance, Department of Banking, in reply
to the above recommendation of the Committee, have stated as
follows:

“The recommendation has been accepted by Department of
Social Welfare vide their O.M. No. 4(15)-72|RU, dated
1-8-72 with whom the matter was taken up by this De-
partmert. They have stated that at the Seminar-cum-
Workshoy on Employment Oriented Schemes of Pre-
Examination Training Centres and Coaching-cum-Guid-
dance Centres held from 22nd to 24th September, 1971, it
was decided that the pre-Examination Training Centres
should start training of Scheduled Caste/Scheduled Tribe

, students for various examinations held by the Nationalised
Banks and the Life Insurance Corporation etc. All the
banks have since supplied details of employment opportu-
nities under them, mode of recryitment, specimen test
papers etc., to the Pre-Examination Training Centres for
drawing up suitable training programme.”

3.21. The Directorate General of Employment and Training,
Ministry of Labour and Rehabilitation, in the “Employment Review”,
1971-72 has stated that in order to ensure a higher rate of placement
of Scheduled Castes and Scheduled Tribes in the reserved posts in
the State Civil and other Subordinate Services a number of State
Governments and Union Territory Administrations have started pre-
examination training Centres to help them. Two Coaching Centres
were set up by the Department of Personnel and the Ministry of
Home Affairs. These Centres ara intended to cater to the needs of
Scheduled Caste and Scheduled Tribe candidates appearing for the
Indian Administrative Service, Indian Police Service and other allied
Central Services examinations. Three more Centres—one each at
Poona, Patna and New Delhi—are proposed to be started soon. The
Directorate General of Employment and Training have also set up
in 1970, four coaching-cum-Guidance Centres, one each at Madras,
Delhi, Jabalpur and Kanpur with the following objectives: —

(a) to provide training to Scheduled Castes/Tribes work-
seekers registered with Employment Exchanges for Class
III posts;
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(b) to review old casec of Scheduled Caste/Tribe registrants
who have been repeatedly rejected by the employers and
render vocational guidance to them;

(c) to administer psychological tests to assess interests, apti:

tudes, intelligence and predilections of Scheduled Castes)
Tribes; :

(d) to perform ‘watch-dog’ functions in matters relating to

filling up of posts|scats reserved for Scheduled Caste|
Scheduled Tribe applicants; and

(e) to disseminate and distribute occupational information

literature, particularly suitable for Scheduled Caste and
Scheduled Tribe applicants.

3.22. It has further been stated in the ‘Employment Review’ that
as a result of these and other related measures like relaxations, etc.
in the matter of educational standards, the employment situation of
these special categories may be expected to improve in the public
sector i.e. Government and semi-Government services, quasi-Govern-
ment establishments and local bodies.

3.23. The Committee would like the Reserve Bank of India im-
mediately to furnish to ail the Pre-Examination and Coaching-cum-
Guidance Centres details of employment opportunities in the Bank,
mode of recruitment, specimen test papers, etc., to enable those Cen-
tres to draw up suitable trainimg programmes and to disseminate and
provide occupational information, literature, etc. to Scheduled Caste
and Scheduled Tribe applicants.

C. In-service Training

3.24. The Yardi Working Group, in its Report (1967), has recom-
mended that “as an experimental measure, it would be desirable to
select the best among the candidates belonging to Scheduled Castes
and Scheduled Tribes being considered for selection, give them
in-service training and confirm them only after they have acquired
the requisite proficiency. In the initial stages, this could be con-
fined to the non-technical and quasi-technical posts.”

3.25. Asked whether the best among the Scheduled Caste and
Scheduled Tribe candidates are considered for appointment in the
Reserve Bank of India against the vacancies reserved for these com-
munities, and given in-service training, the representative of the Re-
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serve Bank of India in his evidence before the Committee, has stated
that in-service training is given to everyone who is selected.

3.26. When pointed out that it was brought to the notice of one
of the Study Groups of the Committee that visited the Reserve Bank
of India, Bombay that the Reserve Bank of India had not received
a copy of the Report of the Yardi Working Group, the representative
of the Ministry of Finance has stated during evidence that somehow
‘or the other that particular report has not been brought to the notice
of the Reserve Bank of India. He added that after the receipt of the
questionnaire from the Committee, the Ministry of Finance, Depart-
ment of Banking have secured a copy of the Report of the Yardi

. Working Group. Continuing he has stated:

“The recommendations referred to relate to Government em-
ployees. Reserve Bank and the Nationalised Bonks’ em-
ployees are not Government employees. Some kind of
adaptation is required Mutatis mutandis.”

3.27. When asked whether the recommendations of the Yardi-
Working Group have since been accepted and followed by the Re-

serve Bank of India, the representative of the Ministry of Finance
has stated during evidence:

“These have to be brought to the notice of the appointing au-
thorities. They do not apply automatically, whereas in res-
pect of other Government offices, it is not the question
of bringing those instructions to their notice. Home Mi-
nistry is the final authority.”

3.28. The Committee desired to know the number of training in-
stitutions run by the Reserve Bank of India and the type of training
those institutions were imparting to the staff of the Reserve Bank
of India. The representative of the Reserve Bank of India, during
his evidence before the Committee, has stated that the Reserve Bank
of India is running two Training Colleges at Bombay and Poona.
These Training Colleges are intended mainly for training Officers of
other commercial banks, cooperative banks and financial institutions,
etc. To some extent, the facility in these institutions is also utilised
for training the Officers of the Reserve Bank of India. The Reserve

. Bank of India has one Staff Training College at Madras which is
exclusively for Training the- Officers of the Reserve Bank of India.
Besides, the Reserve Bank of India is also running four Zonal Train-
ing Centres at Bombay, Calcutta, Delhi and Madras which exclusive-
ly cater to the training requirements of Class III category, Clerks
Grade 1 and Clerks Grade II of the Reserve Bank of India.



3.29. In reply to a question during evidence, the representative of
-the Reserve Bank of India has stated that all Clags Il employees of
the Reserve Bank of India are sent to these Zonal Training Centres
irrespective of the fact whether they belong to Scheduled Castes
or Scheduled Tribes or not. There are not special programmes for
the training of Scheduled Caste and Scheduled Tribe employees. The
newly recruited clerks and the clerks, who have not completed more
than five years of service in the Reserve Bank of India, have com-
pulsorily to undergo training and are sent to these training centres.
The. training is given only in the practice and procedure of the Re-
serve Bank of India, which is necessary for all clerks in the Bank.

3.30. The Committee regret to note that the recommendations of
the Yardi Working Group that it would be desirable to select the best
amang the candidates belonging to Scheduled Castes and Scheduled
Tribes and give them in-service training, which were made in 1967,
were communicated by the Ministry of Finance to the Reserve Bank
of India only in 1973 and that too after the Committee had taken up
this matter. The Committee would urge the Reserve Bank of India
immediately to adopt the principle recommended by the Yardi Work-
ing Group and to emsure that the best among the candidates belonging
to Scheduled Castes/Tribes, evem if they do mnot come upto the
requisite standard, should be selected for appeintmemt against
reserved vacancies and given in-service traiming.

$.31. The Committee note that the Reserve Bank of India is run-
ning four Zonal Training Centres at Bombay, Calcutta, Delhi and
Madras which exclusively cater to the training requirements of Class
I categoxy, clerks Grade I and Clerks Grade 11, of the Reserve Bank
of Indis. The Committee recommend that special courses at these
training Contres should be arrangwed for such of the Scheduled Caste]
Tribe candidates as are appoimted by the Reserve Bank of India
with relaxed standards, as per recommendations made by the Yardi
Working Group se that they acquire the reguisite preficiency.

3.32, The Committoe would also like the Reserve Bank of India
to ensure that when its employees are sent for treining at these four
Zonal Training Centres, the prescribed percentages of reservations
for Scheduled Castes apd: Schedulsd Tribes are adhered to while
selecting camdidates for such traiming.



CHAPTER IV
RECRUITMENT AND OTHER MATTERS
A Methods of Recruitment

4.1. The Committee have been informed that the Reserve Bank
«of India staff is classified into four categories, viz.:

Class I: . Officers (Senior S'aff Officers Grades 1.11 and 111 and
Staff Officers Grades I and IT.

Class II ; R . Personal Assistants.

~Class 111 : . Foconomic/Banking/Statistical/Central Office  Assistants,

Clerks Grade I, Clerks Grade II, Coin/Note Bxaminers
Grade I, Coin/Note Examiners Grade II, Typists,
Teleptone Operators, Punch Operators, etc.

«Clags IV : . Subordinate Staff-Peons, Mazdoors, Farashes, Sweepers
Durwans, Daftries, Subedars, Record Clerks, Drivers
etc.

4.2, The procedure followed for recruitment in the various Cadres
in Classes I, III and IV of the Reserve Bank of India has been stated
to be as follows: —

(i) Recruitment of Officers (Class I)

With a view to regulating the system of recruitment of staff in
the Officers’ Cadres, a separate agency called “‘the Reserve Bank of
India Services Board” was established in July, 1968. The Board
consists of a Chairman, a Secretary and such other members, as the
Governor may, from time to time, appoint for a specific period or for
a specific purpose. The Reserve Bank of India Services Board
attends to the work relating to selection of candidates for the posts
-of Staff Officers Grades I and I1 (Direct Recruits) on the basis of a
competitive test as also selection of candidates for higher categories
©of posts in Class I (e.g. Specialists’ Posts). Besides, the Board con-
duct tests|interviews for promotion from the clerical grade to the
cadre of Staff Officers Grade II (Promotees).

\ (11) Recruitment of personnel in Classes 111 and IV

Recruitment of personnel in Classes III and IV is made by the
Managers|Officers-in-Charge of the respective Offices of the Reserve
Bank of India

“ i H
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For the purpose of recruitment to posts in Classes III and IV, the
country is divided into various Zones, each of which is attached to
a particular Office of the Reserve Bank of India. Recruitment to:
these cadres in any particular Office of the Reserve Bank of India
is generally made from within the Zone attached to it. Reserva-
tions are made in respect of Scheduled Castes and Scheduled Tribes
as per the quota indicated in the Central Government’s instructions
in this regard as applicable to the States in which the Bank’s Offices.
are functioning. These are as follows: —

Quantum 9f reserva-

tions
Office of Recruitment

Sch. Castes Sch. Tribes

. Ahmedabad . 7% 14%

Bombay/Byculla 6% 6%
. Bhubaneswar , 15% 23%,
ﬁmalore 13% 5%.
Calcutta 20%, 6%,
: Chandigarh 129 5%
Gauhati 6% 13%
Hyderabad 13% 5%,
‘ Indore/Bhopal 13% 209,
Jaipur . . . . . . . 16% 13%
Jammu/Srinagar . 3% 5%
' kmpigﬂ,udnow . “a % 5%
* Madras . 18% 5%
‘Patna . 4% 9%.
_ “Trivandrum/Cochin 9% T 5%
" Nagpur . . . . . 6% 6%
New Delhi . - ;

15% &%,

43. A Study Group of the Committee, which visited the Reserve
Bank of India, Bombay, was informed that the reservations for re-
*. cruitment in. that Office in Class III and Class IV posts fixed in 1966
~were 124 per cent for Scheduled Castes and 5 per cent for Scheduled
Tribes. In 1973, these had been fixed at 6 per cent for Scheduled
Castes and 6 per cent for Scheduled Tribes respectively. Asked to



state the reasons for reducing the reservation for recruitment im
that Office for Scheduled Castes from 12} per cent to 6 per cent, the
representative of the Reserve Bank of India, in his evidence before
the Committee, has stated that previously the Bank was following
the all-India percentages of reservations fcr Scheduled Castes and
Scheduled Tribes for the recruitment made for the Bombay Central
Office of the Reserve Bank of India. The Bank is now following
the percentages of Scheduled Castes and Scheduled Tribes in Maha-
rashtra as per the 1971 Census. He has further added:

“Actually, recruitment for the Central Office, as well as for
the other Office (Regional Office in Bombay Byculla) is
done centrally. Therefore, we have been applying the
Maharashtra percentage. But we found that the Bombay
Central Office accounts for 50 per cent of the total staff.
We have taken a decision to take the average of the two
(All-India and the State percentages). It is not possible
to distinguish between the different offices, We will, there-
fore, take 104 per cent, being the average of 15 and 6.
applicable to all-India and Maharashtra respectively.”

44 Asked about the difficulty in adopting reservation of 15 per
cent of posts for Scheduled Castes in the Central Office of the Re-
serve Bank of India at Bombay, which was concerned with all-India
activities of the Reserve Bank of India, the representative of the
Bank, in his evidence before the Committee, has stated:

“We will then have to keep the recruitment for the Central
Office separate. This is difficult as the Reserve Bank of
India does not have all-India recruitment for clerks. This
is on regional basis. We have, however, decided to raise

the percentage of reservation for Scheduled Castes to 10§
per cent.”

45. Asked about the area of operation fcr the recruitment centres:
of the Reserve Bank of India at Nagpur and Gauhati, the represen-
‘tative of the Reserve Bank of India, in his evidence before the Com-
-‘mittee, has stated that the recruitment centre at Nagpur serves the
—+ Vidarbha area of Maharashtra and Madhya Pradesh, while the re-

cruitment centre at Gauhati operates for Assam, Nagaland Mani-
pur, Mizoram and Meghalaya.

46. In a mote furnished to the Committee, the areas covered by
- all the recruitment centres of the Reserve Bank of India for recruit--
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ment of Class II1 and Class IV staff, have been given as follows: —

S.No. Ce-ntre Areas covered
1. Ahmedabad Gl?';!‘“ and Union Territories of Daman and
.

2. Bombay/Byculla (Bombsy’ Maharashtra (Excluding Vidarbha Region]
and Union Territories of Dadra,
Haveli and Goa.

3. Bangalore Karnataka.

4. Bhubanc®war Orissa.

5. Calcutta West Bengal, Manipur, Tripura, Meghalays,

Nagaland, Arunachal Pradesh and Mizo-
ram and the Andaman and Nicobar Islands.

6. Chandigarh (Recruitment looked after  Punjab, Haryana and Union Territories of

by New Delhi Office) Himechal Predesh and Chandigarh.
9. Guuhati . Assem, Manipur, Tripura, Meghalaya, Naga-
land, Arunachal Pradesh and Mizoram.
%. Hyderabad Andhra Pradesh.
9. Indore/Bhopal . . Madhya Pradesh.
10. Jaipur. Rajasthan.
11. Jammu . Jammu eand Kashmir.
12. Kanpur/Lucknow Uttar Pradesh.
13. Madras . Tamil Nadu, Kerals and the Union Terri-
- tories of Pondicherry and the Lakshadweep
Islands.
14. Nagpur . Madhya Pradesh and Vidarbha Region of
Maharashtra Stave.
15.  New Delhi. Haryana, Punjab, Jammu & Kashmir and the
- Union Territories of Chandigarh, Dethiand
Himachal Pradesh.
16. Patna Bihar.
15. ‘T'rivandrum;Cochin. Kerala and the Lakshadweep Islands.

Nm‘b Bor-nhn.;';\B):culla Offices also consider applications from Scheduled Trv'i—bc
candidates resident in the Vidarbha Region of Maharashtra.

47. The Government of India, Cabinet Secretariat (Department
of Personnel and Administrative Reforms) O.M. No. 13|72-Est.(SCT),
dated the 12th March, 1973, regarding Reservations for Scheduled
Castes and Scheduled Tribes in recruitment on « lecal or regional
‘basis reads as follows: —

“The underéigned is directed tc refer to this Department's
O.M. No. 1j11{69-Est (SCT) dated 28th September, 1970,
in which the percentages of reservations for Scheduled
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Castes and Scheduled Tribes effective from the date of
issue of that O.M. were prescribed for recruitment on a
local or regional basis taking into account the proportion
of population of Scheduled Castes and Scheduled Tribes
to the total population in each of the various States|Union
Territories according to the 1861 Census. These percentages:
have now been revised taking into account the proportion
of population of Scheduled Castes and Scheduled Tribes
in the various States|Union Territories as revealed by the
1911 Census. The revised Percentages of Reservations are
indieated below:—

%la - Name of State/Union Territory s«:h&d::d Sgil:‘reg:ed
1 2 » 3 B 4
1. Andhra Pradesh . . . . . . . . 13 s
3. Assam. . 6 e
s r . w .
4. Gujarat 7 L
5. Hazysns . 19 s
6. Himechal Pradesh n s
7. Jammu & Kashmir 8 []
8. Kenala . . 9. [
9. Madhys Pradesh . 3 )
10, Maharashtrs . 6 6
. Manipur 2 M
12. Meghalaya T -~
313. Mysore » 5
14. Nagaland 45
35. Onrisss, . 1S 23
16. Punjeb 25 s
17. Rajssthan . 6 111

-38. TamilNedu . ¥ [1
!9.\ Tripurs 13 29
2% Uttaz. Pradeshy n 5
22. West Bengel. . 20 6

SAs sevisad widé-thoCabinet Secretasist  (Dopartment:
tive Reforms) O.M. No. 1/3/7>-Batt(SCT)ydated 19t Moy, 197y.

ofPucepnnel and A'mbbm



1 2 3 4!
Union Territories
1. A.& N. Island -_ 16
2. Arunachal Pradesh - 45
. 3. Chandigarh . . . . . . . . 12 5
4. Dadra & Nagar Haveli . . . . . 2 43
* & Delhi. - Rosters prescribed for
recruitment on all
India basis to be
followed.
6. Goa, Daman & Diu 2 s
7. L. M. & A. Islands —_— 45
8. Pondicherry . 16 s
9. Mizoram - 45°,

4.8. Asked about the criteria followed in determining the percen-
‘tages of reservations for Scheduled Castes and Scheduled Tribes at
the various recruitment centres of the Reserve Bank of India, the
representative of the Reserve Bank of India has stited during his

evidence before the Committee: “We go by the place where the
office of recruitment is situated.”

49. Asked why the percentages of reservations for Scheduled
‘Castes and Scheduled Tribes are not determined in proportion to
their propulation of the entire area served by a recruitment centre of
‘the Reserve Bank of India, but determined according to the percen-
tages of the population of the State in which the Centre is situated,

‘the representative of the Reserve Bank of India in his evidence be-
fore the Committee has stated:

t

“So far we have been following the percentages of the popula-
tion of Scheduled Castes and Scheduled Tribes of the State
in which the recruitment centre is situated. We will exa-
mine this since you have brought this to our notice.”

4.10. The representative of the Ministry of Finance added: —

“Since you have brought to our notice this point, we shall
.. make the necessary corrections.”

. 411. The Committee are surprised to learn that the percentages
of reservations for Scheduled Castes and Scheduled Tribes followed

'stevuedudcthe Cabinet_ Secretariat (Department of Personnel and Adminmn
tivé Reforms) O.M. No. 1 /3/72—Bm (SCT)ydated 15th May, 1974.
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bythevariomlieerui‘tmentCentresofthoBeserveBankoflndh
are those which are prescribed for the State|Union Territory in which
a Recruitment Centre is situated and not those of the entire region
served by a Recruitment Centre. Thus, for example, reservations
for Schedueld Castes and Scheduled Tribes followed by the Reserve
Bank of India at Nagpur are 6 per cent for each of these communities,
which is the prescribed percentage for Maharashtra. The Nagpur
Office of the Reserve Bank of India, however, serves, besides Vidar-
bha region ‘of Maharashtra, Madhya Pradesh also, where the popula-
tion of Scheduled Castes is 13 per cent and that of Scheduled Tribes
20 per cent. Therefore, the Nagpur Office of the Reserve Bank of
India, by following 6 per cent reservations for Scheduled Castes
and 6 per cent for Scheduled Tribes, is doing great injustice to the
Scheduled Castes and Scheduled Tribes of Madhya Pradest who
constitute a much higher proportion of the population of that State.
The Committee recommend that the Reserve Bank of India should
immediately revise the percentages of reservations for Scheduled
Castes and Scheduled Tribes for recruitment by the Local Offices of
the Bank taking into consideration the proportion of population of
the Scheduled Castes and Scheduled Tribes in the entire region
served by each of the Recruitment Centres of the Reserve Bank of
India.

B. RECRUITMENT ADVERTISEMENTS AND NOTIFICATIONS
TO EMPLOYMENT EXCHANGES

4.12. It has been stated that the vacancies in the Reserve Bank of
India are invariably notified to the local Employment Exchanges by
the Recruiting Office and to all the Scheduled Caste|Scheduled Tribe
Welfare Organisations within the recruitment area allocated to the
Recruiting Office. Posts carrying a pay of Rs. 200|- or more per
month are also notified to the Central Employment Exchange as re-
quired under the Employment Exchanges (Compulsory Not fication
of Vacancies) Act, 1959 with a request to forward applications from
candidates registered with them, who satisfy the conditions prescrib-
ed for the posts. Except when the number of existing|anticipated
vacancies during the next 12 months is less than five, all Class IT1

" posts, besides being notified to the Organisations referred to above,
are also advertised in the press. The advertisement for recruitment
indicates: —

(a) Nature of posts ad the scales of pay and allowances pres-
cribed for the posts.



(b) The age limit prescribed for the posts and the relaxations
in the upper age limit allowed for Scheduled Castes and
Scheduled Tribes and others.

(¢) Academic qualifications and experience prescribed for the
posts.

(d) Application fee|examination fee prescribed for the posts.

(e) The last date for receipt of she applications and the
address to which the applications are to be submitted.

4.13. It has further been stated that: —

(1) No advertisement is issued for the posts of Punch Opera-
tors and Telephone Operators and applicdtions received

through Employment Exchanges, as well as those received
direct, sve considered.

(ii)) For some of the technical posts, such as, those of Building
Overseers, Punch Operators, Adrema Machine Operators,
Typewriter Mechanics, Field Investigators|inspectors,
\Comptists, etc. generally, no applications are received from
Scheduled Castes and Scheduled Tribes.

(lil) So far as the Scheduled Tribes are concerned, it has been
the experience at almost all the Offices of the Bank that
the number of applications received from the candidates
belonging to Scheduled Tribes are small in relation to the
vacancies reserved for them. In some cases, no applica-
tions from eligible Scheduled Caste or Scheduled Tribe
candidates are received at all.

4.14. All applications received by the Reserve Bank of India are
scrutinised with reference to the prescribed eligibility standards and
the number of candidates to be called for the written test and|or
interview decided with reference to the existing and anticipated
vacancies. Normally, the number of candidates to be called for the
written test is restricted to six times the anticipated number of
vacancies, by raising the eligibility standards, if necessary, for gene-
ral candidates in case the number of applicants is very large. Based
on the results of the written tests, a number of candidates from the
top. equal to twice the number of anticipated vacancies, are called
for interview. Care is taken to ensure that as far as possible all the
Scheduled Caste/Tribe candidates satisfying the minimum prescribed
elicibility standards are given a chance. However, if the number of
applications received from the Scheduled Caste{Tribe candidates is
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disproportionately large with reference to the number of vacancies
to be reserved in their favour, their number to be called for the pre-
recruitment test and interview is restricted to 12 times and three
times the number of vacancies respectively, there being no restric-
tien on their number if they satisfy the normal eligibility standards
prescribed for general candidates. The candidates who are finally
selected are placed on waiting lists and offered posts as and when
their turn comes up according to their position on the waiting lists.
Separate and combined 1lists are prepared in respect of selected
Scheduled Caste/Tribe candidates and they are offered posts as per
the roster prescribed for the purpose. Here also, care is taken to
safeguard the interests of the Scheduled Caste|Tribe candidates, is
an as much as they are appointed either on the basis of the merit list
or as per the reserved point, whichever comes first,

4.15. Asked to state the time given to the Employment Exchanges
for sponsoring Scheduled Caste and Scheduled Tribe candidates for
employment in the Reserve Bank of India, the representative of the
Reserve Bank of India has stated during evidence that the Bank gives
notice of three weeks to the Employment Exchanges to sponsor the
names of the candidates.

4.16. Asked whether the vacancies reserved for Scheduled Castes
and Scheduled Tribes are clearly indicated in the demands placed
with the Employment Exchanges and in the advertisements for rec- ..
ruitment, the representative of the Reserve Bank of India has stated
during evidence that the Reserve Bank of India has started giving,
both in notifications to the Employment Exchanges and in the ad-
vertisements in newspapers, the estimated number of vacancies that
are likely to be on the waiting list.

4.17. Asked to state the reasons for not advertising in newspapers
the posts of Punch Operators and Telephone Operators, the Reserve
Bank of India, in a written note furnished to the Committee, has
stated that the posts of Punch Operators are confined to Bombay only
and they were not advertised as the Bank had received adequate
number of applications direct. The posts were however, notified
to the Employment Exchanges and other concerned Organisations.
Instructions have since been issued to advertise these posts in news-
papers also in future. The Telephone Operators’ posts exist at
Bombay and other centres but the number recruited at each Office
at a time is very small.

4.18. The Committee pointed out that it had been brought to their

notice that the Reserve Bank of India has made direct recruitments
in Class IV without notifying the vacancies to the Employment Ex-



44

tions, which do not contain correct and full particulars, are liable
to be rejected. The incomplete applications could not possibly be
considered having regard to the large number of applications
received in response to the advertisement which had to be process-
ed within a limited time schedule. The Liaison Officer was
appointed in the Bank only in May, 1973.

4.25. The Committee would like the Reserve Bank of India to
specifically mention in the notifications sent to the Employment
Exchanges and in the recruitment advertisements published in
newspapers, the number of vacancies reserved for Scheduled Castes
and Scheduled Tribes in each recruitment and also the concessions/
relaxations available to the Scheduled Caste and Stheduled Tribe
candidates. The object of indicating the number of wvacancies
reserved for Scheduled Castes and Scheduled Tribes and the
concessions/relaxations available to candidates belonging to these
communities in the notifications to Employment Exchanges and the
advertisements in newspapers is that adequate number of Scheduled
Caste/Tribe candidates are sponsored by the Employment Exchanges
or otherwise apply in response to the recruitment advertisement.

4.26. The Committee feel that a period of three weeks givem by
the Reserve Bank of India to the Employment Exchanges to
sponsor Scheduled Caste and Scheduled Tribe candidates for its
recruitment is inadequate as many of the probable candidates may
be living in far off or interior places. The Committee suggest that
this period should be increased to at least six weeks.

4.27. The Committee would also like the Reserve Bank of India
to intimate to the Employment Exchanges the precise reasons for
rejections of applications from Scheduled Caste and Scheduled
Tribe candidates sponsored by them to fill the reserved posts, as
this will help the Employment Exchanges to gear up their own
machinery and take remedial steps in sponsoring the right type of
candidates in future.

428. The Committee note that the Reserve Bank of India has
made direct recruitments for a number of Class IV posts and also
for the posts of Punch Operators and Telephone Operators in
Class III without advertising the posts. The Committee would like
point out that, where direct recruitment (otherwise than through
an examination) is to be made to fill vacancies reserved for Sche-
duled Castes and Scheduled Tribes, an advertisement, as required
vide the Ministry of Home Affairs O.M. No. 1[1j70-EST(SCT),
dated the 31st July, 1970, should always be issued inviting appli-
cations from Scheduled Caste and Scheduled Tribe candidates only.
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4.29. The Committee note that a large number of applications
Trom Scheduled Caste and Scheduled Tribe candidates for the posts
of Clerks Grade II and Coin/Note Examiners Grade II have been
rejected by the Reserve Bank of India, Calcutta, on grounds of in-
-eligibility or incomplete particulars. The Committee need hardly
-emphasise that applications from Scheduled Castes and Scheduled
“Tribes should be sympathetically considered with a view to enable
them to secure employment and not to debar them on some ground
or the other. The Scheduled Caste and Scheduled Tribe applicants
who give incomplete information in their application forms should

be extended all possible help to get their application forms duly
completed.

4.30. The Committee note that the Reserve Bank of India will
henseforth intimate its requirements to the National Employment
Service for such of the technical posts for which generally no
Scheduled Caste or Scheduled Tribe candidate is sponsored by the
Employment Exchanges. to gll the reserved vacancies.

C. Concessions and Relaxations

4.31. It has been stated that the standards of eligibility generally
prescribed for different posts in the Reserve Bank of India and its
Associate Institutions are as under:—

i) Staff Officers Grades I & II.

{a) Qualifications:

At least a second class Bachelor’s or Master’s degree or equivalent
«qualification with a minimum of 55 per cent marks in the aggregate
.of a recognised Indian University. Candidates who have taken
degrees from Foreign Universities are also admitted to the exami-
nation at the discretion of the Board.

{b) Age: Between 20 and 25 years.

(ii) Higher categories of posts in Class I for specialised departments|
Associate Institutions.

{a)' Qualifications:

The minimum qualifications and experience for different posts,
such as. Directors, Deputy Directors, Deputy Chief Officers, Banking
Officers, Research Officers, Industrial Finance Officers, Rural Credit
‘Officers, etc. are prescribed in accordance with the requirements
specified by the concerned departments, from time to time. Nor-
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mally, the candidates should have had a goed academic career,.
should have a post-gradyate degree in the Ist or high 2nd Class, and
should possess good experience of value to the Bank.

¢(b) Age timits:

When recruitment is made to Class I posts for various specialised
departments by interview, the maximum age limit for outside can-
didates is fixed at 35 years as on the date prescribed in the adver-
tisement, slightly relaxable in the case of candidates with excep-
tionally good qualifications and|or experience of value to the Bamk.

¢iii) Class ILI:
(1) Economic|Banking|Statistical Assistants.
(a) Qualifications:

The candidates for these posts should possess at least a Secaond
Class Master’s degree in the prescribed subjects, depending on the
requirements of the Department for which the selection is made.
Weightage is given not only to the academic proficiency but also to

the practical experience the. candidates possess which may be of.
value to the Department concerned.

(b) Age limits:

Between 21 and 25 years as on the date prescribed in the adver—
tisement.

(2) Clerks Grade II (Undergraduates):
{a) Qualifications:

The candidates should have passed Matriculation or its equiva-
lent examination of a recognised University or Board in First Class|
Grade|Division with at least 50 per cent marks each in English and
Mathematics. Candidates who have passed the Pre-University
Course|First - Year|Intermediate Examination should. either have
secured at least a Second Class in that examination or should pos--
sess the qualifications prescribed for Matriculates.

(a) Age limits: Between 18 and 21 years.
(3) Clerks Grade II (Graduates):
(a) Qualifications:

At least a Bachelor's degree of a recognised University preferably
tn Economics, Commerce, Banking, Statistics, Mathematics or Law
with a minimum of 40 per cent marks in the aggregate.

-
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qb) Age limits: Between 18 and 24 years.
(4) Coin|Note Emm;m Grpde 11
{a) Qualifications:

Till recently when the cadre of Coin|Note Examiners was
-separate from the clerical cadre, Greduates were not recruited to
posts of Coin|Note Examiners. The candidates were required to
have passed Matriculation or its equivelent examination of a recog-
nised Vhiversity or Board with at least 40 per cent marks each in
English and Mathermatics with an aggregate of 40 per cent. The age
1limit was between 18 and 21 years. Future recruitment will be to
.a combined cadre of Clerks Grade I}{Coin-Note Examiners Grade I
and the qualifications|age limits laid down for Clerks Grade IT will

-apply.

(5) Typists|Punch Operators|Telephone Operators:

(a) Qualifications:

The minimum edueational qualifications prescribed for these
posts is Matriculation or an equivalent examination. (Graduates
are not recruited for these posts). In addition to Matriculation, the
candidates should have the following qualifications: —

(i) Typists: Candidates should have secured at least 45 per cent
marks in English in Matriculation and should have a minimum
speed of 40 words per minute in typing. Preference is given to
those who possess the Government Commercial Certificate in typ-
ing. Knowledge of short-hand is considered -an additional qualifi-
-cation.

In the case of Hindi Typists, the candidates, besides having
secured 45 per cent marks in English, should also have had Hindi as
one of the subjects of study in Matriculation. They should possess a
minimum speed of 30 words and 40 words per minute in Hindi and
‘English typing, respectively.

(ii} Punch Operators: The candidates should have completed
the Punching Course and hold a certificate therefor.

(ili) Telephome Operators: The candidaté¢ should have a mini-
‘mum experience of two years in operiting Telephone Switch Boards
-or possess a diploma in Telephone Operation. Knowledge of type-
‘writinig is considéred an additional qualification
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(b) Age limits: Between 18 and 21 years.

It has further been stated that in the case of Scheduled Caste
and Scheduled Tribe candidates, the following relaxations and
concessions are extended for different posts:—

(i) The upper age limit is relaxed by five years beyond the limit
prescribed for general candidates.

(ii) While the minimum qualification prescribed for general
candidates for various Class III posts is as given in the preceding
paragraphs, it has since been decided that the Scheduled Castef
Scheduled Tribe candidates should be given the same concessions im
regard to educational standards as those given to children of
employees/ex-employees. The concessions given to children of
employees|ex-employees are detailed in paragraph 4.32 below.

(iii) The application fee, wherever payable, is reduced to 1|4th
of the normal fee.

(iv) Consistent with the number of vacancies reserved for
Scheduled Caste|Tribe, candidates who belong to these categories.
applying for Class III posts are called for the pre-recuritment writ-
len test provided they satisfy the minimum eligibility standards pres-
cribed in their favour although in respect of general candidates
to minimum standards may be suitably raised if the number of
eligible applicants is disproportionately large as compared to num-
ber of existing and anticipated vacancies during the year.

(v) All candidates belonging to Scheduled Castes and Scheduled’
Tribes who get the minimum qualifying marks in the written test
are called for interview for Class III posts although in the case of
general candidates the minimum percentage which a candidate
should secure in the written test for being called for the interview
may be much higher, depending on the number of vacancies and
the number of candidates qualifying in the written test. In the
number of Scheduled Caste/Tribe candidates successful in the writ-
ten test falls short of the vacancies reserved for them, a short-falt
of 3 per cent or 4 per cent in the prescribed minimum pass marks is
also condoned. (The minimum marks prescribed for passing in the
test is 35 per cent).

432, The extent of concessions generally allowed to children of
employees/ex-employees are as under:

(a) The graduate children of employees/ex-employees apply-_'
ing for the posts in the common cadre of Clerks Grade H|
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Coin-Note Examiners Grade II are allowed to appear for
the pre-recruitment test irrespective of the subjects

taken or marks obtained by them in their degree exami-
“nation.

(b) For the posts of Clerks Grade II (Under-graduates) and
Coin-Note Examiners Grade II, they are allowed to appear

. for the test if they have passed at least Matriculation Exa-
mination with English and Mathematics as subjects of
study. Candidates who have not taken English and/or
Mathematics in their Matriculation Examination but have
passed Pre-University Course/First Year/Intermediate
Examination are also allowed to appear for the pre-recruit-
ment test irrespective of the class obtained.

(c¢) Children of employees/ex-employees applying for the
posts of Typists are allowed to appear for the test if they
have passed at least Matriculation with English as one of
the subjects of study and have the prescribed speed of 40
w.p.m.

(d) The upper age limit in respect of both graduates and
undergraduates is relaxed by 2/3 years in favour of child-
ren of employees|ex-employees at the discretion of the
Manager.

4.33. For being called for pre-recruitment interview, however, the
children of employees|ex-employees should obtain at least the mini-
mum qualifying marks|speed in the pre-recruitment written test|
typing test. The minimum qualifying marks prescribed in the writ-
ten test is 17 marks out of 50 in each of the two parts of the question
paper and 35 per cent marks in the aggregate for the posts of Clerks
Grade II/Coin-Note Examiners Grade II and 40 words per minute
for the posts of Typists.

4.34. No preferential treatment is given to the children of em-
ployees/ex-employees at the interview. In the event of selection,
they are placed on the waiting list according to merit (i.e. according
to the total marks obtained in the written test and interview) and
are considered for appointment on the basis of their ranking.

4.35. A Study Group of the Committee, which visited the Reserve
Bank of India, Calcutta, was informed that in order to improve the
intake of Scheduled Castes and Scheduled Tribes in the services of
the Bank, that office was examining the question of reducing the
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standards of qualifications for eligibility for the posts in the Clerical
Grade for Scheduled Caste and Schedule Tribe eandidates. Asked
how far the standards of qualifications for eligibility in favour of
Scheduled Caste and Scheduled Tribe candidates for clerical posts
have been lowered and how far have they lowered in the case of
Typists, Punch Operators, Telephone Operators and such other tech-
nlcal posts in Class III, the Reserve Bank of India, in a written note
furnished to the Committee, have stated that since November, 1973,
some concessions in regard to educational standards, as ate given to
the children of employees/ex-employees, have been extended in
favour of Scheduled Castes and Scheduled Tribes. In case of Punch
Operators and Telephone Operators, applications from all candidates,
who have secured a mere pass in the S.S.C. examination, are con-
sidered, provided, of course, they have also passed Punch Operators’
and Telephone Operators’ Course, respectively. It has not been con-
sidered necessary to extend further coneessions to the Scheduled
Caste/Tribe candidates as the qualifications for genetal candidates
themselves are a mere pass in the examination. As regards typists,
the requirement of a speed of at least 40 words per minute in type-

writing has been further reduced to 35 words per minute from March
1974.

4.36. The Committee feel that one of the reasons for shortfalls in
the employment of Scheduled Castes/Tribes in the Reserve
Bank of India, vis-a-vis the quota reserved for them, is that
the Scheduled Caste/Tribe applicants were, in the past, not con-
sidered by the Reserve Bank of India with relaxed standards and no
concession worth the name was extended in their favour. The Com-
mittee are happy to note that the Reserve Bank of India has now
extended certain concessions/relaxations in favour of the Scheduled
Caste and Scheduled Tribe candidates, particularly all the conces-
sions which are available to the children of employees/ex-employees
of the Bank, The Committee would, however, like the Reserve Bank
of India to give a concession of at least 5 per cent marks to Scheduled
Caste and Scheduled Tribe candidates in_the written test and the
qualifying speed for them in the typewriting test should be not more
than 30 words per minute.

4.37. The Committee hope that if concerted measures are takea
by the Reserve Bank of India to implement these concessions/relaxa-
tions, both in letter and spirit, the intake of Scheduled Castes/Tribes
in the employment of the Reserve Bank of India and its Associate
Institutions will substamtially incresse. The Committee would like
the Reserve Bank of India to keep a continuous wateh on the progress
made in this behalf and to review the position every year.
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D. Services and Selection Boards
438. A Study Group of the Committee, which visited the Reserve
Bank of India, Madras, was given the following information in regard

to the recruitment of Coin/Note Exsminers Grade II made by that
Office in 1972: '

(1) Number of applications reccived . . . 20,956 gldudine SC/
T.
{3) Number of applications received from Scheduled
Castes . . . . . . . 1,142
{3) Number of epplications received from Scheduled
Tribes . . . . . . . 57
{4) Number of candidates called for test . sC 241
ST 11
{5§) Number of candidates called for interview . . g% 90
2
{6) Number of candidates selected . . gC 48
T 2

4.39. Taking note of the fact that out of 90 Scheduled Caste can-
didates for the posts of Coin/Note Examiners Grade II called for
intetview by the Reserve Bank of India, Madras, only 45 Scheduled
Caste candidates were selected, the Committee asked the precise rea-
sons fer the rejection of the other 45 Scheduled Caste candidates by
the Interview Board of the Reserve Bank of India. The Reserve
Bank of India, in a written note furntshed to the Committee, has
stated that all the members of the Selection Board, who interviewed
the candidates, rated in their indeperdent assessment, the rejected
candidates as unsuitable for the posts.

4.40. It has further been stated that the Reserve Bank of India
has now decided that the Scheduled Caste and Scheduled Tribe candi-
dates called for interview should not ordinarily be rejeeted in the
interview, if such rejection leads to a shortfall in the number of
Scheduled Caste and Seheduled Tribe candidates that are required to
fill up the reserved vacancies.

4.41. Asked whether the Reserve Bank of India has ever con-
sideyed the desirability of asseciating any member of the Scheduled
Castes or Scheduled Tribes communities with such Selection Boards,
the Reserve Bank of India, in ‘a writteh nete furnished to the Com-
mittee, has stated that since August, 1971, candiduates belonging to
Scheduled Castes and Scheduled Tribes for #i1 posts are interviewed
at a separate sittihg by the samé Selettion Board wihich interviews
other tandMdates. Mortovér, the need of asiesMing the saitadility of
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Scheduled Caste and Scheduled Tribe candidates on a relaxed basis
is impressed upon the members of the Selection Boards. No need
has, therefore, been felt to associate a Scheduled Caste or Scheduled
Tribe member with the Selection Boards. So far as recruitment by
Selection Boards, other than the Reserve Bank of India Services
Board established by the Reserve Bank of India for the recruitment
of Officers (Class I), is concerned, efforts will be made to associate
a Scheduled Caste/Tribe Officer provided a suitable Officer of the
appropriate seniority is available at the office of the Reserve Bank
of India. As regards recruitment by the Services Board, the matter
will be examined in consultation with the Services Board.

442. Asked about the criteria-followed for the appointment of
members of the Reserve Bank of India Services Board established
for the recruitment of Officers (Class I) and Selection Boards con-
stituted for recruitment to Class III and Class IV posts, the Reserve
Bank of India, in a written note submitted to the Committee, has
stated that the criteria adopted for appointment of the members of
the Reserve Bank of India Services Board are that they should be
eminent persons of proven administrative ability and integrity as in
the case of the members of the Union|State Public Service Commis-
sions. The Chairman and the members of the Reserve Bank of India
Services Board are appointed from outside the Reserve Bank of India.

4.43. The Selection Boards are constituted from time to time at
each Recruitment Office of the Reserve Bank of India from among
the Officers of the Reserve Bank of India itself. The present set-up
of the Selection Boards is as under:—

(i) Manager/Officer-in-charge as Chairman;

(ii) Senior-most Officer after Manager/Officer-in-charge as
member;

(iii) Personnel Officer or Officer-in-charge of Administration as.
member, wherever, avaiable/Officer-in-charge of a Depart-
ment,

4.44. The Committee are distressed to note that out of 90 Sche-
duled Caste candidates, who had qualified in the written test for
recruitment of Coin/Note Examiners Grade II in the Reserve Bank
of India, Madras, 45 candidates were rated unsuitable in the inter-
view by the Selection Board. In the opinion of the Committee, this
wholesale rejection of the Scheduled Caste candidates in interview
by the Selection Beard of the Reserve Bank of India is unjustified
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particularly when all of them had qualified in the written test and
a number of posts of Coin/Note Examiners, Grade II reserved for
Scheduled Caste candidates were avmlnble. In the circumstances,
the Committee feel that there is a greater need to make the Selection
Boards and the Services Board of the Reserve Bank of India more
representative by associating a Scheduled Caste/Tribe Officer with
each of them,

445. The Committee would further urge the Reserve Bank of
India that if a competent Scheduled Caste/Tribe Officer is not avail-
able in the Reserve Bank of India for the purpose, a suitable Sche--
duled Caste/Tribe Officer from other Nationalised Banks/Ministries|
Departments should be associated with these Selection Boards/Ser-
vices Board of the Reserve Bank of India.

E. Dereservations

4.46. It has been stated that the pragtice in the Reserve Bank of
India has been to dereserve a vacancy reserved for Scheduled ‘Castes
or Scheduled Tribes in the event of non-availability of suitable can-
didates belonging to the concerned category for appointment against
the reserved vacancy and to carry forward the same for three sub-
sequent recruitment years. Since the Managers of the Local Offices:

- of the Reserve Bank of India are operating the rosters of vacancies
and reservations, dereservation alsp was looked after by them so far.
No reference to the Central Office of the Reserve Bank of India at
Bombay was required to be made.

447. It has further been stated that the Reserve Bank of India
has recently decided that before dereserving a vacany reserved for
Scheduled Castes or Scheduled Tribes at any Office of the Reserve:
Bank of India at any recruitment, special efforts should be made by
the Offices concerned to get suitable Scheduled Caste and Scheduled
Tribe candidates for appointment against such reserved vacancies by
following wholly the procedure laid down by the Government of
India in this regard.

4.48. The Reserve Bank of India has accordingly decided to take
the following measures:

(a) In the case of Offices where difficulty is experienced in-
filling the reserved quota for Scheduled Castes/Scheduled
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‘Tribes, to call, in future, for. the pre-recruitment written
test all candidates belonging to the Bcheduled Castes and
Scheduled Tribes who satisty the minimum eligibility
standards as prescribed for them.  Further, all candidates
who get the minimum qualifying marks in the written test
will be called for interview. This interview, is, at present,
and will continue to be, held on a separate day or at a
separate sitting of the Selection Board for interviewing
genera]l candidates so that the candidates from these cate-
gories are judged by the relaxed standards.

«(b) To request the various Federations/Associations of Sche-
duled Castes and Tribes to sponsor and adequate number
of applications, whenever recruitment is made. '

«(c) To advise the Local and Central Employment Exchanges,
as also the Directorates of Employment for Scheduled
Castes and Tribes, the number of reserved vacancies re-
maining unfilled, and to request them to sponsor applica-
tions numbering at least twice the number of vacancies
reserved for these categories.

:(d) To issue advertisements/notifications to Employment Ex-
changes inviting applications from Scheduled Castes and
Scheduled Tribes candidates only before any reserved
vacancy is dereserved in any category of posts and to hold
a special test and interview for the same.

4.49. In his evidence before the Coinmittee, the representative of
the Reserve Bank of India has stated:

“For Class TII posts, the powers of dereservation of vacancies
reserved for Scheduled Castes and Scheduled Tribes were
given to the Managers of the respective Offices. Since
.October, 1973, the Bank has taken a decisien that when-
ever a vacancy is to be dereserved in any Office of the
Bank, that should be referred to the Central Office who,
in its turn, should take the approval of the Executive Direc-
tor of the Reserve Bank of India.”

450. To a suggestion made by the Committee that the Reserve
‘Bank of India, before dereserving a vacancy, should alse seek the
advice of the Ministry of Finance (Depurfivent of Biamking), the
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representative of the Reserve Bank of India, in his evidence before-
the Committee, has stated:

“It will militate against the autonomy the Reserve Bank of
India. We follow the procedure laid down and I don’t know
why this particular thing should be referred to the Minis-
try. It is day-to-day working of the Reserve Bank of
India.”

451. The representative of the Ministry of Finance (Department
of Banking) has stated during evidence that as Secretary in the De-
partment of Banking, he is also a Director of the Reserve Bank of
India-and thus he has considerable liaison with the Reserve Bank
of India. If any proposal reganding dereservation comes before the
Central Board of the Reserve Bank of India, he will come to know of
that automatically.

452. In reply to a question, the representative of the Reserve
Bank of India has stated during evidence “the vacancies which are
dereserved are carried forward for three recruitment years. We pro-
pose to issue a special advertisement/notification to the Employment
Exchanges to clear the backlog.”

453. Asked whether a vacancy reserved for a Scheduled Caste
is offered to a Scheduled Tribe candidate at the end of the third
recruitment year, in the event of non-availability of suitable Sche-
duled Caste candidates and vice-versa, as required vide the Ministry
of Home Affairs O.M. No. 27/25/68-Est(SCT) dated the 25th March,
1970, the Reserve Bank of India, in a written note furnished to the
Committee, has replied in the afirmative, When asked to state the
number of vacancies reserved for Scheduled Castes given to Sche-
duled Tribes and vice-versa so far, the Reserve Bank of India, in a
note furnished to the Committee, has given the following informa-

1

tion: — A
Posts reserved for Posts reserved for
Scheduled Castes Scheduled  Tribes
\ offered to Scheduled  offered to Scheduled
Tribes Castes
Class IIT . 1 16
Class IV is

NoTB : This excludes the Reserve Bank of Indis Office, Patas, from which informs-
tion hes not yet been received.
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454, The number of vacancies dereserved in each of the categories
of posts every year, since the decision regarding dereservation of

vacancies in the Reserve Bank of India, was taken, is given as fol-
lows:— ’

‘Total number of vacanc'es dereserved

Year
CLASS 1 it CLASS III CLASS IV

Sch. Caste  S.T.° SC. . ST S.C.  S.T.
1067 . . 21 28 11 15
1968 . . 40 30 6 13
1969 . . .. 77 66 19 2r
1970 . 1 79 56 15 27
971 . . .. 78 87 31 31
1972 . . . [1 3 56 61 23 17
1973 . . .. .. 72 97 21 29
TOTAL . . . 6 3 423 425 126 153

4.55. The Committee are unhappy to note that a large number
of vacancies in Class III and Class IV have been dereserved by the
Reserve Bank of India since 1967 without following the prescribed
procedure. The Committee recommend that before a vacancy reserv-
ed for Scheduled Castes/Tribes is dereserved, all possible avenues
should be explored to invite applications from the Scheduled Castes/

Tribes and the prescribed procedure laid down for the purpose should
be meticulously followed.

456, The Committee hope that with the introduction of the new
procedure by the Reserve Bank of India whereby all proposals for
dereservation of vacancies in Class III posts have to be referred by
the Managers of Local Offices to the Central Office at Bombay, there
would be no occasion in future to dereserve a reserved vacancy.

457. The Committee would like the Reserve Bank of India to
examine the feasibility of keeping the vacancies reserved for Sche-
duled Castes and Scheduled Tribes unfilled till suitable candidates
belonging to these communities are available instead of dereserving
them and filling them up by general candidates. This will curb the
tendency to deresexrve a vacancy without making proper efforts te
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get a Scheduled Caste/Scheduled Tribe candidate to fill that vacancy.

4.58. The Committee suggest that the number of vacancies dere-
served by the Reserve Bank of Endia, during a year, together with
reasons therefor, should be intimated to the Ministry of Finance
(Department of Banking) with a copy to the Commissioner for Sche-
duled Castes and Scheduled Tribes for their information.



CHAPTER V
ADMINISTRATION .

A. Maintenance of Rosters

5.1. The Committee have been informed that a separate roster
is maintained by the Reserve Bank of India in the form prescribed
by the Government of India for each category of posts in Classes I,
III and IV in which direct recruitment is made and vacancies are
reserved in favour of Scheduled Castes and Scheduled Tribes.

6.2. It has further been explained that immediately after an ap-
pointment is made, the particulars of the person appointed are enter-
ed in the prescribed Register in appropriate columns and the entry is
signed by an Officer authorised to do so. The roster is maintained
in the form of a running account year.

5.3. In the case of isolated individual posts and small cadres in
which vacancies do not occur with sufficient frequency, posts in the
same class and carrying similar status, salary and qualifications are

grouped together to facilitate the application of the reservation
rules.

6.4. If there are only two vacancies to be filled on a particular
occasion, one is treated as reserved, and if there is only one vacancy.
it is treated as unreserved. If on this account, a reserved ‘point’
is treated as unreserved, the reservation is carried forwand upto
three subsequent ‘recruitment years’ in accordance with the Gov-
ernment’s instructions in this regard.

55. Asked to state the reasons for not maintaining a roster for
Class II services, the Reserve Bank of India, in a note furnished to
the Committee, has stated:

“Class II comprises.at present only Personal Assistants to very
senior Officers; presently, there are only 26 posts of Per-
- sonal Assistants in all Offices of the Bank taken together.
Vacancies in this Class are invariably filled by promotion
from the lower cadres (i.e. from Stenographers, in Class
III) on the basis of seniority-cum-fitness. As the Bank is
not making direct recruitment to this category of posts,
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the rosters have not been maintenaneﬂ for Class II
services.”

5.6. Asked whether all the recruiting authorities of the Reserve
Bank of India were maintaining separate rosters, the representative
of the Reserve Bank India, in his evidence before the Committee,
has .stated:

“Since reservations have been provided for direct recruitment,
we are maintaining rosters only for direct recruitment. In
every Office, whenever there is direct recruitment for
Class III and Class IV posts, the rosters are maintained.
Direct recruitment to Class I is made only by the Bombay
Central Office, and there alsp a roster is maintained, when-
ever there is a direct recruitment.”

5.7. Asked whether rosters are being inspected periodically and
whether any discrepancy was ever found in the maintenance of
rosters during inspection, the representative of the Reserve Bank of
India has stated during evidence before the Committee:

“The rosters are being inspected periodically. No discrepancy
has been noticed except for a solitary one, where one seat
reserved for a Scheduled Tribe candidate and carried
forward for three years was not given to a Scheduled
. Caste candidate. This discrepancy was rectified by offer-
ing the post to a Scheduled Caste candidate next year.”

5.8. The Committee hope that the Reserve Bank of India will
tighten its machinery for maintenance and inspection of rosters as
proper maintenance of rosters is absolutely necessary to ensure due
representation of Scheduled Castes and Scheduled Tribes in services.

B. Cell

5.9. The Committee have been informed that in the Reserve Bank
of India, the procedure followed for dealing with complaints regard-
ing non-observance of reservation orders in favour of Scheduled
Castes/Tribes is that the Manager of an Office, in his capacity as the
administrative Officer-in-charge, attends to the complaints and
grievances of all the employees (including Scheduled Caste , and
Scheduled Tribe employees) in consultation with the Bank’s Central
Office at Bombay and/or in accordance with the procedure set down
in the Reserve Bank of India (Staff) Regulations, 1948. In the Bank’s
Central Office, the Joint Chief Manager, in his capacity as the Liaison
Officer for Scheduled Castes and Scheduled Tribes, attends to the
complaints.

1664 LS—5.
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5.10. Regarding appointment of a Liaison Officer in the Reserve
Bank of Idia and' his functions,; etc:, it has been stated that in the
Bank, the Joint Chief Manager, a Senior Officer-inh- the Central
Qffice at Bambay, aots. as- a: Liaison  Officer. in. respect: of matters
relating. to the representation. of Scheduled. Castes and: Scheduled
Tribes.. His functiens. in this respect are:.

(i) to ensure due compliance with the orders and:instruetions
pertaining to the reservation of vacancies in favour of Sc-
heduled Castes and Scheduled Tribes in the matter of re-
cruitment. and other benefits esdmissible to them;

(ii) to collect, consolidate and despatch to.the Government of
India, the annual returns relating, to regresentatlon of Sc-
heduled Castes and Scheduled Tribes;. arsd

(iii) to act as a Liaisen. Qfficer. between the Bank.and the Min-
istry of Finance for supply of other information, answering
questions and queries  and clearing doubts in regard to
matters concerned with the instructions issued by-tHe Go-
vernment in respect of recruitment-of ‘Scteduled-Castes-and
Schredtiled- Ttibes.

5.11: Asked whether a:Cell: hadi been:set up in:the Ministry of Fin-
amce: (Department off Banking) andhalso inthe Resenve: Bank of India,
to. watch: the-implesyrentation of! thre: reservation arders-for Scheduled
Chstes: and Scheduled! Tribes; the representstive of the Ministry of
Rimance: has: stated: during: evidbnee: that: in) the- Ministry of Finance
(Departmentt of/ Banking) ,. they, havwe set up a: Cell: at: the begining of
last. year. exclusively to look. after the problem of reservations for
Scheduled Castes and Scheduled Tribes ard that they have designated
a Deputy Secretary as a Liaison Officer. In the HResarve Bank of
India, they are setting up a Cell shortly. The. representative of the
Reserve Bank of India, in his evidence before the Committee, has
stated: —

“Sp far as the Reserve Bank of India is concerned, we have a
Liaisorr Officer—Jbint' ChHief Ménager, Recruitment: Section
inr the Reserve Bank of India 1boks after-the job: Ih view
of the questions'now coming up, we have decidéd-tb set up
a separate Cell for the purpose.”

5.12. Asked.whether the activities of the Cells in the Ministry|
Reserva Bank of India are. published in the Annual. Reports of the
Ministry|Reserve Bank. of India, the Reserve Bank of India,. in a
post-evidance. note furnished. ta. the Cammittee, has stated that the
Annual. Report of the Central Board of the Bank on.its working
and on the trends.and progress of banking in India, which was.pub-
lished by the Bank in pursuance of the provisions contained in Sec-
tion 53(2) of the Reserve Bank of India, Act, 1934 and of Section
36(2) of the Banking Regulation Act, 1949, deals mainly- with the
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economic conditions that prevailed during; the financial. yean to
which the report relates, the role played by the Reserve Bank of
India and. the: imporiant aspeate: of. banking during the period. A
small Chapter an the impeartant. agtivities: of, the: Ranik in nstmiion
to. its staff is,, hawaewver,, included. in: the: Repart.. T¥e: nomal: acttvi-
ties, of. the Central. Recruitmmnt. Seatien,. whith wes s o loaking
after the recoitmant. of Scheduled' Caste and Saettedulbeds Thibe
candidates, wera not: being, included: in. the Repert.. 4 Gell: how-
ever, has now been set up in the Central Recruitment Section of
the Central Office of the Reserve Bank of India at Bombay to
look after the matters relating to the Scheduled Castes and Sche-
duled Tribes. and it is proposed to. include informatian. relating to
tHe activities of this Cell' in tHe Annual Report of the. Reserve Bank
of India.

5.13. The Ministry of Finance (Departmsnt. of Banking). in. a
note furnished: to the Cammittee, have stated. that. the- activities. of
the Cell in the Department are. published in the Annual Report. of
the. Ministry of Finance.

5.14. Asked whether the orders regarding reservations for Sche-
duled: Castes and: Seheduled: Tribes: in: the senvices. of thee Beserve
Bandt' of. Indin: had  heen: incarporated: in the- Reserve: Bank of India
(S4aff)) Regulations, 1049, so, that: these could be rigidly. follewed
by the:Beserve- Benlk.of India Offiess; the: represantative: of. the
Reserwe Banit of India, i his, evidenoa: befons the: Committes;. has
stated:.

“The: Staff: regulations: are: the oonditions: of: sexwics off the
staff. Itt is: & sort: of contpaot which they: sigm. It im not
nesessary to; ineorparate: these: raservatiom onders: im the
Staft Regnlations.. The Ressrver Banis of lodia issues
periodically: adnrinistretive: circulsrs to, ailc its: Offices: and
that is considered enough. Recmitment: does not form

) part of the Regulations. The purpose is fully served
By adiinistratve- circulbrs.”

515 The Committee are gld- to note that the Meserve Bank
of Thdia has now set up a separate Cell' in- the CentraF Recruitment
Section of the Central: Office of the Reserve Bank of India at''Bom-
bay, under a Liaison Officer, to look after the mattars refating- to
the Scheduled Castes and Scheduled Tribes and that the activi-
ties of this Cel' will' Hereafter be included in the Mmml/neports
of the Reserve Bank of Indla, The Commrittee would like the
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Reserve Bank of India to appoint similar Liaison Officers, and set up
similar Cells in all the Offices of the Bank in the country,

‘o 9.16. The Committee hope that the Liaison Officers in the Re-
- serve Bank of India would impress upon all the recruiting autho-

rities in the Bank the imperative need for strict observance of 'the
reservations and other orders relating to the representation of
Scheduled Castes and Scheduled Tribes in the Services of the
Reserve Bank of India and its Associate Institutions.

C. Annual Statements

5.17. The Committee have been informed that yearly statements
viz. one showing the totalnumber of employees in the Reserve Bank
of India and the number of Scheduled Castes and Scheduled Tribes
among them as on 1st January of each year and another showing the
particulars of recruitment made during the calendar year and the

) .riumber filled by Scheduled Castes and Scheduled Tribes and vacan-

cies carried forward are furnished by the Reserve Bank of India to
the Government of India, Ministry. of Finance (Department of Bank-
ing).

5.18. Asked since when these statements are being furnished
by the Reserve Bank of India to the Ministry of Finance (Depart-

- 'ment of Banking), the Reserve Bank of India in a note furnished
" to the Committee, has stated that the Government of India, Min-
" istry of Finance requested the Reserve Bank of India vide D.O.

»

letter F.3(47)-BC/60 dated the 8th July, 1960 to furnish them
annual returns beginning with the year ended 31st December,
1958, showing the representation of Scheduled Castes and Scheduled
Tribes in the services of the Reserve Bank of India and the total
number of staff recruited during the year, together with the number
and percentages of the representation of the two communities there-
in. The respective yearly statements are being furnished to the Min-
istry of Finance since 1961.

5.19. Asked whether the figures of Scheduled Castes and Sche-
duled Tribe employees in position in the Reserve Bank of India and
..the particulars -of their recruitment are published by the Min-

. istry/Reserve Bank of India in their Annual Reports, the Reserve

Bank of India, in a written note submitted to the Committee, has
stated:

“It has not been the practice to pdblish these particul:;urs in
the Bank’s.Annual Reports. It has now been decided to
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furnish this information in the Annual Report of the
Bank.”

5.20. The Ministry of Finance (Department of Banking) have
stated that the figures concerning the Reserve Bank of India are be-

ing published in the Annual Report of the Ministry for the year
1973-74, )

5.21. The figures published in the Annual Report of the Ministry
of Finance for the year 1973-74 are as follows:—

. Total number of Scheduled Caste/Tribe employees in the Reserve Bank of India -

As on 31-12-1972 As on 31-12-1973 Increase
Officers Clerks Subor- Officers Clerks Subor- Officers Clerks Subor-
. dinates dinates dinates
27 1071 818 36 ' 1242 896 9 171 78

5.22. The Committee would like the Reserve Bank of India to
forward a copy of their annual Statements regarding the representa-
tion of Scheduled Castes and Scheduled Tribes in the services of the
Bank to the Commissioner for Scheduled Castes and Scheduled
Tribes simultaneously when the Bank sends these statements to
the Ministry of Finance (Department of Banking).

5.23. The Committee would also like the Ministry of Finance (De-
partment of Banking) and the Reserve Bank of India to miake a
thorough 'and analytical study of the Annual Statements complied
by the Bank regarding the representation of Scheduled Castes and
Scheduled Tribes in the services of the Bank so that prompt and
effective measures may be taken to remove the deficiencies noticed.



‘CHAPYER V1

{GBNERAL

A. Housing Facilities

6.1. The Study Groups df ‘the {Committee which visitetl the Re-

serve -Bank -of -India -Office -at -Bombaey, -Catcutta -and -‘Mwdras, -were

given she following iinformation 'in rregerd 'to “slidtmertt -6t ‘querters

by the -Bank to -its staff—

.A. -Resevve -Bank-of -In1ra, -Bombay.

Total No. of quarterscliotted. No. of quareets.

No. of quarters.
allotted to SCs. allotted to STh.
1593 78 s

B. Reserve -Bank -of - India, - Madras.

Closs of .oypioyees. Testl No-of-q@arters No.-of.-lwn alle- No.Sf quarters Al
allotted -tted to STs.

1 2 I

1M Be6 1

‘v . . 120

.

3
C. Reserve Bank of India, Calcutta:

()" Mo. of quarters available for sllotment to saff at Calcutta.
‘Nlipere Ofigers’ Quanters. .,
BingiitPatt Bulit Daercers.
"Dum *Dum *‘Stalf Quarters.

a8
e
. . 332 “(likely te
thetreily! frta Mocsaont
by Decembes, 1973)
(ii) No. of quarters alloted to SC/ST employees :

SC ST
3
Alipore Officers’ Quarters Nil L 4
Singhi Part Staff Quarters Nt Nil.
Dum Dum Staff Quarters 20 1
(likely to get allotmen!
Figures sompiled from
t.l&t.) relative waiting
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6.2. Asked whether any special housing facilities are offered by
the Reserve Bank of India to its Scheduled Caste Tribe.employees,
the .representative of the Reserve Bank of India, in his evidence be-
fore the Committee, has stated:

“The Reserve Bank of India allots staff quarters strictly ac-
cording to -seniority and .there are no reservations for
.Scheduled Caste and Scheduled Tribe employees in the
matter of .allatment of .accommodation.”

'6:3. When a Study ‘Graup of ‘the Committee, -which ‘visited ‘the
Centrdl ‘Office -of -the Reserve Barik of India.at Bombay, enquired
whether -the Bank was -aware ‘that the Governmrent of India ‘had
provided '10 ‘per cent reservation in ‘allotment of aceommodation in
Types 'I and I quarters ‘to .its Scheduled 'Caste/Scheduled Tribe
employees in ‘Délhi /New Delhi and whether the ‘Bank would make .a
similar provision 'for allotment of quarters to its ‘Scheduled 'Caste
ard ‘Schetluled Tribe employees, the S8tudy Group was informed :that
the ‘Bank was not aware of the said orders:of the Government of
India. "The representative of the Reserve Bank of India thowever,
stated that the Bank would obtain a.copy of ‘the relevant . orders . of
the Ministry of ‘Works and Housing (Directorate of Bstates) and
examine the matter.

-6.4. The .Committee would like the Reserve Baiik of India to pre-
vide 10 per cent reservation for its Schediled ‘Caste and ‘Scheduled
Tribe employees in allotment of accommodation, particulatly for -the
lower category of employees, keeping in view the provisions of ‘the
Government of India (Directorate of Estates) Office Memoranda
No. 12035(5)69-Pol(II) dated the 6th November, 1969 and
No. 32035(3)/73-Rul(1}) .dated .the 24th September, 1973 on the
subjact.

B. Sehemes .for .Evonomic .Develgpment

‘£.6. The Committee desired to know whether .there was any
scheme by .the Ministry of Finance or the Reserve Bank of 'India to
advance .shert, medium and long .term loans on easy terms to
Scheduled -Castes and .Scheduled Tribes. The representative of ‘the
Ministry - of :Kinanee (Department of Banking) durimg his evidence
before .the..Committee, has stated that the Ministry .of Finance have
a scheme which for the backward people. This scheme has alsu
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been extended to the Corporations like the one for Harijan Develop-
ment in Kerala. Under this scheme, loan is given on interest at the
toncessional rate of 4 per cent. This scheme is in operation in all
the backward districts and a sum of Rs. 10 crores has been disbursed
under this scheme upto the end of December, 1973.

6.6. The Mmlstry of Finance (Department of Banking), in a writ-
ten note furnished to the Committee, have inter alia stated that the
Government of India in the Department of Banking do not frame
any scheme for advance of loans to be given by public sector banks
to the weaker sections of the society in the priority sectors for indus-
trial, business or agricultural development purposes. The Govern-
ment or the Reserve Bank of India only issue guidelines as and when
necessary. It is the public sector banks, however, who prepare vari-
ous schemes for financing different priority sectors of the types men-
tioned above. The schemes they formulate contain details like the
nature of activities to be covered, amount of loan admissible, terms
and conditions, utilisation, modes of repayment etc. The schemes
cover a wide ranging area of activitias in a particular sector, for .
instance, in the small scale industries special schemes for technical
entrepreneurs, rural industries projects, in the area of business,
‘schemes for self-employment, retail trade, setting up professional
business etc., and in the case of agriculture, the schemes cover areas
such as animal husbandry, piggery, sheep rearing and other allied
occupations. The Department of Banking’s two brochures namely,
“Banks at your Service” and “Banks in the service of small farmers”
brought out in July, 1972 and February, 1972 contain some details
of the nature of schemes covered, the landing criteria, credit’guaran-
tee schemes, etc.

6.7. The Government of India have issued detailed guidelines on
the differential rate interest scheme by which banks are to give con-
cessional rate of intefrest on schemes to be taken up by small borrow-
ers in selected backward districts. The details of the guidelines as
well as the progress in this regard are given in Appendix VIL

6.8. The Committee note that the Government have issued detail-
ed guidelines on differential rate interest scheme by which banks
are to give concessional rate of interest on schemes to be taken up
by small borrowers in selected backward districts. The Committee
would like the Ministry of Finance (Department of Banking) to con-
sider the feasibility of further liberalising this scheme and making
all the Scheduled Castes and Scheduled Tribes, irrespective of thelr
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income ceiling or place of residence, to be emtitled to borrow under
this scheme.

D. BASUMATARI,
New DELHI; Chairman,
August 13, 1974 Committee on the Welfare
Sravana .22, 1896 (S) of Scheduled Castes and
Scheduled Tribes




APPENDIX 1
(Vide para 2.2 of the Report)

Bu.{Dhvief.$iceourtant Reserve Baitk of Intia,
(Terttwd]l Office,
N BOMBAY.
D.O. Staff No. 192/Rec.1-54 14th January, 1954

My dear Biswas,
Staff—Recruitment Scheduled Caste candidates.

Will you kindly refer to the corrspondence- resting with your
D.O. letter No. F.3(34)-F.1/53 dated 17th December, 1953 regarding

the recruitment of candidates belonging to the Scheduled Castes in
the Bank’s service?

2. We have not so far laid down any fixed percentage for the re-
cruitment of candidates belonging to the various communities but
our general policy has always been to encourage the recruitment
of the minority communities. We have carefully examined whether,
in view of the practice followed by the Central Government, it would
be possible to reserve a certain percentage of posts for the Scheduled
Castes but consider that for various reasons it would not be practica-
ble to do so. We do, however, appreciate that every possible encour-
agement should be given to the Scheduled Castes in this matter and
are. issuing instructions to our offices that every Scheduled Caste
candidate, of eligible should be given the opportunity to appear for
the written recruitment test and interview and other things being
equal, preference should be given to candidates belonging to the
Scheduled Castes. We are also making a general relaxation of age
limit by three yemrs in the case of Scheduled Caste candidates. We
hope that with the above measures, recruitment of candidates be-
longing to the Scheduled Castes in the Bank’s service will receive
congiderable stimulus. We propose to watch the results of the above
concessions for one year and then review the position once again to
see whether any further steps require to be taken in the matter.

3. As regards the selections recemtly made for the waiting list for
routine clerks by our Delhi Office to which reference has been made
by Shri Piaree Lal Kureel Talib and Shri P. N. Rajbhoj, we under-
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stand that out of 41 applicants belonging to the Scheduled Castes,
2 were called for the written test but since they did not fair well
enough, they could not be selastedcfsr appointment.

Yours sincerely,

' Bd/- RN MEETA.
SHRI'X.P. BISWAS,

Government of India,
Ministry of Finance,
Deptt. of Economic Affairs,
NEW DELH].
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APPENDIX I
(Vide para 231 of the Report)

‘Sm:m:kumlmbcrof occurred and filled, the muomber of vacancies
forbyS;Wd Cmaud SMUTHMMWW%‘WW
’W chedsuled Caste and Scheduled Tribe candidates during the year 1 in
“ the Reserve Bank of India and its Associate Institutions

Total No.of No.of No.of No. of
Class Category number  vacancies SC vacancies: -ST- .
(Grade) of i

candidates for S.C. appointed for S.T. appointed

(1) @ 3 @ ) (6) @)

Glass 1 Swaff Officers Gr. I

Dy. Director . 1
Research Officers 3
Personnel Officers 1
Maintenance Engi-
neers. . . 2
Staff Officers Gr. II:
Asstt. Engineers
(Blectrical) . 1
Asstt. Engineers
Gvi) ., . 9
fficers Gr. 11
ﬂm Recradts) a1 3 3 N~ 1
' Supervisors (Civil) 4 .. .
Supervisors (Mech.) 2
ToTtAL Cuass I . . 44 3 3 1 I

*Please also see revised statements at Appendix II-A, subsequently furnished by the
Wnntryomemcc,qu.omehn(nfmnlvuiﬁanu’n
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™ @ (©)) @ s ® »
Class II
Class III . Clerks Gr.II 268 26 " 19 6
g?nﬁwa 130 17 24 9 3
Typists . . 48 2 1 1 1
Compounders =, 3 I
Telephone Opera-
tors. . . 6 2 1
Overseers , 4 -
A.C. Plant & Elec-
trical Supervisor. I
Translators . 6 T
Comptist . I
Asstt. Caretaker , ¢
Adrema Operator 1
Economic Asstt. . I 1 .
Statistical Asstt. i 1 I
Total Class 111 . . . - 498 s1 46 31 . 10
Clgss IV | Peons, . . 17 2 3 4 1
Mazdoors . 36 6 7 1
Farashes. , . 20 3 4 I
Sweepers . 6 2 (1 1 -
Dm_'wm . . 11 1 3
Khitmatgars . 2 1
Cooks . . 1
Asst. Cook-cum-
Bearer . . 2
Drivers . 3 ¢
. Liftmen , . 3 SN 1
Malis . 3
A. C. Plant Attendants 2
Liftman-cum-
Wireman . 2

Watchmen ., .
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. @ @) ) ® ©® O
Durwan-cum-Peons 1 .. 1
Utensil Cleaners , 6 1 1
Farash/Sweeper- -
cum-Harashes | 6. I 3
Km/Tu
Boy/Waiter. . 6 .. 1
Other categories , 12 3 2 1 1
Towl Class IV. . 144 2a 33 ‘ 11 3

Class IV Part-Tims Employess :

Sweepers . 6 1 6
Farashes . 21 3 6 2
Khitmvn /Tea '
boys/ Water boys 9 1 h
Other categories I.
Total Class IV Part-time em- :
ployees . .4 37 s 13 2
*Syatement ' m-ofmmrndmdﬁlld the number of vacancies

reserved fie. tes andiScheduled Twibes and the number of, va:escieacnuily '
up-by- Schedwded-Gaste- and- Seheduled- Tribe- candidates during the vear 1969 in the Reserve
Bank of India and its associates Institutions

— o o ——— o oo .

. Total No. of No. of WNo.of No. of

Class. Category No. of vacancies SC Y20RNcics ST
(Grade) candidates reserved candidites reserved  candidates
recruited, for SC. appointed. for-ST  appointed

&) (@) 3) )] (s O] )]

Class I |, Sr.Officer :

Personnel Manager 1
Dy. Legal Adviser 3
Manager (Tech.) 3
Staff O ffizers
Gr. I :
Dy. Managers (Tech) [
Industrial Finance
Officers (Tech.) 8
Rescasch Officers 5 .. e

*Pease also see revised statement at Appendix I1-A; subsequentty firnished by th* Min-
Rinance, Dzptt. of Banking at. factual verification stage. . Y
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PRersonnel Officers- T
S Gr. II
(Brecy Recrucn : 1 .

Supervisors (Civil) 1

Total Class I . .

Class IT " . .

Class III ., Clerks Gr. 11 402 53 38 24

Examiners Gr. 11 460 56 [+] 30 14
Typists. . 71 12 6 6
Translstors- 1 1
Compounders L1 1
Telephone Operators 7 /.
Overscers 7 I, o
Compusts . 2
Asst. Garetaker 4
Adrema Operator 1 1
Stencgrephers- . 3- 1 ]
Caretaker . . I
Punch Operators, £ 1 .o
Hindi Assts. 4 1 oy 1
TotaL Clrgs 11T 977 12§ ‘ 98 ' .,  63 15
\ o
Class IV : Peons . . 70 10 6 4
Mazdoors . . 74 9 16 s
Farashes . . 42 s v 3.

Sweepers . . 1.8 4 15 I
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2 @3) @ ) © @
Durwans 35 4 3 3
Khitmatgars . 6 1
Cooks 2 1 ..

Asst. Cook-cum-
Bearer 2 1
Driver . 1
Cleaners . . 2 1 .
Liftmen . 7 2 N
A.C. Plant 1
Attendants
Mazdoor-cum-
Wiremen . 4 1 1 1
Compositor 1 1
Inkmen 3 1
Watchmen . s 1
Farash/Sweeper-
cum-Farash. . 2 1
Khitmﬁn/‘l‘n
boys/Waiters . 6 1 o . .o
Other categories . 32 6 R £ 2 .
TorAL Class IV . 313 48 ‘ 54 k 19 s
Class 1IV.  Part Time Employess
Teu/Watéboyc . s 1 1 1
Sweepers 4 3
Farashes 20 3 s 1
Mazdoors 4 1 1
i ars/Tea
bo, ster boys 2 b ¢ 1
Other categories . 2 1 1

‘TotAL Class IV Parr-time
employees . 37 6 12 2
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* Statement showing the total number of vacancies occurred and filled , the number
of vacancies reserved for Scheduled Castes and Scheduled Tribes and the monber
of vacancies actually filled bv the Scheduled Caste and Schedused Tribe
candidates during the year 1970 in the Reserve Bank of India and
its Assoctate Institutions

Total No. of No. of No.of' No. of

Class Category No.of  vacan- sC vacan- ST
candi- cies candi- cies candi-
dates reserved dates reser- dates

recruited  for SC appoin- ved for appoin-
ted ST ted
)] (2) 3) @ ) ® €)]
Class I . Staff Officers
Grade I :
Deputy Managers
(Tech.) . . 8
Asst. Chief Officer
(Fin). . . I .. ..
Ind. Finance Officers 7 .
Staff Officers
Grade II :
Staff Officers . b ¢
Grace II( Direct
Recruits)
ToTAL 17
Class II
Class III  Clerks Gr. II . 703 120 91 [{ 8
Coin/Note Exami-
ners Grade II 261 34 38 13 6
Typists 91 13 3 8
Compounders . s 2
Telephone Operators 4 1
Overseers . 14 1
N Translators . 2
Archetectural .
Assistant . 1

*Please also see revnsed statements at Appendix II-A, mbsequendy furnished by the
Min. of Finance, Deptt. of Banking st factual verification s!
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Bronomic Asst. . 1 .. . ..
Statistical Assistants 5 2 . 1 ..
Asst. Caretaker 1 .
Adrema Machine

Operator . 1 .
Stenographers s ‘z 1 I
Punch Operators, 16 2 b ¢

TOTAL : . 1110 176 132 b 15
“Class IV Peons . . 172 25 37 12
Mazdoors . 128 16 29 9 6
Farashes . 28 4 7 . .
Sweepers . b3 10 1
Durwans , . 24 2 2 2
Khitmatgars . 9 1 . .
Cook , . 1 . .
Asst. Cook-cum-
. . 8 B .
Driver . 1 . .
Cleaner . I .
Liftmen . 3 : . .
A.C. Plant

Attendant . 1 1 .o o .-
‘Sweeper-cie-

Farashes . 4 1 2 b .
Mazdoor-cum-

Wiremen , . 2 . .
Carpenter . 1 1 .

Helper to Carpenter 1 1 .o
SFansa . 7 : ' .. i
DT . . . .
Farash-cum-Plumber 1
~ Other categories . M S § 4
TOTAL : . 459 61 99 3 9




(1) @ )] @ O] © @
Class IV— Part-time Employess
Tea/Water Boys . 4 1 ¥
Sweepers . 2 . 1 I .
Farashes | . 18 3 3 .o
Mazdoors . 2
Khi /Tea
Boys/Water Boys s 1
Other categories . 4 2 I
TotAL : , . 35 6 7 1

chafnmthywlmxhﬁcRamBmkofmﬂinmmu

Institutions.
Class Category Total No.of No.of No.of  No. of
No. of vacan- SC vacan- ST
candi- cies candi~ cies candi-
dates reser- dates reser- dates
recruited ved for spptd. ved for  appointed
sC ST
(n (¢)) 3) @ (O3] (6) (¢))
Class I Staff Offic .
Grade 1 :
Ind. Finance Officer b ¢
Staff Officer
Grade 1I :
Asst. Bngineer
(Civil) . . 1
Total: . 2
Class 11
Class III  Clerks Gr. IT | 665 103 86 ss 7
\  Coin/ Note
Examrs. Gr. II | 583 81 117 33 12
Typists . . 128 21 8 12 —_—
Stenographers ) 7 —_— 1 - —_

—

*Please also see _revised statements at App-ndix II-A, subsequently furnished by
the Ministry of Finsnce, Deptt. of Banking at factual verification stage.
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n

@) (€)) () ) O] 1¢))
Building Overseers . 9 -— 1 —_— —_—
Compounders 4 1 —_ —_ _—
Lounge SW 1 — —_ —_ —
Adrema Machine

Operators 2 —_— — —_ —
Caretakers -~ 2 —_— —_— —_ —_
Punch Operators , 45 6 - 3 -
Hindi Asst. 1 -_— — —_ —
Statistical Assistants 9 2 - 2 —_
Economic

Assistants R 14 3 2 b ¢ —_
Library Assistants 2 1 —_ - —_
Comptists . 2 1 — - -
Field Investigators I - - —_ —_
Field Inspectors , 1 —_ - - -
Telephone Oper-

ators . . 3 1 — —_ —_

ToTAL : 1478 220 21§ 106 19

Class IV’ Peons .. 132’ 17 21 16 4
Farashes . 61 9 15 2 —_

= Khitmatgars . 35 ¢ 1 I
Durwans . 39 6 1 —

Wiremen 2 —_ —_ —_ -_—

Carpenters , . - - - -

Asst. Cooks 4 —_ - -_ —_

Drives . . 3 - - - -

Mazdoors - . 198 23 34 1 3

Sweepers . 24 2 21 3 -—




(¢)) @) 3 @ )] © 1¢)]

Van Cleaners . 1 —_ —_ _ —_—

A.C. Plant
Attendant . 1 —_ —_ —_ —_—
Tea Boys . . 3 1 3 - -
Malis . . 1 —_ —_ —_ —_
TOTAL : s10 61 102 34 8

Class IV—Part-Time Employess :

Tea/Water Boys 8 _ 2 —_— —
Sweepers |, . 3 - 3 - -
Farashes . 11 1 1 1 —_
Mazdoors . 4 —_— 1 —_ —
Khitm | Tea
Boys/Water Boys . 1 I - —_ —_
Other Categories , 4 1 - —_ —_
ToTaL : 31 3 7 1 -

'Swmmwwmojm&w and filled, the mumber of
vacancies reserved for Schediuled Castes and Scheduled Tribes and the muomber of vacancies
actually filled up by Scheduled Castes and Scheduled Tribes candidates during the year 1972
in the chru Banlc of India and its Associate Institutions.

Class Category Total No. of No.of No. of No. of

(Grade) Ne. of  vacan- sC vacan- ST
candi- cies candi- cies candi-
dates reser- dates reser- dates
recruited ved for sppaint- ved for appoin-
sC ted ST ted

® @ @ @ ® ® @

Class 1 Staff Oficers Gr. 1l :
Staff Officers Gr. I1

(Direct Recruits) 39 6 1 3
Asst. Engineer
(Civil) . . 1
ToTAL\Class I . . 40 6 1 3

Class 11
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Class III  Clerks Gr. II 306 56 10
Enmino!:Gr. I 621 29 o
‘Telephone Operators [1 1 1
Typists 143 30 12 15 b
Stenographers 4
Building Overseers 2 - — — —
Translators 3 —_ —_ —_ —
Compounders 3 —_ — — —
Lounge Supervisors 3 —_ — —
Adrema Operator b ¢ —_
Punch Operators 20 3 1
Hindi Translator 1 - .
Hindi Assts. .3 .
Economic Assts. . 1
Library Assts. 3 1
Jr. Drafisman 1 .
Comptists . I
ToraL Class IIT 1121 . 187 142 100 22
Class IV Peons 124 20 20 13 3
| Farashes 28 4 12 2
Khitmatgars 10 2 2 2
Durwans 36 2 9 1 1
Carpenters . 2
Asst. Cooks 4
Drivers . - S .
Mazdoors . 171 21 37 7 2
Sweepers 15 2 12
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(¢)) @ (3 1) 6 @
Viceman . - I
Liftmen . . 2 . . . ..
Van Cleaner 1 .
A.C. Plant
Attendants 2 .
Tea boys . . 2 . . . .o
Electrician Mistry 1 .
TotAL Class IV 404 sI 92 23 s
" Class IV—Part-Time Employees
Tea/water Boys 4 1 .
Sweepers 4 2 4 .
Farashes 2 1 1
Mazdoors . 3
Other Categories 17 2 13 1
TozAL class IV Part Time
Employees 30 5 18 2




APPENDIX II—-A-
(Vide foot-note to para 2.31 of the Report)

Statement shoeing the total number of vocancies which occurred and were filled, the number
of vacancies reserved for Scheduied Castes ond Scheduled Tribes and the number of vacaxcies
actually filled up by Scheduled Caste and Scheduled Tribe candidates during the year 1968 in-
t he Reserve Bank of India and its Associate Institutions,
]

Class Category Total No. No. of No. of No. of No of
(Grade) of candi- Vacancies S/C candi- vacancies S/T candi--
dates reserved dates appo- reserved for dates
recruited for S/C inted S/T appointed.
(1) () 3) @ s) ©) ¢)]
Class 1 Staff O fficers Gr. I
Dy. Director . 1
Research officers . 3
Personnel officers 1 .
Maintenance
Engineers . 2
Staff O fficers Gr. 11
Asst. Engineers
(Elec.) . . 1 . . .o
Asst. Engineers
(Givil) . 9 .
Staff Officers Gr.I1
(Direct Recruits) 21 3 3 1 b
Supervisors (Civil) 4
Supervisars (Mech.)
ToTAL Class 1 4 3 3 I 1
Class II
Class 1IJ Clerks Gr. 11 28s (3¢ 34 38 6
C/N. Examiners
Gr. 11 . 130 23 11 16 3
Typists . . 48 14 1 9 I
Compounders . 3 3




0] (€] ©)) @ ) O] ()]
Tel. Operators 6 s
Overseers . 4 2 . .
A.C. Plant & Elec.

Supervisor 1 1 .
Transla‘ors 6 s . .
Comptist r 1
Economic Asst. X 1 I
Asst. Caretaker . 1 1
Adrema Operator 1 X
Statistical Asst. 7 1 X

TotaL Class III : 494 109 46 65 10

Class IV Peon . 17 3 3 s 1

Mazdoors 36 8 7 8 1
Farushes 20 3 4 2 ..
Sweepers 6 2 5 2 .
Durwans u 2 3 2
Khitmatgars . 2 2 .

Cook-cum-

bearer . 3 2 I .
Asst. Cook-cum

bearer . 2 1 .
Drivers [ 3 1 1 R
Liftmen 3 1 1
Malis 3 3 .
A.C. Plant atten-

dant - . . 2 2 .
Liftmen-cum-

Wiremen . . 3 | 1 . ..
Watchmen . 4 1 1 .
Durwan-cum-

Peon . . b ¢ 1 . .e

T Utensil Cleaners . 6 1 1




(¢)] ) 3) €)) (s) (6) ¢)]
Farash/Sweeper-
Cum-Farash . 6 1 3 b
Khitmatgar/Tea
Boy/Waiter . 6 2 1 1
Other categories . 12 7 2 (1 b ¢
Total Class IV : . 146 45 33 29 3
Class IV
Part Time
Sweepers . 6 1 6 2
Farashes . 21 3 6 2
Khitmatgar/Tea
Boys/Water Boys 9 2 1 1
Other categories . 1 1
Totﬂ Class IV : . 37 7 13 5
Part-time
employees

N.B. : The figures shown under columns 4 and 6 of the above statement represent
the total vacancies that should have been reserved (including carried forward vacancies) in
favour of Sch. Castes and Sch. Tribes, respectively instead of the figures shown in
respective columns of the carlier statement. It is now proposed to make good the difference
between the vacancies that should have been reserved for Sch. Castes and Sch. Tribes and
those actually filled from the years 1967 onwards within the next 2/3 years.

Statement showing the total number of vacancies which occurred and were filled, the number of
vacancies reserved for Scheduled Castes ard Scheduled Tribes ard the number of vacan-
cies actvally filled up by Scheduled Caste and Scheduled Tribe candidates during ihe
year 1969 in the Reserve Bank of India and its Associate Institutiors.

CQlass Category Total No. of No. of No. of No. of
- (Grade) No. of  vacancies S/C candi- vacancies S/T candi-
candidates reserved dates reserved dates
recruited for S/C appointed for S/T appointed

1) €)] 3) @ ) ) ¢))
«Class I 8§r. Officers
Personnel Manager 1
Dy. Legal Adviser ‘1

Manager (Tech.) . b . . ..




(n (2) 3) @ O] (6) @
Staff Officer Gr. I
Dy. Managers
(tech.) . 9
Ind. Fin. Officers
(Tech.) 8
Research Officers . s ..
o
Personnel Officers 3 ..
Staff Officers Gr.II
(Direct Recruits) 3 I .
Supervisors (civil) I
Total Class I - 32 1
«Class II
“Class I11 Clarks Gr. II 403 77 38 57 1
C.N. Examiners .
Gr. II 460 74 52 s1 14
Typists 71 18 6 13
Trans]ators 1 1 1 .
«Class I Sr, Grade
Compounders [ 3 1
Tel. Operators 7 5 .
Overseers ., o 4 2 . ‘3 .
Comptists 2 2
Asst. Carctaker 1 1
Adrema Opesators 1 1
Stenographers 3 1 1 2
Caretaker . . 1 I
Punch Operators 12 L1 o 2 .o
. Hindi Assts. 4 1 1 .
“fowl Class m 975 192 98 128 15
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Class IV

Class IV Part-Time employees

Peons .,
Mazdoors
Farashes
Sweepers
Durwans
Khitmatgars
Cooks

Asst. Cook-ctim-
Bearer . .

Driver
Cleaners
Liftmen

A.C.Plant Atten-
dant .

Mazdoor-cum
W.remen

Compositor
Inkmen
Watchmen
Carpenters

Farash/Sweeper-

cum-Farash

Khitmatgars/Tea
Boys/Waiters

Other categories .

ToraL—Class IV

TeajWater Boys .

Sweepers
Farashes
Mazdoors .

74
43
18

35

32

14
18

2

11

1S

16

15

13

-3

36

55

53

a 8 & v

[V

]
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I 2 3 4 s 6 7
Khitmatgars/Tea-
Boys/Water Boys . 2 b¢ 1
Other categories 2 I
ToTAL—Class IV
Part-time
employees 37 8 I 6

'N.B. : The figures shown under cojumns 4 and 6 of the above statement represent the total
vacancies that should have been reserved (including carried forward vacancies) in
favour of Sch- Castes and Sch. Tribes, mpecuvdy, instead of the figures shown in
respective columns of the earlier statement. It is now proposed to make good the
difference between the vacancies that should have been reserved for Sch. Castes and
Sch. Tribes and those actually filled from the years 1967 onwards within the next

2/3  years.

Statement showing the total number of vacancies - which ocaa‘rodmdmeraﬁllcd the number

in the Reserve Bank of India ard its Associate Institutions.

Class Category Total No. No. of No. of No. of No. of
of can- vacan- S.C.can- vacan- S.T.can-
didates cies didates cies didates
recrui- reserved appoin- reserved appointed
ted for S.C. ted for S.T.

X 2 3 4 s 6 7

Class 1 Staff O fficers Gr. I

: i ech.) . 8
Asst. Chief Officer

(Fin.) . 1
Ind. Finance Offi-

cers . . 7
Staff Officers Gr. I1

Swtaff Officers Gr.
II (Direct Recruits)

ToraL 17

Class 11 —_

e X .o .o




1 3 4 s 6 7
Class III Clerks Gr. IT 703 136 91 74 8
Coin/Note Exa-
miners Gr. II 261 63 38 54 6
Typists . . 91 27 3 16 .
Compounders 3 4
Telephone Operators 4 2 . 1 .
Overseers . 1y ? o 3 ..
Tnmlnm . 2 2
Architectural Asst. 1 1 .
Economic Asst. 1 1 :
Statistical Asst. 5 3 1
Asst: Caretaker 1 1 .
Adrema Machine
Operator . 1 1 .
Stenographers s 1 2 1
Punch Operators . 16 7 3 .
ToraL . 1113 288 132 15§ 15
Class IV Peons . 172 30 37 15 3
Miz2doors . 128 19 29 19 6
Farashes 28 6 7 1 .
Sweepers I 2 10 4
Durwans 34 9 2 6
Khitmatgar . 9 4 1 .
Cook 1 1 1
Asst. Cook-cum-

Bearer . 8 3 1 -
Driver . 1 3 .
Cleaner |, 1 1 . .
Liftmen | . 3 3 1 2
A. C. Plant Atten-

dent - . 1 1
ke T




1 2 3 4 s 6 7
Mazdoor-cum-

Wiremen 2 I .. . ..
Carpenter . 1 b . . ..
Helper to carpenter 1 1 . . .o
Farash/Sweeper-

cum-Farashes 7 b4 1 b ¢ ..
. Tea
Boys/ &aitm . 22 4 4 2 ..
Farash-cum-Plum-
ber . . 1 I .o .o oo
Other categories | 34 16 6 8 .o
ToTaL—Class IV 459 108 99 66 9

Class IV—Part-time employees
‘Tea/Warer Boys " 4 1 1 1 ..
Sweepers . 2 1 .o .e
Farashes , . 18 3 3 3 .
Mazdoors . 2 . 1 .
Khitmatgar/Tea-
‘Boys/Wster Boys [ 1 .. .e
' Other categories . 4 3 1 ’ .. .-
\ TOTAL : 35 7 7., s ..

N. B. : The figures shown under columns 4 and 6 of the abové statement represent the
totalvmcnesthnslmld have been reserved (including carried forwarded vac-
ma) in favour of Scheduled Castes and Scheduled Tribes respectively, instead of

the figures shown in respective columns of the earlier statement. hnnowpropaed
to make good the difference between the vacancies that should have been reserved
qudndnledCanand’deduthn’bundlhouactmﬂyﬁlkdfmmdnm-
1967 onwards within the next 2/3 years.
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Smn:howmgthtomlwnbcr of vacancies which occurred and were filled, the muomber
of vacancies reserved for Scheduled Castes and Scheduled Tribes and the number of
muaaacwdb'falcdupbySMulstammdSchudenbewnddaam:

the year 1971 in the Reserve Bank of India and its Associate Institutions

- Class Category Total No. No. of No. of No. of No. of
(Grade) of candi-  vacan- S.C vacan- S/T
dates cies candi- cies candi-
recrui- reser- .dates reser- dates
ted ved for appoin-  ved for appoin-
S/C ted ST ted
1 2 3 4 s 6 7
Class I Staff officers Gr. I
fInd. Finance offi-
cer . . 1
Staff of ficers Gr. Il
Asst. Engineer
(Civi) . I
TotaL Class I : 2 .
Class 11
~Class I1I Clerks Gr. I1 640 158 83 101 7
C/N Examiners Gr. II  s82 113 115 78 11
Typists . . 129 40 8 20
Stenographers 6 I 2
Overseers 9 4 1 2
Translators . . 2 2
Compounders 4 2 1 2
Adrema o; eratcrs 2 2
Electrician-cum-
1 1
Punch operators 45 9 3
Hindi Asst. . 1 I 1
Statistical Asst. 9 3 2

Economic Asst. 14 3 2 2




9

) S 2 3 4 s 6 7
Library Asst. 2 1
Comptists . 2 1
Tel. Operators : 2 1 1
Total Class III : 1450 341 210 arg 18
Class IV Peons . 122 18 21 21 4
Wiremen . . 1 1
Cook . . 'l 1
Mali . 1 ¢
Khitmatgar 17 7 1 3
Ast.Cott-am-
Bearer . a 2 1
Liftmen 1 2
Durwans . . 36 {3 s 12 2
Tea Boys 3 3 1
Mazdoors 191 31 3 26 s
Farashes 29 6 7 7 1
- Sweepers 18 2 16 4 1
S Fanabes " : 4 '
Farashes/Sweepers-
cum-Farashes 1
Mazdoor-cum-
Wiremen 1 2
Helper to plumber 1 1
K];oy .i!/;rl'u 8 1 .. 2
Other categories 44 21 6 15 1
Toral : 489 114 94 93 14
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Class 1V-Part-time  employees

Tea/Water Boys 8 1 2 2

Sweepers . 3 . 3 .

Farashes . 11 1 1 2

Mazdoors . 4 1 1

Khitmatgars/Tea

Boys/Water Boys 1 2

Other categories 4 3 .. 1

Total : 31 7 7 6

N. B. : The figures shown under columns 4 and 6 of the above statement represent the
total vacancies that should have been reserved (including carried forward vacancies) in
favour of Scheduled Castes and Scheduled Tribes, respectively, instead of the figures
shown in respective columns of the carlier statement. It is now proposed to make
good the difference between the vacancies that should have been reserved for Scheduled
Castes and Schcduled Tribes and those actually filled from the years 1967 onwards
within the next 2/3 years.

Statement showing the total mumber of vacancies which occurred and were filled, the number of

vacancies reserved for Scheduled Castes and Scheduled Tribes and the number of vacancies

actually filled up by Scheduled Caste and Schesuled Tribe candidates during the year 1972 in
the Reserve Bank of India and its Associate Institutions

Class Category Total No. No. of No. of No. of No. of S/T
(Grade) of candi- vacan- S/C vacan- | candi-
dates cies Candi- cies dates
recrui- reser- dates reser- appoin-
- ted ved for appoin-  ved for ted
S/C ted S/T
1 2 3 4 s 6 7
Class I Staff of ficers Gr. 11
Staff Officer Gr. 11
(Direct Recruits) 39 6 I 3
Asst. Engineers
(Givil) | . X
Total Class 1 : 40 6 1 3

Class 1T
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I 2 s 6 7
Class 111 Clerks Gr. II 318 133 62 Ir 10
C/N Examiners
Gr.II . 596 99 63 206 134
Typists 138 43 12 28 1
Translators 2 2 l 1
Compounders 5 1
‘Tel. Operators 4 2 L I
Overseers . I 1
Adrema Openton- 1 b ¢ .
Comptist . . 1 1 1 .
Economic Asst. I 2 . 3
Stenographers 2 1 i
Punch Operators 22 1 1 4
Library Asst. 3 1 . 1
Hindi Asst. , . 3 1 1
Total Class III : 1097 291 - 139 259 . 22
Class IV Peons , . 124 27 18 29
Cook , ., , I 1
Van Cleaner 1 X .
Khitmstgars 3 3 1 2
Asst. Cook-cam- ’
Bearer |, 3 3 1
Liftman . 1 2
Durwan . 30 14 6 8
A. C. Plant Atten-
. . I 1
Drivers . 2 b ¢
Mazdoors . 110 15 33 24
Farashes |, . 7 4 2 6
Sweepers . . 9 I 9 4
Sweepers-cum-
Farashes . . 2 2 I
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1 2 3 4 5 6 7
Liftmen-cum-
Wiremen .. .. 1 1
Khitmatgar/Tea Boy/
Waiter " R 4 1 1 2 1
Carpenter-cum- i
Mason . . 1 1
Mazdoor-cum-
Wiremen . 1 1 1
Other categories 77 31 11 19 1
ToTAL Class IV : 378 108 84 96 7

— i

Class IV-Part-time employees

Tea/Water Boys 4 . .. 1
Sweepers . 4 1 4 ..
Farashes . 2 .. 1 2
Majdoyr 3 . .. 1
Other categories 17 4 13 2
TorAL : . 30 5 18 6

N. B. : The figures shown under columns 4 and 6 of the above statement represent the
total vacancies that should have been reserved (including carried forwsrd vacancies) in
favour of Scheduled Castes and Scheduled Tribes, respectively, instead of the figures
shown in respective columns af the earlier statement. It is now proposed to make good
the diference between the vacancies that shuld hive been rescrved for Sch. Castes

and Sch, T.ibes and those actually filled from the years 1967 oawards within the
next 2/3 years.



Statement No. X

APPENDIX I
(Vide para 3.1 of the Report)

showing the total number of employees in each cadre in Class I, II, IlI and IV in all

Statement
the offices of the Reserve Bank of India and sts Associate Mstitstions (separately) as on 31st
December, 1666 (i.e. the year in which the reservation orders came into force

Institution Class

(Grace)  Category

Total No. of No,of Percentage of
No.of S.€ S.T

emplo- enmiplo- emplo- SC ST
yees  yees  Yees

1 2 3 & s 6 7 8
Reserve ~Class I Senior Staff 106 T - ‘94 -
Bank of Officers
India Staff Officers 697 2 - 029 -

Grade I
Staff Officers 1502 10° — 067 —_
Grade 11
TOTAL Class 1 2” 13 — o 56 ~—
Class II  Persofial Assistants 18 —_ —_— -— —_
Class III  Tellers 238 —_ —_ — —_—
Stenographer 4“4 —_ — —_
Grade I
Senior Draftsnten 3 — — — —_
Field Inspectors 13 —_ —_ —_ —
Assistants 414 I 1 024 024
Caretaker Grade I 4 - —_ —_ —_
Overseers b ¢ —in —_ — —
Junior Draftsmen 4 — —_ — —
Electrician Grade 1 1 — —_ —_ —_
Stenographer 7r b4 —_ o-s8 —_
Grade 11
Translators 6 1 — 7667 —
N Assistant Carctaker 6 — - —_— —
Electricicn - cum- a -— -— —_ —
Carctaker
Electrician Grade 11 3 - - - —_
95 .

il -



1 3 4 s 7 8
Hostel Supervisor 1 —_ —_ — —_
Comwun&ctk . 19 —_ — —_ —
Assistant Air
Operators 10 —_ — — —
Telephone Operators 31 —_ —_ —_ —
Fund Machine
Operators . . 5 - —_ — —_
Sorter Operators 6 -— — —_ —
‘Tabulator Operators 9 —_— — —_ —_
Adrema Opersators 6 -— —_ -— —_
Comptometer
Operators 21 -_ —_ —_ —_
Mechanic-cum-
Operators . . 1 — —_ — —
Punch Operators 41 1 — 2°44 —
Telex Operators . 1 - —_ — —_
) Typewriter
Mechanics 3 —_ — _ —
Typists 534 26 2 487 oy
Field Investigators 23 - —_ —_ —
Coin-Note Exa-
miners Grade I - 389 2 1 o' st 0-26
Coin-Note Exa-
miners Grade 11 2757 86 7 312 02§
) Clerks Grade I 2073 3 4 2:46 019
Clerks Grade II 2963 . 213 7°19 027
Clerks of Works I — -— —_ —
Other category 1 —_ —_ —_ —_
‘ToTaL Class 111 9804 382 23 3.90 0.23
Reserve Class IV, Plumbers A = = - -
Bank of India - . .
Electrician/Mistry 3 - —_ — —_
P.D.O. Foreman I —_— -— —_— _
Drivers 31 1 J— 323 —_
Record clerks 34 1 —_ 2:94 —




Jamadars
Head Mazdoors .
Carpenters

Sub-Station
Attendants

A.C. Plant
Attendants

P.D.O. Compositors
Vicemen
Gestetner Operators

Head Cook

Punching and
Stitching Machine
Operators .

~ P.D.O. Pressmen
Wiremen

Assistant Cooks
Armed Guards

Bhistis
Assistant to Security
Officer . .

P.D.O. Inkmen

Farashes

Van cleaners .

Peons
Sweeper-cum-
Farashes .

45

21

19

19
12

211

N

» 3w

1181

455
12°6

417
10°16

66°67




_ Durwans-cum-Peons 8 —_ —_ — —_
Watchmen L1 - —_ - -
Utencil Cleaners 2 - —_— -_— -
Kitchen Hamals 2 — —_ —_— -

Peon-: um-
Khitmatgar . 1 — - - -

Other Categories 9 - — -

ToTaL Class IV (Other than Sweepers) 3490 2255 3 7.3t oo8§

Reserve Class IV Sweepers 141 84 — 59°57 —_
Bank of
India

Agricultural Class1  Senior Staff 3 —_ - —_— -
Refinance officers
Corpn. Staff Office s

Gradel . 6 — - - -

Staff Officers
Grade II . . 7 —_ - -

TaeTAL Class I 16 - -_— —_

Class I  Personal Assistants — - —_ —_ —
Class I1I Assistants . . 7 —_ —_ —

Clerks Grade [ .
Clerks Grade I 4 - - -

Stenographer
Gnde%n 1 —_ — - —

Stenographer
Grade IT .

-}
I
I
I
|

TOTAL Class I11 29 - - -

Class IV Gestetner Ope ators 1 _ -_— - bl

TOTAL Class IV
(Other than sweepers). . 9 b - -




1 2 3 4 5 7 8
Class IV Sweepers — — — —
Industrial Class 1 Senior Staff
Develepment Officers . 12 —_ —_ —_
Bank of Staff Officers
India Grade 1 36 —_ —_ —
Staff Officers
Grade IT . 3K _ —_ —_
Total Class I 79 — —
Class II  Personal Assistant 1 —_ — —
Class III Assistants 29 — —_ _
Clerks Gr. 1 20 —_ _ —
Clerks Grade II 7 4 14-8 —_
Stenographer Gr.II 13 — — —
Typists 20 2 100 —_—
Telephone
Operstor . 1 — — -
Total Class III 110 6 $- 458 —_
Class IV Duftries . 5 - —
" Gestetner
Operators . 2 - -
Subedar | I —_— —
Peans, ., . 34 9 26- 47
Total Class IV .
(Other than Swee- @ 9 e
pars)
Class IV Sweepers . - - —_
Unmis Trust Class I  Senior Staff
of India Officers . s - -
Staff Officers Gr.1 [ —_— -
\ Staff Officers Gr.I1 24 — -_—
Towl Class 1 ) 4 — -
Class II Personal Assistants — —




1 2 3 4 s 6 7 8
Class ITI Assistants .. 10 —_ —_ —_ J—
Claerks Grade I 13 1 — 769 —
Clerks Grade II 65 — - —_ C—
Stenographer
Grade II . 3 - —_ — —_
Typists . . 6 b ¢ —_ 16-67 —_
Comptometer
Operators , . 2 - — - —
Supervisor . 2 — —_ —_ —
Coin-Note Exa-
miners Grade II 2 - _ — —_
Telephone Opera-
tor . . 1 — —_— —_ —_
Sorter Operators , 2 — —_ —_— —
Punch Operators 4 —_— — —_ —
Total Class IIT 110 2 - 1-82 —
Class IV Duftaries . 3 I - 333 —
Mazdoors . 2 —_ — —_ —_
Drivers . . 2 _ - —_ —_
Peons , . . 25 2 I 80 40
Total Class IV
(excluding sweepers) 32 3 I 938 313
Class IV Sweepers . . 1 - — - -~
mml O SRl v - - o -
Grade I . I — —_ — —_
. s - - - -

Total Class I s - —_ —_ —
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3 4 5 6 7
Class II  Personal Assistants —_ —_ -— —
Class III Assistants . . 3 - - —_
Clerks Grade I , 3 —_ —_ —
Clerks Grade II s —_— —_ —
St her
Grade II . 1 -—_— —_— —
Typists 1 — — —
Total Class III 13 — - —
Clgss IV Duftaries I —_ -— _
Peons , . 4 —_— —_ —_
Total Class IV . .
(excluding Sweepers) 5 —_ —_ —
Deposit In- Class IV Sweepers - - —_ —
surance Cor-
porajion
PART-TIME EMPLOYEES
Reserve Bank Class I  Bank’s Medical | S - -
of Indi Officers .,
Class II  Personal Assistant —_ _— —_ —_
Class III Compounders 4 —_ -_— —_
Hindi Teachers . 1 —_ —_ —_
Total Class III . s —_ -— —
Class IV Farashes . 11 3 -_ 27-27
Water Boys . 2 —_— —_— —_
Tea boys . . . 1 — 833
Watchmen ., . 2 I —_ so
\ Malis . . 3 1 — —_—
Khitmatgar . 1 — —_— —
Mazdoors . 4 — — —
Total Class IV 35 —_— 17,14
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1 2 3 4 5 6 7 8
_Clnss IV Sweepers R4 40 21 - 52° 50 —
Unmit Trust Class I  Officers . - — — _ —
of India
Class II — —_ —_ —_— —_
Class III .. — — — — —

Class IV Mazdoor . 1 .. —_ - _

STATEMENT No. 2

Statement showing the total number of employees in each cadre in Classes 1, 11, 111, & 1V
in all the offices of the Reserve Bank of India and its Associate Immuuom
(Separately) as on the 1st Fuly, 1973.

Institution Class Category Total No.of No.of
(Grade) No.of SC ST Percentage of
emplo- emplo- emplo- ——m8M8M8M8M8
~yees yees yees SC ST

1 2 3 4 5 6 7 8
Reserve Class I Senior Staff Officers 215§ I .. 0-47
Bank ¢
India ‘ Staff Officers
Grade 1 . 1161 4 0'34
Staff Officers
Grade 11 . 2206 24 . 1:09
" ToTAL . 3582 29 . o 81

Class II  Personal Assistants 20

Class III  Tellers 368 3 1 o8 o027
Stenographer
Gr. I . 64
Senior Draftamen 3
Field Inspectors 33
Assistants . 575 16 1 278 0-17
Caretaker Grade
I, . . 6
Oversecrs ., . 36 1 278

Junior Draftsmen 4




e e mn m

1 2 3 4 5 6 7 8
Stenographer
Grade 11 . 259 4 1 1°54 0-39
Translators . 14 1 7-14
Assistant
Caretakers . 14
Electrician-cum-
- Caretaker 6 .
Electrician Grade
Im . . . 4
Hostel Supervisor 1
Compounders 41
Asgistant A. C.
Plant Attendant 12
Telephone
Operators 49 1 2:04
Fund Machine
Operators . 7 1 1428
Sorter Operators 11
Tabulator
Operators . 10
Adrema Machine
Operators 8
Comptometer
tors 29
Mechsaic-Cuws-
Operators . 1
Punch Operators 141 2 142
Telex Operators 7
Typewriter
Mechanics . 3
Typists ., . 772 52 6 674 o078
Field Investigators 4
Coin/Note Exami-
\ ners Grade 618 16 1 2:59 o' 16
Coin/Note Exami- .
ners Grade I 3907 378 48 9:67 1-23
Clerks Grade 1 293§ 172 8 5-86 027
Clerks Grade I1 3678 401 42 1090 114
Lounge Supervisors 1

ToTAL : 13621 1048 108 7-69 0- 79
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3 3 4 5 6 7
Class IV Kitchen Hamals 4
Plumbers . 1
Plumber-cum
Mason . 1
Electrician/
Mistry . 4
P.D.O. Foreman I
_ Drives ., 2 s 9-62
Record Clerks 67 2 2-99
Head Mazdoors , 33
Carpenters . 5
Sub-Station
Attendants . 4
A.C. Plant
Attendants 25 1 . 4
P.D.O. Compositors 4
Hmm . 1
Vicemen . 27 .
Gestetner
Operators . 185 2 13-33
Duftries , . 319 20 6-27
Subedars , . s2 I 1-92
Liftmen-cum-
Peons | .
Ugf"m . 3 2 66- 66
Mazdoor-cum-
Wireman . s 3 . 60
Head Cook . ..
Cook . . . 8 1 12:§
Punchi and
Mr 188 12 6-38
P.D.O. Pressmen 5
Liftmen . . 49 4 8-16

Wiremen 18 1 .- 555
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3 4 5 7

Khitmatgars/

Waiters/Tea

Boys . 52 9 T 1731 1°92
Waiters . . 15

Assistant Cooks 24 .e
Utensil Cleaners 3

Armed Guards , 2

Mazdoors , . 1546 205 18 1326 116
Bhisties . . 4

Assistant to secu-

rity . 2

P.D.O. Inkmen 4

Malis . . . 32 b ¢ 31.13
Khitmatgars . 87 4 2 48 23
Farashes . 304 65 21-38

Van Cleaners . 14 ¢ 714
Durwans 434 36 I 8-29 023
Peons 1505 234 12 1585 o 78
Durwan-ct.m-Peons 12 3 25
Watchmen . 8

Carpenter-cum

Masons |, 3

Fln)lr;gx;ru‘m‘. . .

Peon-cum-Khit-

matgars . 1

ToTtAL (excluding

Sweepers) . 4949 612 34 12:37 068
Sweepers . 181 108 2 59-67 1°10
S-weepers-cum-

Farashes . 46 38 82 62

227 146 2 6432 0.88
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3 4 7 8
Industrial  Class I senicr Staff Officers 37 . .. .
Bevelopment Staff Officers Gr.1 192 . .. .
Dank of India Staff Officers Gr.II 117 1 o-8s
’f‘onx. 346 1 0-29
Class I1  Personal Assistants 1
Class 111  Assistants . 58 3 517
Clerks Grade I 93 1 1-08
Clerks Grade 11 67 3 448
Stenographer Grade
n . . 56 179
Typists 49 1 2:04
Telex Operator I
Telephone
Operators , 4
Comptometer
Operators 1
Lounger
Supervisor 1
Assistant
C rctaker , 1
TorAL . 331 8 242 o-30
Class IV Duftries 13 1 7:70
Record Clerks 1
Gestetner ‘ '
Operators , 4 .
Mazdoors ., 1
Drivers [ .
Subedars 2
Peons . 112 18 16:07
Farashcs 6




1

1 2 3 4 s 6 7 8
Khitmatgars/Tea
Boys/Waiters. 13 . . .
ToTAL (excluding
sweepers) , . 157 19 12' 10
Sweepers . 1
Unit Trust Class I Senior Staff Officers 11 .
of India Staff Officers Gr.I 20 .. . ..
i Staff Officers Gr.II 57 I . 1°7§
TotAL 88 1 C1°14
Class II  Personal Assistants 2
Class ITI  Assigtants . 10 .
Clerks Grade J 4”0 5 10- 20 .
Clerks Grade I1 173 13 2 7°s1 116
Stenographer Gr.I 1
Stenographer Gr.I1 12 .
Typists . 18 2 11-1
Telephone
Operators 1
Compom;nders . I
Tellers . . 4 . .e
Coin/Note Exam-
iners Gr. I . 2. . . .e .
Coin/Note Exami-
ners Gr.I1 . 3 .s .o . .
Tabulstor
Operators . b4 . . . .
' Sorter Operstors 2 . .o .o
Punch Operators 14 .o .o
ToTAL 289 20 2 6°92 069

1664 LS—7
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4 5 7 8
Class IV Duftries . ., 10
Record Clecks - . 4
Gestetner Operators -1 .
Mazdoors . 7
T "Diivens 3. )
Subedars ., . 2
em “Peons, . . 55 727 182
Farashes 3
(“dm sweepers) 8s 471 118
R R
ion Staff Officers
. Grade I 96  pvoq
Staff
Grade 1l , 48
ToTtAL . 16_{ 061
Class II Personal  Assis-
tants . 1
Class III  Assistants 8
Clerks Grade 1 32
Clerks Grade II 37 1 370
i 5 S
S hers
e II . 37 T 2:70
Typists ¢ . 22 oo .
Telephone operators 2 v
Assistant Carctaker X .
A ToTAL :- 142 1°41
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T 2 3 4 7 8
Class IV Duftries . 3
Record Clerks I
- Gestetner Op-
. . 2
Subedars |, . 1 100 .
Peons , . . 40 75
Farashes . . 5
Peon-cum-Khit-
matgars . I
Total
(sxcluding sweepers) 53 7'5S
Sweepers . 1 100
Deposit In- Class 1 Semior Staff Offi-
surance cers . . 1
ion Staff  Officers
Grade { . 2
Staff  Officers
Grade 11 . [1
ToTAl |, . 8
Clas I Personal Assistants
Class III  Assistants . 4
Clerks Grade I 5 .
Clerks Grade I1 7 1429
\ St
o 5
Typists . . 2
ToraL .’ . 19 5°26
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1 2 3 s 6 7 - 8
Class IV Duftries . 1 1 100
Peons ., . 6 1 .. 16-67
Total . 7 2 2857
(excluding sweepers)
Sweepers .
Credit Gua- Class I Senior Staff Offi-
rantee cers , . . 2 .s
Corporat- Staff Officers
ion Gradel |, 5
Staff Officers
Grade II . & ..
Total 13
Class II  Personal Assistants .
Class III Clerks Grade I |, z
Clerks Grade IT 6
St pher
. Gedel . .
St her
_ G:ﬂe ., . 1
Typists . . 1
Total . 11
Credit Gua- Class IV Duftries . . 1
rantee
Corporat- Subedar . 1
on
Peons , o N 4 I 25
Tovtal
(excluding swespers) 6 1 .. 16-67
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1 2 3 4 5 7 8
PART TIME EMPLOYEES
Ressrve Class I Bank’s  Medical
Bank «QOffioers . ‘25 .
Adndia
Class II . . ‘e
Class HI Hindi Teacher 2
- Comypounder . 1
ToTAL . 3
Class IV Water Boys . 2 .
Tea Boys . 1§ 6 40 .
Watchmen 3 1 33°3
Malis 4 .
Farashes . a6 10 38:46 38§
Khitmatgars 3 . 333
Cleaners . ¢ b 100
ToTAL i
(excluding sweepers) 54 18 33:33 370
Sweepers{ . 6 30 53°57
Agricultural Class 1 .
Refinance - Class }}l . V.
Class IV Farashes . '4 3 73 .
Unit Triss Class I .
0’ Class 11 P
Class 111 .
Class IV Maadoor . 3 .
\
Sweepers . 1 9 100




APPENDIX IV
(Vide Para3-2 of the Report )

Pigures rejating to the total siaff strength and the number of Scheduled Castes

and " Scheduled Tribes in the Reserve Bank

of India, Bangalore, during each of the last

three years :
Total No. of Percentage
As on Class No. of employees to the total
employees
SC ST SC ST
1-1-1972 . I 139
11
lli 498 32 2 6:43 040
v (Excluding 167 29 1 17°37 0-60
sweepers)
v (Sweepers) . 2 T 50
Sweepers-cum-Farashes 9 4 4444
Part-time employees
1 Medical Officers . 2
- H= Compounders 1
Hindi Teachers . 1
iV Tca/Wm;:r Boys . 8 2 25
Cleaner Boy I 1 100
1-1-1973 1 153
II
I 5§17 36 3 6:96 0.58
v (Excluding 183 33 1 18°03 0.53
v Swse:';:tl;e“ ) 2 1 $0
Sweeper-cum- 9 6 -16+67
Farash
III Compounders 1
Hindi Teacher . 1

112
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As.on Class Total No. of Percentage to
No. of employees the total
emplo~

yees -

v Tea/Water Boys .. 8 3 " 3787 °
(:lgna Boy . 1 1 100
1-1-1974 I . 154 ..
1I
I 553 1739 3 705 o054
IV (Excluding . .194 35 1 1804 OS2
Sweepers) .33
IV Swecpers vE 1 s0
Sweeper-cum- 15 10 66-67
Farash
Part-time Employees
I Medical Officer . l'_
HII°  Compounder ' 1 .. ..
IV. Tea/Water Boys . 7 2 .. 2857

. Staff strength of Reserve Bank of Indis, Bombay as furnished to a Study Group of the

Ason Class ., Totl . No. of Percentage

: No. of employces to the total
employees ..

SC ST SC ST
1-1-1972 . . I .. . ... 38556 17§ I 0,90 0,06
) § S . . A3 .. e
m .. 3719 . L . 369 13 454 0,35
IV~ (Excluding g
N Swecpers) .. . 1467 1 .38 2 11,38 o114
CI,n IV Sweepers 2% 12 57 42

Part-time empl, .
Class I -. .. 9t L,

Class IV  Masazdoors 1§ Lo e
- Farsshes . PEae 1 bt SRR § 4 ¢ ¢
Sweepers . . 1z [1 .. 45°4S .o
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Total No. No. of Percentage to
As on Class em;{oyces employees the toul
sC ST SC ST
1-1-1973 1 . y612 3¢ b ¢ 0-68 006
I, . . 19
I . . 3694 175 12 474 032
IV (Excluding
' Sweepers) 1498 200 4 1335 027
Class IV Sweepers a0 13 65
Part-timeemployees
Class 1 Medical
Officers . 9
Class IV Mazdoors 1
Farashes . 15 2 1333
Utencils Cleaners 2
Sweepers 12 7 58-33
1-1-74 I . . . 1719 13 1 o6 006
b { S . 21 . .
111 . . 4055 179 u 441 035
v
(Excluding sweepers) 1606 229 8 14726 0'50
Chass IV Bweepers 22 ‘17 77°27
Rart-time employees
Class 1 Medical
Officers 9
Class IV Maxzdoors b4
Farashes . 15 3 20 ..
Malis . 2 .
Sweepers ‘12 9 75 .
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Resepve Bank of India, Calcutta

Statement showmg thes Class-wise ani Caire-wise strengths of employess in the Reserve
Bank of India its and associate institutions as on 1Ist July, 1973 and the numbsr of Sch--
duled Castes and Scheduled Tribes amongst them.

Institution  Class - Category Total No. of No.of Percentage to
No. of SC ST em- the total
emplo- emplo- ployees

vees yces SC ST
1 2 3 4 5 6 7 8
Reserve Class I  Sr. Officers 12 ..
Bank of Staff s GI. I 109 .. ..
India (ex- Staff »Gr. I 325 .5 1°53
cluding
staff in Class II Personnel Asstt. . 1
associate
institutions) Class ITI Tellers . 73
Assistants . 12
CletksGr. I, 412 4 .. 10° 68 143
Clerks Gr. 11 . 621 121 3 19-48 0-48

C/N Examiner Gr.1 98
C/NExmr.Gr.II 698  'ro2

10 1464
Steno. Gz. I . 3 ..
Steno. Gr. I1 . 13 oo 1 7:69
Typists . . 88 -9 10-22
Telephone
Operators s
Compounders "3 ae .o
Telex Operators . 1
Adrema Operators 4 ) ..
Comptisty . . -2 . ..
Electricians . . 3 .
Asstt. A.C. Plant
Operators . 2 . .
Translators . 2 .
\ Asstt. Caretakers . .5 ..
Building Overseer 5 .

Lounge Supervisor bt
Class IV  Duftries . vy
Record Clerks

[
-

12°5
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3 4 5 7 8
Subedars 6 ’
Peons ) 209 .. 12 b 574 47
Farashes . 54 3 5'ss
Sweepers . . 68 26 2 ’_38-23 2°94
Head Mazdoors . 6 ..
Gest. Operator T
Car Drivers 5 .. -
Car Cleaners 3 .
Asstt. io Security
Officer . . 2 . .
Mazdoors 286 17 3 594 1°0§
Bistics 4 2 .
Mails . % J
Liftmen - .13 .
Cook . 0
Asstt. Cookg .4
Wiremen 2 -
Durwans . . *76 1 1-31
Plumber 1
Plumber cym- . ,
Khitmatgars 16 r 6-25
A/c Plant .
ttendants - 8§
Carpenters . 1 5
Helper to car-
peater . 1
o8 Mithine Operstors 31
Vicemen s
Press-Foreman 1
*4
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Unit Trust
of India

Agricul-
tural Re-
finance

Develop -
ment Bank
of India

Inkmen
Class I  Sr. Officer .

Staff Officers Gr.I

» » Gr. I

Class III Clerks Gr. I
- »Clerks Gr. H
Fpiss

Steno Gr. I1.
Teller

Duftry

Peons
Mazdoor

Class 1 Staff Officers
Grade 1

.Staff Officers Gr. II .
ClassIII  Clerks GradeII .

Steno Gr. 11

Class IV Peon

Class I Sr. Officers
Staff Officers Gr.
Staff Officers Gr.

Class TH  Clerks Gr. 1
Clerks Gr. I1
Steno Gr. 11
Typists

Class TV Duftry .
Gest. Operator
Car Driver .

Peons . .

Khitmastgar

I

1I

-

I

18

N

10

[ BEY- T - - BERN |

- w

18:18
16°66

ICOo

s
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Statement showing the total mumber of em; and the number of Scheduled Castes
and Scheduled Tribes among them during each of the last three years in the Reserve.. Bank
of india, Madras.

Mo T . Pmem
employees
8C ST SC ST
1-1-72 1 321 ‘1 .. 0-31
11 . e x .
JII . . . 1471 " 7 /503 048
qv (BxcludingSweepers) 497 S 10- 46
v Sweepers . . 36 a8 s
1-1-73 1 . . . 3% 1 0-29 .
o e e 1 .. .
111 . . . 1583 90 8 569  0°SI
v (Excluding Sweepers) 514 6 .. 1089 ..
v i (Sweepers) . 36 18 .. 50 e
1-1-74 1 . . . 350 I .. 029 .
I ... 1 . . .
I . .. 1645 134 8 815 049
v (Bxcluding Sweepers) 529 0 .. 134 ..
v (Sweepers) . . 36 17 .. ara ..

Statement showing the total number o] mmﬁcmnn.m.uw,um
number of Scheduled Castes and S Mx:tthana on 13t Jamuary 1971,
15t January, 1972 and 13t January, 1973 (and also as on the 15t Yanuary, 1974) in the Reserve

Bank of India , Trivandrum (including its associate institutions).

. “Towl ‘Number of Pa%rm
Category of No..of cmployess . the
posts emplo-
yees SC ST SC ST
1 2 g 4 s 6
15t Yanuary, 1974
’ (g-’lﬁl . . . 57 I .e 17§
Class III . . . s6 2 . 357 ..
Class IV
(excluding Sweepers) . e 30 2 .. 667 ..
Sweepe s .t . 3 .ot .. .. ..
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1 2 3 4 s 6
et Jamery, lgélz.u I . . . 54 1 .. 1-8§
Class II e . e
Class III . . . 54 1 .. 1-8§ .
Class 1V . .
(Excluding sweepers) . . 29 .. 69
b e lg.3“ I . . 62 1 1-61 .
Class 11 . . . . . .e
Class 11 . . . 48 1 2-08
Class IV
(Excluding Sweepers) . . 31 2 .. 6-4$
Sweepers . . . 3 .
15t Yanuary , 1974
Class 1 . . . o 1 . 1°59 .
Class 111 . . . 69 6 2 8:7 2:9
Class TV
(Excluding sweepers) . . . 34 3 .. 88
Sweepers . 4 1 . 280 .
Statement showing the total number of employees in Classes I, II, IIT and IV and the
number of Scheduled Castes and Scheduled Tribes amongst them as on 1st J » 1971, 1st
Jawnary, 1972 and 15t January, 1973 (and also "as on 15t January, 1974 ) tn the Reserve Bank

of India, COCHIN.

Total Number of  Percentage to
the total

Category of No. of employees
posts emplo-
yees SC ST SC ST
I 2 3 4 5 6
15t January, 1971
Class 1 e e e 3 .. .. ..
\ Class 11 . . . . . .. .
Class IIT . . . 18
Class IV
(Excluding Sweepers) . . s

Sweepers . . .
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15t January, 1972
Class 1
Class 11
Class II1
Class IV

(Bxcluding sweepers)

Sweepers

15t January, 1973
Class 1

Class II
Class 11T
Class IV
(Bxcluding Sweepers)
) Sweepers
15t January, 1974
Class 1
Class 11
. Class III
Class IV
Excluding Sweepers)
Sweepers

37

10

T 12

10

14

53

L.

3-8s

13-33

oa

.o

1-93

kX3
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. APPENDIX VI
(Vide para 6.7 of the Report)
DIFFERENTIAL RATES OF INTEREST SCHEME

The Differential Rates of Interest Scheme was announced in
March, 1972 by Finance Mirister to aid the weaker among the weak.
Initially the Scheme was to be implemented in backward districts,
excluding those covered under the SFDA/MFALA Projects and cov-
ered borrowers belonging to the following categories:

" (a) Scheduled Tribes, Scheduled Cas{es and others enga.ged,

on a very modest scale, in agriculture and/or allied agri-
cultural activities.

'(b) People who themselves collect, or do elementary proces-
sing of, forest products and people who themsedves collect
fodder in difficult areas and sell them to farmers or trad-
ers.

(c) People physically engaged on a modest scale in the fields
: of cottagel and rural industries and vocations in urban

areas, Illustrative examples are: cutting cloth and sewing

garments, making reasonable cheap eatables, home deli-
| very service of articles and commodities of daily use, run-
ning waysidg tea stalls, plying of self-owned manual rick-
shaws and cycle-rickshaws, repairing of. shoes’/sandals
mainly by hand, basket-making by hand, etc.

. 1(d) Indigent students of merit going in for higher education
' who do not get scholarships/maintenanee grants from
i governmental or educational authorities.

i(e) Physically handicapped person$ pursuing a gainful occu-
! pation where some durable equipment and/or eontinuous
supply of raw-material is useful.

(f) Orphanages and Women'’s Homes where saleable goods
are made and for which ro adequate and dependable
source of finance, e.g., endowments or regular charities,

,  exist.

P 130



131

Since the Scheme was aimed at providing financial assistance to
the weaker among the weak sections of the society, the Scheme laid
down certain eligibility criteria for determining the entitlement of
the borrowers to obtain finance at the concessional rate of 4 per
cent per annum. The eligibility criteria laid down were as follows:

(a) his family income from all sources did not exceed Rs. 2,000
per annum in an urban or semi-urban area or Rs. 1,200
per annum in a rural area: and

(b) he did not own any land or the size of his holding did not
~ exceefd one acre in the case of irrigated lard and 2.5 acres
. in the case of non-irrigated land.
(c) He was prepared to work hard;
(d) He could be- helped to rise above his present economic
level in a productive endeavour with assistance from

banks, the productive endeavour being such as would be-
come economically viable within a peiiod of, say, 3 years.

(e) He did not incur liability to two sources of finance at the
same time.

(f) He did not engage any employees workiné for him,

After reviewing the working of the Scheme in January, 1973, it
was felt that certain changes in the Scheme were called for in terms
of coverage, income criteria, conditions regarding employment, maxi-
mum amount of loan etc. Accordingly in March, 1973, the Finance
Minister announced certain modifications in the Scheme extending
the coverage of the Scheme to include all industrially backward dis-
tricts and districts covered under SFDA/MFALA Scheme, This im-
phed that the Scheme was extended from 165 districts covered pre-
vinusly to 265 districts now. Similarly, the eligibility income criterfa
was also revised and the income ceiling for eligibility raised to
Rs. 3000/- per annum in an urban or semi-urban area and to Rs. 2000
per annuim in rural areas. There was, however, no change in respect
of ceilings regarding land holdings.

The other terms and conditions of loans under the Scheme are as
follows: . /

(a) Actual amount of loan will depend on the particular
scheme proposed to be financed an should be adequate to
‘enable the borrower to finance his requirement without
having to borrow from another squrce. The maximum
amount of the loan has been fixed at Rs. 1500/- for work-
ing capital and Rs, 5000/- for term loan.

\
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(b) Both working capital and term loan will be admissible
in accordance with the specific requirements of the bor-
rower.

(c) Requirements of margin money may be waived,

(d) Rate of interest will be uniformally fired at 4 per cent.

(e) While the working capital loan for financing seasonal agri-
cultural operations or the marketing of crops or other
similar activities will be liable for repayment at the end of
the season or such extended period as may be allowed in
suitable cases, the repayment period of the working capital
loan for other purposes shall be determined with reference
to the goods and transactions that are being financed.

Term loan for the acquisition of fixed assets shall not exceed
5 years, including a grace period not exceeding two years
on the repayment of principal. The repayment schedule
will be worked out in each case having regard to the nature
of the activity of the borrower and the economics of the
scheme. In assessing the surplus for the payment of in-
terest and principal, due allowance should be made for the
sustenance requirements of the borrower himsel

(f) The assets purchased with the loan may be hypothecated
to the bank. However, in appropriate cases of loans to a
homogenous group of borrowers group guarantee may be
accepted.

(g) Each loan is to be covered under the Credit Guarantee
Scheme. The guarantee fee should be met by the banks
not charged to the borrower.

(h) The cost of insurance of asset charged to the banks, if
considered necessary, should be borne by the bank.

The following types of institutions located in metropolitan areas
are also eligible under the Scheme:

(i) Institutions for physically handicapped persons pursumg
a gainful occupation where some durable equipment and/
or continuous supply of raw-materials is useful.

(ii) Orphanages and Women's Homes where saleable goods
are made and for which no adequate and dependable
sources of finance, e.g.,. endowments or regular charities
exist.



APPENDIX VIII

(Vide para 4 of Introduction)

Summary of conclusions|recommendations contained in the Report

S. No.

Reference to

para number Summary of Conclusions|

in the »~ Recommendations
Report

3

(RS- 2o

113

117

The Committee regret to note that no consi-
deration has so far been given to the question
of appointment of qualified Scheduled
Caste and Scheduled Tribe persons on the Central
or Local Boards of Directors of the Reserve Bank
of India. The Committee are surprised at the
statement of the representative of the Ministry of
Finance that so far the appointment of a Sche-
duled Caste or Scheduled Tribe as a Director of
the Bank is just by accident. The Committee
would like the Government to formulate a de-
finite policy and lay down proper guidelines for
the appointment of Directors of the Bank so
that at least one qualified Scheduled Caste or
Scheduled Tribe person is appointed a Director
on the Central and each of the Local Boards of
Directors of the Reserve Bank of India.

The Committee understand and appreciate the
autonomous character of the Reserve Bank of
India in its day-to-day affairs. The Committee
note that although there is a provision in the Re-
serve Bank of India Act. 1934, empowering the
Government of India to issue directives to the
Reserve Bank of India,need for issueofa formal
directive by the Government to the Bank does

133
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2.11

2.12

2.13

not normally arise as matters are settled by cor-
respondence. The Committee, however, are un-
happy to note the hesitancy on the part of the
Reserve Bank of India to implement in toto the
Government orders relating to reservations and
other matters concerning the Scheduled Castes
and Scheduled Tribes. The Committee, therefore,
stress that Government must take immediate and
effective steps to ensure that all the Government
orders regarding reservations and other matters
concerning the Scheduled Castes and Scheduled
Tribes are immediately accepted, and implemen-
ted, by the Reserve Bank of India and its Asso-
ciate Institutions in toto. If necessary, the Gov-
ernment should issue a formal directive to the
Bank under the provisions of the Reserve Bank
of India Act, 1934, to have the needful done.

The Committee are amazed to learn that the
decision of the Reserve Bank of India not to
accept the principle of reservation in favour of
Scheduled Castes and Scheduled Tribes was com-
municated to the Government of India as early
as in 1954 and it took 13 long years for the Gov-
ernment of India to persuade the Reserve Bank
of India Act, 1934, to have the needful done.
these communities based on the roster points on
a permanent basis for direct recruitment.

The Committee feel convinced that protracted
discussions|correspondence between the Govern-
ment of India and the Reserve Bank of India
on the very principle whether reservations for
Scheduled Castes and Scheduled Tribes should
be provided or not in the Bank must have depriv-
ed many a Scheduled Caste and Scheduled Tribe
candidates of the opportunity of joining the ser-
vices of the Reserve Bank of India.

The Committee regret to find that the Reserve
Bank of India has still not provided for reserva-




135

3

2.28

2.29

tions for Scheduled Castes and Scheduled Tribes
in the services of the Bank in the posts filled
otherwise than by direct recruitment. The Com-
mittee urge the Ministry of Finance to persuade
the Reserve Bank of India to fall in line with
the Government'’s policy decisions in regard to
reservations for Scheduled Castes and Schedwui-
ed Tribes in the services of the Reserve Bank of
India and implement these policy decisions in
letter and spirit.

The Committee are distressed to lcarn that the
Reserve Bank cf India has not yet adopted the
orders of the Government of India contained in
the Cabinet Secretariat (Department of Person-
nel) Office Memorandum No. 27/2|71-Est(SCT).
dated the 27th November, 1972 providing for re-
servations at 15 per cent for S-heduleq. Castes
and 74 per cent for Scheduled Tribes in promo-
tions on the basis of seniority subject to fitness,
in appointments to all Class I, Class II,-Class III
and Class IV posts in grades or services in whith
the element of direct recruitment, if any, does
not exceed 50 per cent. The Committee feel that
the fears which the Reserve Bank of India has
expressed that application of the reservations for
Scheduled Castes and Scheduled Tribes in pro-
motions in the services of the Reserve Bank of
India will create difficulties as junior Sche-
duled Caste employees will supersede the
senior ones in the general category do not have
any basis. The same position obtains in the ser-
vices of the Government of India. If the Gevern-
ment of India do not envisage any difficulty in
implementing their orders issued on the 27th
November, 1972, there is no reason why the Re-
serve Bank of India should have any difficulty in
falling in line with the general policy of the Gov-
ernment of India in this respect.

The Committee note the understanding reached
by the Reserve Bank of India with the Staff As-
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3

2.30

2.35

2.36

sociations on service matters, The Committee are,
however, convinced that if the position and the
constitutional rights and safeguards of the Sche-
duled Castes and Scheduled Tribes are properly
explained to the Staff Associations and that it is
obligatory for the Reserve Bank of India to fall
in line with the general policy decisions of the
Government of India regarding reservations for
Scheduled Castes and Scheduled Tribes, the Staff
Associations will have no objection to the appli-
cation of these orders providing for reservations
in promotion in the services of the Reserve Bank
of India. The Committee would like the Reserve
Bank of India to expedite their decision on the
matter and apprise the Committee thereof.

The Committee regret to note that out of 1775
posts filled in the cadre of staff Officers Grade II
by promotion of Class IT and ClassAIl employees
during the period from the 1st January, 1966 to
the 31st October, 1973, only 19 Scheduled Castes
and one Scheduled Tribe were so promoted. This
makes it all the more imperative that the Gov-
ernment of India orders regarding reservations
for Scheduled Castes and Scheduled Tribes in
promotions should be applied in toto in the Re-
serve Bank of India.

The Committee desire that the Reserve Bank
of India should ensure that grouping of posts is
done on a uniform basis in such a manner that
the Scheduled Castes and Scheduled Tribes get

their due share in the services of the Reserve
Bank of India.

The Committee note that the Reserve Bank
of India now proposes to introduce reservations
for Scheduled Castes and Scheduled Tribes in
higher posts also which require special
experience andlor qualifications, provided the
Scheduled Caste and Scheduled Tribe candidates
with the prescribed qualifications are available.
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n

12

2.37

3.15

3.16

The Committee would like the Reserve Bank
of India to give shape to this proposal without
any further loss of time as the Committee feel
that there is no dearth of qualified Scheduled
Caste and Scheduled Tribe persons to man the
higher posts in the Reserve Bank of India.

The Committee strongly recommend that no
post in the Reserve Bank of India should be
exempted from the application of orders provid-
ing for reservations for Scheduled Castes and
Scheduled Tribes unless it is a post classified as
‘Scientific or Technical’ or it is a post ‘for conduct-
ing research or for organising guiding and di-
recting research’ as per orders of the Govern-
ment of India én the subject.

The Committee are glad to note that the Re-
serve Bank of India, at the instance of the Com-
mittee, has decided to apply the reservations for
Scheduled Castes and Scheduled Tribes to the
entire 174 per cent of Staff Officers Grade II
recruited through open competition, irrespective
of the fact whether recruited candidates belong
to the existing staff or are from the open market.
The Committee would, however, like the reser-
vations for Scheduled Castes and Scheduled Trib-
es to apply to the entire 100 per cent recruitment
of Staff Officers Grade II, irrespective of the fact
whether they are recruited by promotion or by
open competition.

The Committee regret to no'e the prevalent
practice in the various Branches of the Reserve
Bank of India to continue the waiting lists for
recruitment for several years at a stretch. This
shuts out the door of recruitment in the Reserve
Bank of India to many Scheduled Castes and
Scheduled Tribes. as also to general candidates.
who may have qualified to take the Reserve
Bank of India recruitment test after the waiting
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3

13

14

15

3.17

3.23

3.30

list was prepared. The Committee, therefore,

. recommend that waiting lists for recruitment in

the various Branches of the Reserve Bank of
India should not extend beyond one year. Only
in exceptional circumstances, and with the prior
approval of the Central Office of the Reserve
Bank of India, Bombay, should a Branch extend
a waiting list for a period not exceeding six
months. In all such cases, due quotas for S he-
duled Casies and Scheduled Tribes should inva-
riably be ensured.

The Committee are not tonvinced with the
argument of the Reserve Bank of India that qua-
lified Scheduled Caste ang Scheduled Tribe can-
didates are not available for recruitment in the
Services of the Reserve Bank ¢f India. The figures .
of educated unemployed Scheduleq Castes and
Scheduled Tribes registered with Employment
‘Exchanges as shown in paras 3.13 and 3.14 of the
Report indicate that there is no dearth of quali-

. fied Scheduled Caste|Tribe candidates. The Com-
mittee hope that the Reserve Bank of India will
now make all out and sincere efforts to recruit
as many Scheduled Castes and Scheduled Tribes
as possible not only to the extent of current
vacancies reserved for them but also to wipe out
the shortfalls.

The Committee would like the Reserve Bank
of India immediately to furnish to all the Pre-
Examination and Coaching-cum-Guidance Cen-
tres details of employment opportunities in the
Bank- mode of recruitment. specimen test papers,
etc. to enable those Centres to draw up suitable
training programmes and to disseminate and pro-
vide oc-upational information, literature, etc. to
Scheduled Caste and Scheduled Tribe applicants.

The Committee regret to note that the re-
commendations of the Yardy Working Group that
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16

17

13

3.31

3.32

4.11

it would be desirable to select the best among the
candidates belonging to Scheduled Castes and
Scheduled Tribes and give them in-service train-
ing, which were made in 1967, were communica-
ted by the Ministry of Finance to the Reserve
Bank of India only in 1973 and that too after the
Committee had taken up this matter. The Com-
mittee would urge the Reserve Bank of India im-
mediately to adopt the principle recommended
by the Yardi Working Group and to ensure that
the best among the candidates belonging to Sche-
duled Castes|Tribes, even if they do not come
up to the requisite standard, should be selected
for appointment against reserved vacancies and

_ given in-service training.

The Committee note that the Reserve Bank
of India is running four Zonal Training Centres
at Bombay, Calcutta, Delhi and Madras which
exclusively cater to the training requirements of
Class III category, clerks Grade I and Clerks
Grade II, of the Reserve Bank of India. The Com-
mittee recommend that special courses at these
training Centres should be arranged for such of
the Scheduled Caste/Tribe candidates as are ap-
pointed by the Reserve Bank of India with relax-
ed standards, as per recommendations made by
the Yardi Working Group so that they acquire
the requisite proficiency.

The Committee would also like the Reserve
Bank of India to ensure that when its employees
are sent for training at these four Zonal Train-
ing Centres, the prescribed percentages of re-
servations for Scheduled Castes and Scheduled
Tribes are adhered to while selecting candidates

for such training.
The Committee are surprised to learn that the

percentages of reservations for Scheduled Castes
and Scheduled Tribes followed by the various
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Recrulfment Centres of the Reserve Bank of India

are, those which are prescribed for the State/
Union Terntory in which a Recruitment Centre
is situated and not those of the entire region serv-

; ed by a Recruitment Centre. Thus, for example,
reservatums for Scheduled Castes and Scheduled

Tribes followed by the Reserve Bank of India at
Nagpur are 6 per cent for each of these commu-
nities, which is the prescribed percentage for
Maharashtra. The Nagpur Office of the Reserve
Bank of India, however serves, besides Vidarbha
region of Maharashtra, Madhya Pradesh also,
where the population of Scheduled Castes is 13
per cent and that of Scheduled Tribes 20 per cent.
Therefore, the Nagpur Office of the Reserve Bank
of India, by following 6 per cen! reservations for
Scheduled Castes and 6 per cent for Scheduled
Tribes, is doing great injustice to the Scheduled
Castes and Scheduled Tribes of Madhya Pradesh
who constitute a much higher proportion of the
population of that State. The Committee re-
commend that the Reserve Bank of India should
immediately revise the percentages of reserva-
fions for Scheduleq Castes &nd Scheduled Tribes

- for.recruitment by the Logal Offices of the Bank

* -..talting into consideration the proportion of popu-

latiom gt $he Scheduled Castes and Scheduled
Tribes in the entire region served by each of
the Recruitment Centres of the Reserve Bank

‘of India;

The Committee would like the Reserve Bank
Jt Iridia t4 specifically mention in the notifications
sent to the Employment Exchanges and in the
recruitment advertisgments published in news-
papers. the number of vacancies reserved for
Scheduled Castes and Scheduled Tribes in each
recruitrnent and also the concessions/relaxations
availab'le {o the Scheduled Caste and Scheduled

'Tribe candidates The object of indicating the
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number of vacancies reserved for Scheduled Cut-
& arid: Scheduled Tribes and the concessxonslre-
laxations available to candidates belonging to
these communities in the notificgtions to Em-
ployment Exchanges snd:the advertisements in
newspapers  is that .adequate number of Sche-

-duled Caste/T¥xibe candidates are sponsored by thé
., Employment :Exchanges or otherwise apply in
.Tespanse to the recruitment advertisement.

The Committee fgel that a period of three
weeks given by the Reserve Bank of India to the
Employment. Exchanges to sponsor Scheduled
‘Caste and Scheduled Tribe candidates for its
, recruitment is inadequate .as many of the proba-
ble candidates may be living in far off or interior

. places. The Committee suggest that this period

should be increased to at least six weeks.

The Committee would also like the Reserve
Bank of India to intimate to the. Employtpgnt
Exchanges the precise :regsons for rejection of
applications from Scheduled Caste and Scheduled
Tribe candidates sponqored by them to fill the
reserved posts, as this,; wll.l help the Employment
Exchanges to gear. up their own machinery and
take,remedial steps jn spensoring the right type
of candidates in future.

The Committee note that the' Reserve Bank
of India has made’ direct recruitments for a num-
ber of Class v posts and also for the posts of
Punch Operators gnd ‘Telephone Operators in
Class I without advertfsing 'the posts. The
Committee would ke t¢" point out that, where
direct recruitment (otherwise than through an
examination) is to be made to fill vacancies re-
served for Scheduled Castes and Scheduled
Tribes, an advert:sement as required vide the

. Ministry of Home Affairs O.M. No. 1/1/70-EST

(SCT), dated the 31st July, 1970, should always
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436

be issued inviting applications from Scheduled
Caste and Scheduled Tribe candidates only,

The Committee note that a large number of
applications from Scheduled Caste and Scheduled
‘Tribe candidates for the posts of Clerks Grade
I and Coin/Note Examinerg Grade II have been
fejected by the Reserve Bank of India, Calclitta,
e grounds of ineligibility or incomplete particu-
lars. The Committee need hardly emphasise that
applications from Scheduled Castes and Schedul-
€d Tribes should be sympathetically ‘considered
with a view to enable them to secure employ-
ment and not to debar them on some ground or
the other. The Scheduled Caste and Scheduled
Tribe applicants who give incomplete informa-
tion in their application forms should be extended
all possible help to get their application forms
duly completed.

The Committee note that the Reserve Bank
of India will henceforth intimate its require-
ments to the National Employment Service for
such of the technical posts for which generally
no Scheduled Caste or Scheduled Tribe candidate
is sponsored by the Employment Exchanges to
fill the reserved vacancies.

The Committee feel that one of the reasons
for shortfalls in the employment of Scheduled
Castes/Tribes in the Reserve Bank of India, vis-a-
vis the quota reserved for them, is that the Sche-
duled Caste/Tribe applicants were, in the past,
not considered by the Reserve Bank of India with
relaxed standards and no concession worth the
name was extended in their favour. The Com-
mittee are happy to note that the Reserve Bank
of India has now extended certain concessions|
relaxations in favour of the Scheduled Caste and

-Scheduled Tribe candidates, particularly all the

concessions which are available to the children of
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employees|ex-employees of the Bank. The Com-
mittee would, however, like the Reserve Bank
of India to give a concession of at least 5 per cent
marks to Scheduled Caste and Scheduled Tribe
candidates in the written test and the qualify-
ing speed for them in the typewriting test should
be not more than 30 words per minute.

The Committee hope that if concerted measur:
es are taken by the Reserve Bank of India to
implement these concessiens|relaxation; both in
letter and spirit, the intake of Scheduled Castes/
Tribes in the employment of the Reserve Bank of
India and its Associate Institutions will substan-
tially increase. The Committee would like the Re-
serve Bank of India to keep a continuous watch
on the progress made in this behalf and to re-
view the position every year.

The Committee are distressed to note that
out of 90 Scheduled Caste candidates, who had
qualified in the written test for recruitment of
Coin/Note Examiners Grade II in the Reserve
Bank of India, Madras, 45 candidates were rated
unsuitable in the interview by the Selection
Board. In the opinion of the Committee, this
wholesale rejection of the Scheduled Caste candi-
dates in interview by the Selection Board of the
Reserve Bank of India is unjustified particularly
when all of them had qualified in the written test
and a number of posts of Coin|Note Examiners,
Grade II reserved for Scheduled Caste candidates
were available, In the circumstances, the Com-
mittee feel that there is a greater need to make
the Selection Boards and the Services Boards of
the Reserve Bank of India more representative
by associating a Scheduled Caste|Tribe Officer
with each of them.

The Committee would further urge the Re-
serve Bank of India that if a competent Schedul-
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~ed "Caste{Tribe Officer i3 not available in the
‘Reserve Bamk of India for the purpose, a suitable
:Scheduled Caste|Tribe Officer from other Nation-
-alised -Banks|Ministries|Dapartments should be

+associated with these Selection Boards|Services
~Board of the Reserve:Babk of India.

The Committee are unhappy to note that a
large ‘number: of vacancies in Class III and -in
~Class IV .have been dereserved by the Reserve
~Betik -of India Bince: 1887 ‘without following the
. prescribed procedure. iThe Committee recom-
ménd' that before a-vacancy reserved for Sche-
-duled Ceastes/Tribes. is: dereserved, all possible
‘avenues should be explored to invite applications
from the Beheduled -Castes|Tribes and the pres-
: ¢ribed procedure laid dowii for the purpose should
-'be'meticulously followed. -

'The Committes hopé that with. .the introduc-
tion of the new-procedure by the Reserve Bank
of India, whereby all propasals for dereservation
of: vacancies in Class: III -posts have to be refer-

red by the ‘Managers of Local Offices to the Cen-
4ral ‘Office at Bombay, there would be no occa-

+ gien In‘future to ‘dereserve.a reserved vacancy.

* "Phe -Commiittee would -like the Reserve Bank
.of India to examine -the ‘feasibility of keeping
‘the- vacancies reserved for’ Scheduled Castes and

' Seheduled Trbes unfilled till suitable candidates

“belonging to these communities are available ins-

" ‘tead of dereserving them and filling them up by

* general candidates. This ‘will curb the tendency
to ‘@ereserve a vacancy -without making proper
‘efforts to get a Scheduled.Caste|Scheduled Tribe

- -candidate to fill that vacency.

The Committee suggest that the number of
- vacancies devéserved. by the Reserve Bank- of

¥ndia; during a ‘ear, together with reasons there-
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for, should be intimated to the Ministry of Fis
nance (Department of Banking) with a copy to
the Commissioner for Seheduled Castes and Sche-
duled Tribes for their information.

The Committee hope that the Reserve Bank
of India will tighten its machinery for mainte-
nance and inspection of rosters as proper main-
tenance of rosters is absolutely necessary to en-
sure due representation of Scheduled Castes and
Scheduled Tribes in services.

The Committee are glad to note that the Re-
serve Bank of India has now set up a separate
Cel] in the Central Recruitment Section of the
Central Office of the Reserve Bank of India at
Bombay, under a Liaison Officer, to look after
the matters relating to the Scheduled Castes and
Scheduled Tribes and that the activities of this
Cell will hereafter be included in the Annual
Reports of the Reserve Bank of India. The Com-
mittee would like the Reserve Bank of India to
appoint similar Liaison Officers, and set up simi-
lar Cells in all the Offices of the Bank in the
country.

The Committee hope that the Liaison Officers
in the Reserve Bank of India would impress upon
all the recruiting authorities in the Bank the
imperative need for strict observance of
the reservations and other orders relating to the
representation of Scheduled Castes and Schedul-
ed Tribes in the Services of the Reserve Bank
of India and its Associate Institutions.

The Committee would like the Reserve Bank
of India to forward a copy of their annual State-
ments regarding the representation of Seheduled
Castes and Scheduled Tribes in the services of
the Bank to the Commissioner for Scheduled Cast-
es and Scheduled Tribes simultaneously when
the Bank sends these statements to the Ministry
of Finance (Department of Banking).
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The Committee would also like the Ministry
of Finance (Deparment of Banking) and the Re-
serve Bank of India to make a thorough and ana-
lytical study of the Annual Statements compiled
by the Bank regarding the representation of
Scheduled Castes and Scheduled Tribes in the
services of the Bank so that prompt and effective
measures may be taken to remove the deficienc-
ies noticed.

The Committee would like the Reserve Bank
of India to provide 10 per cent reservation for
its Scheduled Caste and Scheduled Tribe em-
ployees in allotment of accommodation, particu-
larly for the lower category of employees, keep-
ing in view the provisions of the Government
of India (Directorate of Estates) Office Memo-
randa No. 12035 (5) |69-Pol (II) dated the 6th No-
vember, 1969 and No. 12035(3)|73-Pol(II) dated
the 24th September, 1973 on the subject.

The Committee note that the Government
have issued detailed guidelines on differential
rate interest scheme by which banks are to give
concessional rate of interest on schemes to be
taken up by small borrowers in selected back-
ward districts. The Committee would like the
Ministry of Finance (Department of Banking)
to consider the feasibility of further liberalising
this scheme and making all the Scheduled Castes
and Scheduled Tribes, irrespective of their in-
come ceiling or place of residence. to be entitled
to borrow under this scheme.

MGIPND—LS 1I—1664 LS—23-9-74—950.
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